Re. Summons to SRAVANA 10, 1897 (SAKA) 6

Chairman P.A.C.

to the Committee on Public Accounts
of the Lok Sabha represented by its
Chairman in Title Suit No. 1428 of
1973 filed in that Court by one Shn
Gobinda Ram Sinha, Preventive Offi-
«cer, Grade I, attached to the Calcutta
Customs under the Government of
India, for declaration and mandatory
injunction as consequential relief
valued at Rs, 25 in respect of certain
observations made in the Seventy-first
Report of the Committee o Public
Accounts (Fifth Lok Sabha),

The Constitutional position that no
such suit or proceedings is maintain-
able in any court of law is quite
clear as provided in Article 105(2) of
the Constitution which reads as fol-
lows:— '

“No Member of Parliament shall
be liable to any proceeditgs in any
courl in respect of anything said or
any vote given by him in Parlia-
ment or any committee thereof, and
no person shall be so lLiable in res-
Tect of the publication by or under
the authority of either House of
Parliament of any report, paper,
voles or proceedings.”

Smice this matter relates to the
proceedings of a Parliamentary Com-
mittee and the powers, privileges and
immunities of members and Com-
mittees of Parliament I am placing
thig matter before the House. As has
been the practice of this House, I am
asking the Chairman, Committee on
Public Accounts, to ignore this sum-

moos and not to put in any appear-

ance in the court,

1 am, however, passing nn the re-
levant papers to the Minister of Law
for taking such action as he may
deem fit to apprise the court of the
correct constitutional position in this

regard,

Mr. Era Sezhiyan, is not here; we
can pass it on to him,

11.06 hrs

MOTION RE. NEW PROGRAMME
FOR ECONOMIC PROGRESS—contd.

MR. SPEAKER: Now we shall take
up further consideration of the mo-
tion regarding New Programme for
Economic Progress. Shri Kotoki may
conlinue his speech: he has taken al-
ready two minutes.

SHRI LILADHAR KOTOKI (Now-
gong): Mr. Speaker, Sir, yesterday
when I began my speech, I welcomed
the 20-point New Programme for Eco-
nomic Progress and 1 stated that all
the 20 points of this programme are
not all new. I now want to add that
what ie new in this is the sense of
urgency attached to the implementa-
tion of programmes in priority sectors
of our economy. Sir, this economic
programme and other measures that
are to follow, as the Prime Minister
has herself indicated in her broad-
cast on 1st July are an integral part
of the emergency. Taken together,
during the few weeks that have elaps~
ed, the economy has picked up. The
review on the economic gituation pre-
sented to this House by the hon. Fin-
ance Minister merely indicates the di-
rections in which the economy has im-
proved, hut we have yet {o go a long
way and in' thig task, I feel that the
measures that have been taken, the
emergency that has been proclaimed,
shall have to be continued till we suc-
ceed in putting our economy on a
firm footing. This I am saying because
in the two broadcasts of the Prime
Minister on 26th and 27th she indi-
cated, and I appreciate, her eager-
nesg to lift this emergency as soon as
possible. Now, this ‘as soon as pos-
sible’ is the crux of the problem and if
we want to implement these program-
mes on & war footing, then, all the
measures and the weapons that are
necessary will have to be continued.
T would call it a war against poverty
and a war againat reaction of all
kinds. It is just like the battle of
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Kurukahetra asainst all - the ‘evil - for-
~ces who are obstructing the very sin-
.- cere and wholesome programmes that
- our Government undertook all these
years but they could not achieve the
result because of these obstacles
- and  ullimatély  they culminated
vin -a dangerous phase of fasc-
"ism. 'That has to be curtailed and
therefore, this war. This war against
reaction, this war against poverty is
“the battle of Kurukshetra that we are
fighting and virtue, truth, righteous-
ness and good of the people of the
country and the whole world is on our
-8ide and, therefore, we are bound to
win' it. And, in this, the most en-
thusiastic and encouraging feature is
that the whole country and all sec-
. tions of people have stood behind
~ these programmes. They have wel-
comeqd this emergency and they have
come forward to bear all the difficul-
ties in the emergency as it is in all
wars to see that once for all we do
away with all these obstacles, root
and branch,

I agree with the Prime Minister
when she says that this emergency
and the measures that have been
taken in its wake have created that
required sense of confidence and dis-
cipline in the nation ang that is the
sure sign that we are going to succeed
in this war. T would not take much
time. of the House in going into all
these twenty points. I welcome all
- of them and I welcome the other
measures, the Prime Minister has indi-
‘cated would be taken and would be
necessary. But I would most humbly
submit that the machinery to imple-
ment these programmes will have ‘to
be taken to the village level and that,
1 consider, is a very important and
very difficult task. - Fortunately, we
have the Panchayati raj all over the
country although, as the Prime Min-
ister remarked somewhere. it js not
as well as it ghould be. If we gear
1o . this panchavati raj machinery at

. the.villege level, then from the cen-

#4re, the urgency that we attach to
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these programmes, ir we carry lt to._-' =
the panchayat level, tnat wil be &
sure way of tne speedy mplemenl;&-
tion of lhese programmes, But there
also, not merely the panchayats but
our owp organization gnd other orga-
mizationg that are of the same view
and the youths and the students will
have to be associated with it,. And
then only, it will be a national pro-
gramme and that will be a great thing
that we have to do. '

Regarding prices, it is good that the
the signs are very encouraging,
but, yet, it has come to our notice
that in some ©places the  prices
of essential commodities are rising

again.  Sir, merely keeping the
prices at reasonable level gr
low level is not enough. Supplies

should be assured in respect of essen-
tial commodities for the poor people
and the common people. They should
be made available in an easy way
through the public distribution sys-
tem. This is also very essential

Then, Sir, regarding inflation and
other things and want of resources for
our plan, 1 wish to point out one thing.
This thing is very conspicuous. In
the market we find that there are a
large number of articles which are
not at all necessary for our common
people. It may be necessary for a few
people but it is not pecessary for all.
A sort of vicious atmosphere and in-
fluence is created in the minds of the
people and people go madly gafter
those so-called standards and in the
name of standards our people are pay-
ing through their nose and bleeding.
This is what happens. Therefore, I
would venture to suggest that while
we have taken so many drastic steps,
we can also take this step and ban
all these articles from the market. If.
we want we can produce them and
sel] them elsewhere ang earn foreign
exchange. I will support that. But
we should not allow them to be sold
in the market, to allure our poor peo-
ple to go in for it even by begging or
borrowing and even at the cost of their
very ‘basic thingﬂ.. This is not to be
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permitted in the present c_ontm 1
hope Government will consider this.

Regarding production, both agricul-
tural and industrial, it is quite true
that 50 lakhs of hectares will be
brought under irrigation. We must
cover all cultivable areas with irriga-
tion. While irrigation ig necessary it
is also necessary to save our crops
from floods. Flood protection is a
long-term measure. The simplest
thing which I would suggest is this.
We should harness our irrigation po-
tential so that these areas which are
affected by floods mostly in the east-
ern States like eastern UP, Bihar,
Bengal, Orissa, Assam and other places,
where such conditions exist could be
enabled to produce winter crops, Elec-
tricity Is necessary for lift irrigation
and for energising pumps. But un-
fortunately power is in short supply in
these areas. There was a committee
appointed by the Government of India
to look into the rural electrification in
the eastern States. If we take electri-
city to the rural areas then people
will take advantage of power and use
it for lift irrigation and pumpsets for
irrigation. I was one of the members
of that committee and I understand
that the report has been submitted to
the Government and they are under
consideration. I hope that Govern-
ment will take appropriate steps in
this direction. Of course, the report
{s about the eastern States, but the
committee’s recommendations may be
applicable to other areas of the coun-
try also.

These measures are short-term mea-
sures requireq by the emergency to
tackle our basic economic problems.
We must finalise the fifth five-year
plan and we should have a 15-year
perspective. We should have this
perspective of 15 years and unless we
have thig plan finalised soon, we may
land ourselveg into difficulties. Tt is
stated that as the resources gre not
adequate enough and therefore we
-could not finalise the fifth plan. I

for Economic Progress (M)

would venture to suggest that what-
ever may be the resources let us have
the plan finalised, and as and when
additional resources become available,
we can supplement the plan.

Therefore, I do not agree with this
contention that the Fifth Plan cannot
be finalised because we do not have
adequate resources to finance the Plan
of this size that was drafted. I hope
the Government will consider this se-
riously so that we know where we
are going. There is no harm in having
a small Plan commensurate with our
resources.

About rural indebtedness I would
only say a word. Rura] Banks are
very welcome. Some hon. Members
who preceded me pointed out that till
then what should we do. We have
got the Cooperative Central Banks
who take the contributions from Re-
serve Bank for use by the farmers in
the rural areas. But, unfortunately,
there are heavy overdues from loa-
nees, particularly in the eastern part
of India which is very backward. Ne-
vertheless, it is worthwhile that the
organisations which are already there
are revitalised and their initiative is
utilised for the time-being. Ultimate-
ly, the centra] banks may be merged
with the Rural Banks.

I have moved an amendment to the
Resolution moved by the hon. Finance
Minister. The Motion says “That the
House takes note of this programme’.
I want to add to that the words ‘and
approves of the same and urges upon
all concerned to take effective and
expeditious steps for its implementa-
tion’. This motion has come up. But,
we need not wait for Government to
tell us what we should do. Emer-
gency is there and broad outlines have
been given. Therefore, all concerned
must take the initiative 'themselves.
The Government will come forward
definitely to support them and give
them the pecessary help. Sir, mine is
a very broadbased amendment. 1



11 New Programme °© AUGUST L 1875

for Economic Progress (M)
[Shri Liladhar Koloki}

moved my amendment because it is
not merely enough that we take note
of the new economic programme but
we also do something more than that.
We take positive steps to approve it.
We have approved the Emergency. On
the same line we should approve of
thiz programme and then all concern-
ed—not merely Government, not
merely officials but all concerned—in
their respective places should take
effective and expeditious steps so that
the programme becomes a success.

I request the hon. Finance Minister,
the mover of this Resolution to consi-
der if he can accept my amendment
and also request this House to accept
this.

MR. SPEAKER: There are so many
names given to me to-day—fifty of
them. Should we continue?

SHRI C. K. CHANDRAPPAN: (Tel-
licherry): This discussion can conti-
nuel

MR. SPEAKER: Even then it can-
not be finished in the whole day.
There are so many of them. I am go-
ing backwards. There are certain mi-
nor groups which do not get any
chance. So, I am starting from them.
I am coming to the ‘forward block.'
There are two speakers—Shri Ram
Hedaoo and Shri Dhote. Anyone of
them may choose to speak.

Nt o Rv® (vrdw) weww
AEIEY, W 20 AT FEwW g7 THi
I9 G & A wre A g7 T AgeAqY
THT 8 1 X9 W AT M7 ar A
W gfz it gf £ 1 o v A w
wgd ¥ faerw oy foey B wd
Ik At ®) gi fow ¥ aga s
TERY @ g gy feear X ofr oo
g W ¥ g oaer g A
WET o &Y Fww WY g agrar AR |
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worw wivew : {Y o9 W R a7
Ao ¥ forg qemar & | w9 A e
Q) T §, QA § & forw vy faw wrg
fwq & fag wer & o

A}

ot T urss : weww W@y, wifa g
goHaT ¥ 2 W F9W FT IO,
oF aufawer Iurm, mifas srdwwy
% IO AT F ART @ OTET § )
T & wfgsin JTar # awAE g7
&, 3% gfaar wam &), 9 & mfax
I & TS I W AF T 9
ag &1 faq s g wrigs afrada
am w1 faar wmmfars sy &
g AW & /A @1 T § | REE,
FAPY, TR WX 7S 97,
/it gra wiew ® grrfas ot
ag T 2w ¥ afzwl ¥ sAqv Ar @
¥ | SIRE AW 9T ST FOEY
AT FA AT A, TG ey
geat w1 Y &w wfas 9w ¥ o
a6 Wl T @ & ) TR g
SOTAE ® WIS gC wrfas af@da
¥ fog @@ gam 7 20 T I
areas ¥ wugna & 1 st wgw, 49
o fAeTd # A9 afe 39w sm
o< e T s @) froeg @ ey
™ § gganr &1 AR Ui I §
woHT TeEwfEr w7 ofsg 83 &7 W
aifadl 1 @ FAW FIU UF T
a1 7T N faw war &) o dat
d gfgs ST, 39 w1 T dT ¥
faareor s-aTaTRoT A% IR o sfew
gt & gqafer ¥ @ wfus wge
vt § 1 wgmE A%, T w)Y
Iqefegat gaw W@ A1 T W
ngfad o Y soMEE U AR ¥
Ul 9 su snfas wrdww § faee
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mﬂzﬂmswﬁ‘wa’r&w
- H o § S & S ¥ e
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IR FH A, @ wrfes wd-

W F G0 AW HET S & e
goT £ | SvaT ST WA ®Y oY A
q T IW AT 9N TAT  HE ¥
FTH FIA AT EIFET T FTH F3&
qr T gAEA Sr ww a% afedt q
Sfers Wi gaqee W E N A A
vy fear war § 97 @ AW g
FIGHT  qgq Wgeg w@ar g | ¥ @
ar sETE A7 freag afe & o
it 1 Agwrar fog R A
wammngiwmImTE &
UL IE FEFH W IO O Q@
T A1 FEWW ANIS O W &AW &
AR F oW, e i § e
# Hre mwry WO famg & J|ar @
I FE WIA UFFT @ AT I@ T
¥ F—wr Qw1 wEifaen
FH &1 AYFT " ) gEfag § g
fe w0 #1 qafag fawm Ay wrfeg |
Rt AT ST g § 7 @ W
wifgg o & AT & ao% & v §
fam #71 gz a8 Frar mar & 9@
gfagy woge 8, giworT arfeany §
qr 8T FANRT W § 9 F mfuw
IqIA XY S A wg 1€ & 9w W)
qqw ¥ AT agd wiwaw g )

¥ ford 7 i FEel § QF QT
o fFor ar e ¥ g
aargee @R arer 8, o ant & g
& =7 wfgs FEwAT FT a9 F9 &
I ®T AYT GHET qgFG AT 2 1 R

anl o T ARl B ORT FWA

¥ foy faem Wt Sum wwwa g
T T TEFW FT NG HA | 7 T414¥
%1 gH areAT g | W % WA
76 g, wodr g A & AWy )

meaa’mﬁrﬂ%rwwm'ﬁ
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fesiifcat & oner v &, w9 4% ww Wy
Tat & oAefE ¥ o qEaTaT,

et 3 A ghi, wﬁfmﬁm"
T& fradr

T gfiz & 7 O A - w1
e & & Gar qwe & fordr dure ot
g | 9T segfeemion & afe o s
frar war &, @ a8 @ dr g
afeT fd e ¥ w0 T avn
W PRI A WA wfyw
af@ds  wreEer L A g,
W A Fe dwmT W @ wwy
g, e &1 §% @ew ¥ 9 @Y w1 qAw
frar ar, affw 20 & w@F & s
A mywfy aY fael, & we sw
%1 g9 & gTRA W FW I Bfew wT
@I E | 3T ggeAy awmT §—

“GAgTT wAwaT W ouq W 4y
guifers wrfas aur et gEfa 2
JURA FA W wTEAY § e
uqF a7 F1 g0 ¥ saifag fear
1o

HTor o0 § TO&T & afar IaE
gT & 1 oy e 7 Aar—wgH T
faady oo T q, o9 I9 § wEY
et w9 sy F g, fedeay
¥ AFT g2 TF @ wwq N §
TH T U SgT IfEAT FATT qE d—
oal F GHIH § 9 T qAT qWAY
off, wiely s 7 99 1 faQw Grar an,
fawfen o Y, fe7 s g w@d
§ i gelt e & 2w ¥ wow Ay € af
gF ey o W § faa v afomw
g 3w #t A Afyai 97 g @
T aREY 20 AT HTAFA FT O AEA-
Qb ir g wried it wwh & ang
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¥ o e ok e
| WP X A WY o § e owaw

R EER @ WM F an gy &

. ¥ AR # 8 e & A

ot qefrafe wor F &3 qu § 9 E
- wfer & FreEry § 1 werg W
T} § S o d s §
W FTEE ¥ W owaew ey &
W O A ¥ S wr dAfae g,
98 ¥ v ae g wrd §, sy
T ¥ dar ww faear § AR w0
¥ dar s famar § 1 gefag g
¥ Y ThT T W OARE T F
TR § WO w1 g F< feav W
. a® ¥ W qid Sy wreAr Ay
¥ @ § & gw e e ¥ e
FTT Afed $T oew ¥ wem 9} AW
¥ waw €y amp sl arfgd )

A FET EEw 41—

“warrs orias faowar & fafwa
T o e sAt & gEl & o
fortery wrer 4 »fuwr 91 g A
T faur o7 1 qrd 9w AR wuw gq
- e qz 3w Ay e e g o

A A e F g A F fad
W ATEEY & wfawre §7 g awre
- frar o wfgd quT 9w 9% AW oA
wfumre g wfedr |

AEO—"ATE FE I drg
g 9ft  wivda frardi § o
0 & for g faafw s & 9w
ma%rvwma_aﬂﬁn%ﬂﬂm e
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»mmmmWw & a*

i ma‘wqﬁm:” |

qreas ¥ ag arq FE A% ara g
g, WO qgar FAE A o § g
wa faar mr &, &few @ 9w ™
T T AT R 99§ A fy
TR g g ek g g ®
W T AR T W AT g W
I9 9T A1 wwe fmar & sy fFmqa oy
arg § A Eﬁ_mmq’%ﬂ
F frare av o wwe fawr 9 ) Sw
qF FATAL GX FTH FIAATAT F1 TG
gfaur 7t & s g7 & oy wwer
fafeera w&F foram s, @9 a= qwen
FT FATYT A & qHAT 1 & =W F
ary eyt 7 Fy feqfv § a@r
qRT |

“GAFU T FTH FIAATA AR
¥ fa3 gawT afadl @ @ @@
X gAFTE! Y Al aar 7T I
sfaq Naaraws qogd qour F14
fafaaar & feema & FE%T 9T A0S
far s

TAF #1 afe sy agETdr |fw-
Rt oz & e Jarr & & & ww
N FAT T AT - HA F
aft&mwgw‘f%fﬂ'&aﬁﬁ
gH Wraw | 41 &, 9% TR aw A
gga orf, @ frw A g o,
FEATd & § oY aF ¥ R §,
IR §7 @ qW, TS W FT N
gt frem | g e B QA AT K
wred ¥ Qe wEa fr gl wr
qu Wiy sgwrd da ¥ wdg wa
wifed | wuRTT ATEEOE  eTurT
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o v, Afer sw w1 wow g
#Y 7Y fdr 1 ww forir gt gt e
aferat § agi aoerd Y 9T gaewi
HTEY, FAFTHT 4T IF & wrw Aoy,
faw w98 % fexroe &), ag Foer 97 @
fawtor  Fagh 91X 37 A IT £ WgAq
F1 3w Agamr afwy, fag & @
‘AT S faalg s aF )

Trwd & 3w w1 fumrw w1 g
glrar & sy arfgd oW W ogw
@y & w3 & owrEedy 48 |weaw
SATIT | d &0 WY oF dopft 3 gafey
TATFA & o°g § FIA S AR
1 fowsl Twr #1 @A g0 IT A
fe@z a1 { arar s (2L, W OF
far foer &Y srarar WY TfEd
Aqr 3A vy AEfeat @ 3fga egW
fagr wrar =rfgyr 1 arfew srfaa &t
gl ey Y At €, gl gl
TAFA 1 0 ¥ AT AT ATFGE

fraor w7 w1 SAANA TTT HATA-
aYr smEAm ¥ | FAMT RIT gHE
d— fraor warAae wfas woge w
eggw®@ g & [varr w8 (Hea
97 I FT  gvIA SAFEAT AT WA |
FAFAT WET ¥ gray q frsgor s
F WATTEE FH 7 qUAET HAT FHT
g ot =g Fifqa a3 ¥ fraw fag
wig’” | wAFT T 79 A qar § o ardy
wrEEy F1 Graar § | < gy o
qT 45 FTY § AT oF HrEHT IT 9
#raar g—ag feafa szt =t
ware ¥ g8 awx feqn aar g—ug asy
e AT AT E | TG AT ORI A
gt wrfgd 1 w1 oY mrEs wra Sy
7 QX | gafey g =rforg foad st
forwl 9T GTHFTT TT WAL T 2

“Sqardt -ferss st firerr &7 d-
Ao wX Arer @t firerr deanii
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T GEYU TIEITHFLT FI Iq FT FATHA
TOHRTT w9q grat ] & e faer ey
farerr 37 #Y syaeyT B V' A T
sreae foetor deqral § A3y WeETANY
ST & | W H A A 9Fer WY LA
arv agr #g 918 | forwr 7 afz s
qfegaT &vaT g &1 forear & a8 qewr
grer St dur @9 dr & 39 ¥ EQ
AN BT T & ar wEY, A% @AY
FIEFTT &1 FH § | A9 gH F@q }
f oArsr odr gearot 71 oy qree & sy
gogi faadi Y s v § 1 7 Fewrs
v fearfadt # fead § w0 @
& Y 2 1 forersY v @O awir A &Y
et 2 avwrd fee ® s
forarwY & QY Qa7 qv AT A fAY
Wra @, % fwdl Y 9w 350 wad
fere q7 & &1 99 % g9 § 92 fawae
¥ g ard &, Sifew Iaa 60 °r 70
FIX Eq TR § AT ATHT AT qHT
AAST qT GATATE AT HT T@AT §
0T HAAT § AFT AF qAT GF ¥
FE AATAT F WA THA § | A QL
& & AT B——FFT &1 A FH TH
gfgg faar afey wgd g—afFa oo
¥ Ty WETATY Fq q& a0 § Sy
QT | 57 farear deqraif o7 95 wfrwer
a1 FYHIX @d a9 wE ¢ Afww
7 T HgIA A gt § 1 wwfed
Tq FT UF § OATT &, qEYU F1E AT
T E—HTHIT TT ®  UEEEIy
FL | AU § g7 2@y & 5 oy
foreast . 1 a7 &+ & grer fagr @Ay §,
firers 4w & dur wa g, afww @9 ag
¥ AT & a7 W ¥ AT SH BT
feear 9o =7 2 39 § 1 9= AL fRear
7 2 g1 99 w1 fady R @ gE fam
IF A AW ¥ g oEqT W@
wfad wrEw ® W Ow qEdEEey
wrew war Arfgd | Wk fer ue

faret 3% & cwqeqr Ak AWM AR Y
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W& warar ¥4 (AAgw g W
fwiwa aF1Q w1 falor 7 ool AW
#1 fowwr deqml of fevafrgeal
¥ Y 79 & [@q a7 53 fear 9w,
war fe fadmr ot 7 WY w27 &, WX
ar? faearfqat Y qar foast &1 U
% wifas Seqra WY~ 20 T HTAW
o AT g | afg T5T fear e &
UL FT IMH Fedl Y SFHaAT § |

fafias aar wufafas Aswi &
vty §rv faqr s1q | g7 9T A
T g1 agt oF AYwErAl 1 AYH wAqT
faar s frw & ag A U 97 A
wrs | afx gw 37§ sitgq faat® w1
TAFEYT F GF AT FsoT FAIT |

GrEAZ @3 |IT IJAR AHTT
W FSH 4 oF N W IR ATFAET
F AMQ g gfaamd ey Fwer &
S JAW R I3 HT AIHT @I LTI
AT 20 AT FAHT FT G Y 73,
g FEY W AWl &l
AFD | WA A sgEedT
B @ g tREF aw § W
g o zax sg wrrAsra fegfy
Niga w1 @ & fom & w9g< o w7919
% faxg wrlaw 9 ¢ 797 | 9g
fadamara & | Wi s07 w37 I
g & R T faew =fgq oo
FagR farmt WX FTOER ® S ST
g o AW AZL A EA A
ALY A I K7 FEA aw & (Y
FagT A (wear | Ssiq fe faw wfn
Aqd 4F ¥ FEgy ae oF faw & 10
& a1 @ 1 99w A et

arfealt g% ase wmeA A, W
asgdl 7 wrfery gw AW gh | Alaw
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F AIR W @ § A wrww #
I FT I§ § HH FIW | T WA
FAT & wfw s aw §

qw ¥ qifyq o wfeg qrer
sufaay QU g4 U & Few § feaT
a1g, WY w|e w1 s @
U qouy grfve fFar I q¥
¢ A ®r Afgard @ & srwgr
9&T FT AT § 9 1 @ F7 IT A0F
afgaret &1 $wr FwAr far foq &
T HUEg aF AL &, I9 B W09 =G
FEYAT FL §HA ¢ | TAT &9 gWIR I
FEET 2 T AR @Y g F AW
F WAA Fey R Aqr Arfgq |

e SR fadeit %1 o, q0FA |
qaT 9 # @ gQ eafiwrT 97 #v
gty faar sty o 3fag fgemr 9
25,000 ¥ wfas 7 g =ufsq & @rg
@ FT IFTar v fawin w5 fag
gIEFTYY Fo§ § AT FT WF™ OFAT
Sl

T A F FT MG AR (I8 O
WA & {0 ae A § SR AW &
Mz @ sa a5 @ MaT |
AW d9rad, wgd # W gfiug,
AT WET fAR gure NArE, g 6
WY faww & wrew § g fear
W |

qw & 20 A FEWA F A
TeE A wfaETd, FE, Savmfy,
TITY ARG, FTHrarsre, qifgs
HATHTENT, HEE qTH 9T IT H IqTAL
9T WRTATY q4T MNOEHATHt 97 FF
& FE FTTATE AT 9T AT FTA
& ey 9ef frosare fear s

U ® wigw I ® AT

forar & wfer qg@w 3F # sfaw
HA AW Aare), wTawatel wF d
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¥ fegr v w3 wem wiivw faem
¥ 37 &7 Wt agaw fgar rw | A T
mifas srdwn & g § 3T A A
7Y AT TfEgd | ST TIEA  F
agt wwar | (SAET qATHA FART Y
fagig w7 § a7 ghim | oY T # Ty
¥ FAH 8 wEgEW X ¥ A &4r
€ 37 1 frgr w2 S

faa dermi A, dwedi ¥ 20
gt FTEw w1 FadT ofwy fear §
3T & a1 A FAwami s faaw
Qg wfaft ov IfA whfafas
fear s 1 20 gt FrOA F  qEEdTH
% o oo el sufeat k. 2w
¥ ofyg & & 99 fow =1 O
FAFEY T WY MAW  gAT  HEHA
g fag o7 g farmrd e s"

Tx wifad FIIHT F1 TATET W
afgrer § Frafar w99 & 7y oz
of wTgmA gorAA fAwior g Feqo
weA ¥ g7 B2 8 et #v
faato 5% =g @ga & swasaw §
afe wg WX Fgww W@ W9 E
AT R Al ERATATLANT  FIAT T
Fet §

ve? gu faev e %1 fawrw
TR pUT Tafad TSy gIvEAr s
7o femfom &Y s9 & wqare fagq
U FY (AR v &7 [T Aq |

wa § & g wrgar £ fv 20 e
FTAHT Y AT QR g2 & §°GF & |
AT qret o sdww o gEw & ;R
¥ fod aqr 3@ £ 57 a4 § A
HTHIT & q1g § | g wigs & wfus
FTEANT WY FI H{FA § |

MR, SPEAKER: Mr, Stephen, how
rhuch time will you take? I think
you niay not take more than ten
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minutes because the Whip has written
to me that each Member may be allot-
ted not more than ten minutes.

SHRI S. M. BANERJEE (Kanpur):
Sir, may I know when the Minister
will reply?

THE MINISTER OF FINANCE
(SHRI C, SUBRAMANIAM): 1 will
reply on Monday,

SHRI C. M, STEPHEN (Muvattu-
puzha): Mr, Speaker, Sir, I rise today
ag a very happy man,

MR. SPEAKER: You are always a
very happy man,

SHRI C. M. STEPHEN: I am fully
gratified at the stability, sobriety and
the atmosphere of self-purposefulness
that has permealed the nation, and 1
am grateful to the national leadership
that by their very bold action this
situation has been brought uabout. We
know that the national picture was
extremely forbidding. There were
dark clouds everywhere angd it looked
as if we were on the edge of a preci-
pice. Suddenly India’s situalion has
changed. This mational emergency
and the developments thereafter have
brought to the surface two or three
very important features. Sir, nothing
has happened in the course of this
one month. No new factory has come
up, no fresh productive machinery has
been set up and no material innova-
tion hag happened. Nothing new in
that sense happened. Nevertheless,
production has started moving up,
prices are slumping and the anarchi-
cal situation has been removed. A
sense of discipline is manifest every-
where. We have arrived at a stage
at which the Government can come to
this House and confidently tell us that
the situation promises to be brighter
in future. This demonstrates two im-
portant features: One is that in the
course of the last 25 years we had
built up an infrastructure in every
sphere—science and technology, indus-
trial productive capacity, agricultural
productive capacity, human material
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and resoureefulness, etc—of which
we can be proud. Nevertheless, we
were not able to take the fruit of it.
What had happened whereby thig in-
frasiructure stopped operating, bring-
ing benefits to the nation?

In the course of the last 25 years.
certain vitiating tendencies had deve-
loped. Democratic freedom we had,
but everybody nad their own pervert-
ed view about it. The judiciary was
assigned a particular task, but they
had their own perverted view about
their role in national life.  Political
freedom there was, but it was mis-
taken for licence ard making snarchi-
cal efforts destructively motivated.
Freedom of the press we had and still
we have but it was taken as having
nnthing {0 do with the national chal-
lenges and national mandate. Trade
union freedom we had but in certain
sectors, it was taken as not a commit-
ment for the furtherance of national
goal but as an instrument for the
subversion of productive capacity.
Constitutional safeguards we had
given to the administrative set-up and
the bureaucracy, but they took it in
most cases as a licence to lord it over
people and not to behave as servants
of the people. The result was, In
spite of the productive capacity, pro-
duction slumped. In spite of availa-
bility of goods, distribution was per-
verted. In spite of low cost at which
things could be produced, prices
mounted up. In spite of laws and
policy declarations which gusianteed
a better living for the people, acquisi-
tive tendencies developed in the ad-
ministrative set-up to the detriment
of the people ot large. Liberty was
rrisunderstood ag licence The result
was the nation was going tc pieces:
democratic stability was giving place
to anarchical conditiong in the country.
It was this that was called a halt to
by the proclamation of emergency.
That is why I say, declaration of
emergency 4id not bring anything new
on the material side but brought about
a condition whereunder everybody
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was reminded of his duty ¢o the
nation and that groupish acquisitive-
ness must give way to the national
interests at large. Now, this is what
has happened in the course of this
period. I do not want to add apything
to what the hon, Finance Minister
has told the House. I think, the 20-
Point Programme hag been given in
elaborate detail and there is no need
to add a word to it except to say that
the outstanding feature of the 20~
Point Programme is that the common
man has been ziven a place of priority
in the making of the Nation. The
20-Point Programme is aimeg at the
amelioration of the condition of the
common man. He js accepied as the
kernel of the Nation and the respon-
sibility and duty of the Nation 1s to
take care of him.

Now, I would like to emphasise cer-
tain basic things. When we go into
the future, when the emergency i8
lifted, even after that, the same dis-
cipline and the same atmosphere must
prevail. In the meanwhile, as has
heen stated, to the democratic rights,
according to me, we must give a
second look. We have the press.
Press has been given full freedom.
But we have got to consider as to
what we mean by the freedom of the
Press, for whom, by whom and for
what purpose. 1f the Press with the
freedom that has been given to it,
could not accept the mandaie of the
Nation after an election and could
not be a party in furthering the poli-
cles that the Parliament lays down,
then the question arises, freedom of
the Press for whom and for what
purpose. That way, the Press must
get Tre-oriented to the democratic
challenges and for the purpose of the
Nation, some sort of guidelines might
have to be laid down in future. A
second look at the entire thing is
certainly called for,

Yesterday, there were comments
about Article 311 whereby safeguards
are given to the officers under the
Government. Well, we have got an
administrative set up of which we



24 New Programme SRAVANA 10, 1897 (SAKA) New Programme 26

Jor Economic Progress (M)

are proud, This administrative set
up, in the past, enabled us to face
many a chdllenge. Immediately after
the partition, we had the challenge.
This administrative set up helped us
to go through those challenges to
bring about unification of the princely
States of the country. Many a chal-
lenge we were able to face during the
course of 25 years. I put it to the
House to consider whether this is or
this is not a fact that they are con-
temptuous of the political parties, they
are contemptuous of the capacity of
the Ministers, they are contemptuous
of the common man and their aspira-
tions, they are contemptuous in their
outlook and they are sectional in their
outlook. That contemptuousness and
sectionalism, put together, pose a
challenge to the Nation ang a chal-
lenge to the will of the Nation. If
that is so, the question is whether the
constitutional guaraniee given under
Article 311 is called for or not; it
needs v he re-considered according
to me, Mr. S, M. Banerjee while
speaking ‘yesterday, challenged the
question that was put by Mr, Satpal
Kapur I put o question why, how
and in what sense, is an officer of
Government entitled to more consti-
tutional guarantee than a worker in
this country? Ie muet have a security
of tenures be must have a security of
life. Why should an officer of the
Government have more constitutional
guarantees than the worker in this
country?

12.hrs,

But when there is a situation in which
merit cannot be rewarded, a situation
in which these erring officers cannot
be punished quickly, a situation in
which even promotion is straight-jack-
eted, a situation in which under
Article 311 the High Courts of this
country and the Supreme Court can
come in every time and put spokes
in the path of the marching nation, it
has got to be considered, We started
the Constitution with all good inten-
tions and gave guaratees 1o everybody.
The question is how was this guaran-
tee taken and ufilised. If it was mis-

for Economic Pragress (M)

utilized, either there must be a situa-
tion in which we can fee: agsured that
such is misutilization will not recur;
or the guarantee may have to be tuken
away and other constitutional reme-
dieg given. I do not say that he must
be left without any protection; but
why this constitutional guarantee? If
there is an injustice done to him, lef
there be an administrative tribunul
which will go into it. I do not say
that he must be given no relief; but
the officer of the government need not
get protection which an industrial
worker is not getting. We have &
judiciary here. It has a system as
America has 1 gubmit that jn Ame-
rica, the system is a status-quo one
They legislate with hindrances and
with hurdles. Our society aspires to
be a dynamic society. We meet the
challenges of the situation and pass
laws which are interfered with.
Should it be permitied? In England.
there is no fundamental right. The
law passed by Parliament is not made
ultra mres. Why should it be done
here? When we pass a law, we take
into consideration, one aspect, wviz.
whether the law which is going to be
passed, is or is not within the com-
petence of Parliament, When we are
fully competent, we exercise our juris-
diction and decide thot it is within the
competence of Parlinment and we pas8
the law. Then, a qingle judge some-
where strikes it down and the onward
march of the nation is stopped. The
fudiciary of India, in search of autho-
rity, has been showing again and
again, an utter lack of perspective, as
far as the national needs of the coun-
try are concerned. Thic shoulg be
looked into again. These aspects call
for a secong look.

Now about our parliamentary fune-
tioning. We know how the function-
ing has degenerated. Certain Mem-
bers here, themselves put spokeg in its
functioning. We now say that Par-
liament's reports should not go to
Press, Some people are aggrieved about
it. I do not know why. As far as
1 understand, there was a time wher
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the publication of its proceedings was
the privilege of this House. It was
provided that the proceedings of the
House should uot be published in the
Press. A Resolution was passed by
the House of Commons prohibiting
the publication of the proceedings of
the House. Here also, the privilege
is for speaking in the House, The
privilege is not for publishing every-
thing that {g said in the House. When
it is published, the man can be hauled
up it it is a libel. He can be protected.
In 1956, protection wag given, by an
Act, to the publication. Looking at
the publications as such, we find that
the debates have degenerated. Gim-
micks have taken place; and speeches
are made, not to convert one another.
They are addressed to the larger public
and to the gallery. The question is
whether it should be permiited. There
are so many angles from which these
things have go to he looked at

One more point; and I will finish.
We have put before us certain major
targets. We have got massive pro-
grammeg of land reforms, house cons-
fruction etc, These can be implement-
ed only if the people come into the
picture only by people’s involvement.
No land reform will succeed unless
the people are organiseq down to the
grass roots and pressure comes up. In
ferala I claim we have implemented
land reforms to a large extent not
merely by some officia]l ukase but by
the pressure which was built up by
the people. People were jnvolved in
the whole thing and that is how it
was done. In Kerala we were able
to construct about one lakh houses in
four years by the participation of all
the people. So, involvement of the
people is necessary. The matter must
not be left meraly to the officers. 1
am not decrying the officers as such,
but the common man has got a griev-
ance. He makes a petition it is not
disposed of. Where will be go? Such
a situation must go. Therefore bet-
ween the Ministers and officers on the
the one sgide and the people at large
on the other, there must be committees
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where the representatives of thé
people, MPs and M.L.As, must have
a definite place and these committees
must form the channelising agency
through which grievances can be
collected and screened and prompt
relief can be Lrought to the people.
It is by the involvement of the people
that these challeages can he met and
many other problems solved.

I join in the people's jubilation at
the Government's effort to implement
this programme., I only appeal to the
Government and the people at large
and to the representative of the peo-
ple in this House {o take a second
look at the whole thing that has
come up, the vitiation that has taken
place in our national Life, and to see
not only that this i1s implemented but
that the vitiation is wiped out and
proper democratic liberty 1s  assured.
This can be done by the participa-
tion of the people and with that let
us go ahead, and the future is brizht
for this country I <upport the mo-
tion of the Finance Minister.

THHE MINISTER OF IIEALTH AND
FAMILY PLANNING (DR. KARAN
SINGI1): My colleague, the Finance
Ministcr, while introducing the resolu-
tion yesterday, mentioned that family
planning had not been included as one
of the twenty points-—not because it
was unimportant, but because in my
view it is too important to be listed
as one of the points.

Family Planning underlies all econo-
mic development. Whether it is the
question of food production, cloth,
shelter, services such as hospitals,
schools etc., everything in this coun-
try, the population problem, as Laski
would have pointed out, is the major
inarticulate premise. the unspoken
substratum upon which everything
has finally got to be decided. And I
would give only two figures to illus-
trate it.

Since independence we have added
in our country 250 million people,
which ig equal to the entire popula.
tion of the Soviet Union, and the
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Soviet Union is six times our size.
Every year we add 1.3 crores, which is
equivalent to the entire population of
Australia, and Australia is two and a
half times the size of India, These two
figures I think are enough to show
that what we are facing in the popu-
lation front is a problem of stagger-
ing dimensions and magnitude.

The year 1974 was World Popula-
tion Year and it gave us an opportu-
nity to clarify our basic philosophy
about population conirol and family
planning, and I think we have now
succeeded in very clearly placing fa-
mily planning where it really belongs
as one ol the important weapong in
the battle against poverty. We must
remember that the real problem {hat
tlus nation fuces 1s not people, it 1s
poverty, and it is 1n order to fight that
poverty that family planning becomes
exuemnely immportant.

I had the privilege of going to Bu-
charest leading the Indian delegation,
and 1 very vclearly enuncialed this
point there. 1 would just read out the
relevant paragraph with your permis.
sion hecause it was something that I
think has not been so clearly staied
before 1 sad:

“The path of family planning in
every country lies through the
eradication of poverty which, in fact,
has historically been the main cause
of overpopulation. The need is to
adopt an integrated approach en-
compassing the ecological system
and covering man-environment re-
lationship in such a way that every
human being born on this planet is
assured of the material, intellectual
and spiritual inputs necessary for
the full flowering of the human per-
sonality. Population policy is thus
one of the several vital instruments
for securing comprehensive social
development and it cannot be effec-
tive unless certain concomitant poli-
cles and social programmes succeed
in changing the basic determinants
of high fertility. It has truly been
said that development is the best
contraceptive.”
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This statement wag sought tp be
mis-interpreted by some people 1n
the Western press as saying that India
was not interested in family planning,
it was prepared to wait until economic
development took place. We have the
oldest and largest family planning
programme in the entire world, but
what was necessary was to integrate
this into the central developmental
processes with health and nutritional
inputs and make it an integral part
0of the minimum nceds programme.
And this is what we have tried to do
in the Fifth Plan.

Before that we had important achie-
vements, but I must admit that tho
fam.ly planaing programme tended to
be somewhat elitist and urban-orient-
ed. Perhaps that was inevitable in the
first stage, but as soon as I came to
this Ministry it became very clear
that a break-through could not be
achieved if it remained as a Govern.
mental prgramme. It has to become
part of the mass programme of the
people, and the people must demand
and accept family planning in the same
way as they demand and accept edu-
cational facilities, health facilities,
roads, water and so on. So, my effort
in the last one and a half years has
been to integrate family planning into
the mainstream. We have had to
adopt a target and the target which
we have adopted is to reduce the
birth rate by one point per thousand
per year over the next ten years. The
birth rate at the beginning of the
Fifth Plan was 35 per thousand. Our
target now is to reduce it to 25 per
thousand by the end of the Sixth Plan.

SHRI M. RAM GOPAL REDDY
(Nizamabad): The death rate is de-

creasing.

DR. KARAN SINGH: Obviously,
We have taken that into account. In
a way my health portfolio seeks to en-
sure that the people live longer hap-
pier and healthier lives and my family
planning portfolio seeks to ensure that
the number of people in this country
is not so overwhelming that they
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have got ultimately to die of ill.
health.

How are we doing this? We have
adopted a triple strategy. Our red
triangle is a well known symbol. One
line of it represents bio-medical re.
search. In India we have some of the
best scientific minds in the world, and
if our scientists can develop enough
expertise to have a nuclear explosion,
there is no reason why they yhould not
be able to achieve a break-through in
reproductive biology and in contra-
ceptive technology. We are working
on this. The All India Institute of
Medical Sciences, for example, is
working on a very interesting and pro-
mising field of an anti-pregnancy vac-
cine and new types of IUDs are being
developed. I have given this chal.
lenge to the scientific community that
they must achieve a break-through.
It is not necessary that the break-
through should always take place in
the West ang we should copy it and
pay through our noses for copyright.
We must develop indigenous break-
through. Some of the best scientific
minds are working on this.

The second aspect ig the service as-
pect. Here, we have tried to integrate
family planning with health and nu-
trition, instead of these three things
being separate. For example, when
you go to a village, the children have
got to be given nutritional inputs. It
is interesting that infant mortality has
a direct relationshin with fertility.
Where infant mortality is high, fer-
tility is also high. Therefore, it you
look after the children when they are
born, and if the people in the rural
area can be assured that their child.
ren have a better chance of survival
and growing up, it is an important
deterrent to fertility,

I may mention that my colleague
yesterday spoke of the great achieve-
ment that we have had in the various
fields. I think you will agree and the
House will agree that the eradication
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of small pox has been an achieve-
ment of equal magnitude, I would say,
even to the nuclear explosion and to
the satellite, A disease which has
been with us for thousands of years,
which nobody could eradicate, we have
succeeded as a result of clear cut po-
lictes and coordination in eradicating
totally from this country. A million
people who used to suffer hideous
death and deformity have been saved
from it.

Now with this immunisation, there
are still many diseases like diphtheria,
tuberculosis, malaria and so on. With
this, we link our family planning. We
have given an extra doctor to every
primary health centre; we have given
auxiliary nurse midwives to every
sub-centre. What we are trying to do
is to take family planning to the ru-
ral people and make it part of the
package of services that we are giv-
ing. So, as I have said, the first as-
pect is bio-medical research and the
second is services,

The third and the most important
problem is motivation. The hon.
Member, Shri Mohan Dharia moved
an amendment suggesting that after
three children, sterilisation should be
made compulsory. T must tell you, a
view is growing in this country that
unless we are able 1o bring down the
fertility rate by other methods, it may
become, at some stare or other, ncces-
sary to use this sort of method. But
I may say that at present this is not
our thinking. We are still hopeful
that if we approach this problem from
a really integrated and comprehen.
sive point of view, the people of India
themselves, with their inherent intelli-
gence and commonsense, will respond
effectively.

SHRI M. RAM GOPAL REDDY: If
they do not respond?

DR. KARAN SINGH: If they do not
respond, the only option open to us
and to this hon. House 1is to pass
whatever legislation may be necessary.
I am putting forward Government's



33  New Programme SRAVANA 10,

- for Economic Progress (M)

policy in thig regard. We are doing
several things with regard to this
motivatipn, The first thing is that we
are ytilising a new mass media cam-
paign. Today, the satellite programme
is being initiated. In the satellite
programme, for example, there s
going to be an important input on fa.
mily planning so that the rural areas
to which the salellite programme is
being attached will be able to gain
advantage,

Then we are taking special interest
in the organised sector. You will be
glad to know that I have been able to
get together the employer and the
employees in a National Tripartite
Committee for Family Planning where
the employer's representatives, the em-
ployees’ representatives and the Gov-
ernment sit together. We had a very
successful meeting and I was glad to
see that the initinl hesitation, reser-
vation and suspicion on this score at
least had largely disappeared, and
there is a broad consensus among
hoth the emnloyers and the emplo-
yees that family planning must bhe
made an important part of the wel.
fare of the people. The employees
quite rightly say that this thing should
not be imposed by the management; it
should be something which is organis-
ed in consultation with the workers.
This is the theory that we have ac-
cepted. because the organised sector is
a very good place to concentirate as far
ag family planning is concerned.

Then there are Panchayats. The
Panchayats are our rural outreaches.
You will recall that last year the
Prime Minister wrote a personal let-
ter to every Sarpanch and village
Headman in India, five lakh letters
were sent out urging them to coope-
rate in this programme, Now, whenh
we talk of rural extension, after all,
the Panchayat does represent in a way
the greatest rural outreaches and my
strategy ig to get the Panchayat in.
volved to give them, if mnecessary,
some group indentive. Whether we
can give them a well or a Panchayal
hall or something so that the people
in the rural area begin to get them.
selves Iinvolved is ahother important
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line on which we bave to work. T have
mentioned about the mass med’'a pro.
gramme; I have mentioned about the
organijsed sector which is mainly in the
cities; I have mentioned about the
Panchayats. I now come to cOoppera-
tives. I met the National Cooperative
Union of India. Along with other
things that the are being done, co-
operative movement can also help b
motivating people and in gistributing
Nirodh and various other family plan-
ning appliances. Then, there are
voluntary institutions like the Family
Planning Association of India, the
All-India Women’s Conference, the
Bharativa Grameen Mahila Sangh,
elc. I have had special meetings with
voluntary organisations, particularly,
women's organisations not only be-
caute this 15 the International 'Women's
Year but hecause, in the ultimate ana-
lysis, it is the woman who really hears
the main brunt of unplanned family.
It is the woman whgo has got to suifer
the most. Unless we are able to raise
the status of women ang motivate the
women of India, all our programmes
are going to collapse. So what I have
tried to do is that I have tried to
involve all sectiong of the people of
the country. I have tried to involve
the labour, the rural population, the
voluntary organisations, the coopera-
tives and so on,

Above all this, what is important is
the involvement of the political lea.
dership. This is where I would 1like
to appeal, through you, Sir, to the hon,
Memberg of this House that quite re-
gardlegs of party differences or party
affiliations, this is a mnational pro-
gramme, I would like it to be treated
in the same way as, for example, there
is a consensus on the defence of the
nation, similarly, there must be con.
sensus on this alzo. I would urge that
all MPs—it would perhaps be imper-
tinent for me to suggest that—set s
good example in their own famiiles,
Maybe, probably, the families have
been complete before I became g Mi-
nister. Of course, my hon. fIriend,
Shri Indrajit Gupta, has given a mar.
vellous example which is to be com-
manded,
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The point that I would like to make
in all sertousness is this. This is the
reason why I have made this inter.
vention. Just because “family plan-
ning” is not mentioned in this 20-
Point Economic Programme, some peo-
ple have seriously asked me, “What
is this? Family Planning is so import-
ant and it is not mentioned in this.”
As my colleague, the Finance Minis-
ter, said, this is intended to be a time-
bound economic programme., There-
fore, these points are there. But fa-
mily planning is absolutely fundamen-
tal and I would urge that it should be
considered by the hon. Members of
this House as underlying and over-
riding all these 20 points so that, ulti-
mately, in our efforts to build a new
India and a better life for genera-
tions yet unborn, we do not neglect
this very crucial and important as-
pect of our national policy.

With these words, I commend the
Resolution.

SHR] G. VISWANATHAN (Wandi-
wash); Mr, Speaker, Sir, I rise to sup-
port the 20-Point Economic Pro-
gramme announced by the Prime Mi.
nister.

In this House, we have been speak-
ing very often on every Budget about
the strident inflation, industrial stag-
nation, scarcity and high prices of
essential commodities and widespread
unemployment which haye become
the order of the day. The Govern.
ment did not take any serious steps.
Now, the Prime Minister has announc-
ed the 20-Point Economic Programme
and she has said that this will be
pursued with vigour. I am very happy
fo say that it has begun well. It is said,
well begun is half done. I hope, the
Central Government will now concen-
trate more on the implementation
part of this Economic Programme.
As students of economics, we know
that when the primary objective of a
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country is economic growth, the sta-
bility of prices becomes a secondary
objective. It strict codes of price sta-
bility balance the Government Budget
~-import only as much as export and
invest at home no more than what is
saved-—then, there woulq probably be
less growh ag savings cannot be aug-
mented. Government tax and control
machinery is never so efficient to curb
consumption sufficiently to release the
required saving for planned invest-
ment, Exports often of traditional
commodities are never so large as to
permit import of machinery, spares
and raw matlerial for industrialisation
and future import substitution. Thus,
in the process of speeding up growth,
planned investment begins {g exceed
available saving, Government budgets
become 1mbalanced and the balance of
payments goes into disequilibrium.

In the first quarter of 1975-76 we
have witnessed about 5-1/2 to 6 per
cent growth of industrial production.
In spite of this concentration of eco-
nomic growth, I am hapny that, ac.
cording to the Finance Minister, he has
successfully taken some effective mea-
sures to control the price-line. My
only hope is that the result of this
controlling of the price.-line will reach
the consumer, the ordinary common
man,

Sir, we have been pnleading very
often in this House that effective steps
have not been taken against inflation
and money supply. I find now that
the money supply has been cut down
effectively. For example, we have
been told that the money sunply cur-
rency with the public was Rs. 43
crores in 1974-75 as compared with
Rs. 892 crores in 1973-74. Thus I un.
derstand that inflation was not only
contained but also curbed.

Now, I would like to discuss the
food policy, and I would first like to
know from the Government whether at
all we have any national food policy
as such. Sir, if the country’s total pro-
duction has any .meaning, the country
4s a whole should ghare the surpluses
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as well a3 the shortages without allow-
ing the grains to rot in one place and
having shortages in other places. The
inter.State disparilies, both in prices
as well as in availability should be re-
duced to the minimum, I think, Sir,
that the immediate objective of the
national food policy must be the equi-
table sharinz of available supplies at
reasonable prices, irrespective of re-
gional variations in production. The
principle of eouitable distribution bet-
ween the ‘have’ and ‘have-not’ States
should be accepted as a part of the
national policy.

Due to nolitical motives of almost
al} the States, the surplus States pur-
posely indulge in under-est:mation of
their surpluses and deficit States take
to over estimating their deficits with-
oul making serious eflorts ta_mop up
suipluses. Now, I am hapny that the
Minister has said that the Governiment
is going to procure enough stocks and
create a bufier stock. I want to know
from the M:nister as to what are the
targets fixed for each State and how
many States have so far fulfiled the
targets ond what steps are going to be
taken if they don't fulfil the targets.

According to the Finance Minister,
the prices have already started com-
ing down after the Emergency, and he
has given figures also. But, unfortu-
nately, in my State, after the decla-
ration of Emergency, the prices have
gone up. For example, the price of
rice has gone up in the last one month
(I think the Hon'ble Minister must
be aware of it)., When this was pub-
lished in a Tamil newspaper called
Makkal Kural, the Police raided the
premises of the paper ang seized the
copies because they had printed that
there is a price rise, He said that
strict measures have been taken
against hoarders and black-marketeers
etc,, but nothing has been done in my
State, The MISA has never been used
against black-marketeers and hoard-
ers, whereag it has been used against
smokers in theatres and arrack sel-
fers &tc. ‘This is not only misuse of
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MISA, but it is ridiculing of the
Maintenance of Internal Security Act.

I would like to remind this House
that the sympathisers of our Party,
the Anna DMK and the Communist
Party of India are being threatened
now under MISA and money is being
collected from some of the licence
holders like DL II and L II licence
holders under the threat that they
are going to be taken into custody un-
der the Maintenance of Internal Se-
curity Act. About 80 to 90 licence-
holders of L-II licence have already
contributed Rs. 5.000 each and it has
reached the right quarters. I would
like to know from the hon. Minister
whether he is aware of this misuse of
power in my State,

12.30 hrs.

[Suri BHAGWAT JHA Azap in tke Chair]

We have already imported 55 Iakh
tonnes in 1974-75, and again in the
last six months the country has im-
portel 35 lakh tonnes of foodgrains.
I want to know from the Agriculture
Minister whether there is any plan at
al] for attaining self-sufficiency in this
couniry where 70 per cent of the po-
pulation is engaged in agriculture,
All our achievements in space, science
and technology and atomic energy are
not going to bring us any honour or
respect in the international arena un-
less we stop this import of foodgrains
from foreign countries.

Now, let us take up unemployment
which 1s wide-spread in this country
and esnecially the educated unem-
ployment. Only in one year, between
1970 and 1971, there has been a rise
of 22.2 per cent in unemployment. Ac-
cording to Mr. B. K. Nehru, in 1970
there were 14 million unemployed in
this country, and according to his esti-
mate, it is going to rise upto 37 mil.
lions by the end of 1980. He gays that
6,000 persons are added to the list of
unemployed pvery day. How are yon
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going to solve this problem of unem-
ployment, especially the educated un-
employed? Education ig a pational in-
vestment in our productive human
force. The educated unemployed con-
stitutes a great socio-economic waste.
1 think, our plahnérs have failed in
that the employement objective has
not been given itg due importance in
the formulation as well as implemen.
tation of our plans. Again, the edu-
cational policy does not fit to the con-
ditions of our country. Very often we
find that in the Post-Graduate and
Research Courses there is a wide gap
between theory and application. We
find that too many theorists are being
produced and there are too few appli-
ed scientists and technologists. I
think, we have now to concentrate on
educational reforms, It requires a
complete overhaul and change.

Population explosion is another
cause for this widespread unemploy-
ment. Dr. Karan 8Singh has put it very
ably. I need mnot dwell on the gubject
of population explosion. As he has
pointed out correctly, unless this prob-
lem is solved, no other problem can
be solved in this country.

The preference for white-collared
iobs in this country and fhe aversion
to take to manual work is another
cause of unemployment. Even now
we find that there is widespread un-
employment in villages, in the rural
areas; there is lack of handg at the
time of harvesting and traisplanta.
tion. But what is the remedy? 1 think,
we have t0o move quickly with indus.
trialisation and expansion of the pub.
lic sector. The under.utilised capacity
of the public sector as well as the
private sector has to be fully utilized.
Expangion of rafl, road, air and sea
transport, etc, has to be taken up.
Programmes like extension of housing
programmes, strengthening of irriga-
tion and water supply, social welfare,
public health and family planning
and primary and wsocial education
schemes ghould also be taken up.
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We have vast natural regources, but
they have not been exploited well
Very often it is said that India is
rich but the Indians are poor. Once
we take up exploitation of the natu-
ral resources like forest, oil, minerals,
etc, we can find employment for
thousands of our engineers, technolo-
gists, chemists, etc.

Now the retirement age in most of
the States is 58. I think, the Centre
is also following the same thing. The
age of retirement should be brought
down to 55 from 58. According to
calculations, by March 31, 1971 alone
this would have enhanced the absorb-
ability by Government from 11,000
to 51901 if the retirement age had
been brought down from 58 to 55,

Another thing which Government
can easily do is stopping of the over-
time allowance. If that is stopped,
it will create more employment,

In agriculture, when the prices of
fertilisers have been brought down,
the farmers are very happy that they
have been brought down at least by
Rs. 100 to Rs. 150 per tonne,

Sir, regarding land ceiling, there
have beeria number of laws in al-
most all the States, but what is the
result? These laws are there only on
paper; they have not been imple-
mented. I -think, no State is an ex-
ception to these laws being on paper
vnly. Mostly these lands are im
Benami holdings, I would like to
give you an example. We have pass-
ed a law in Tamil Nadu in 1869
which brought down the acreage
from 30 to 15 standard acres per in-
dividual and from 60 to 30 stand-
ard acres for a family. According to
the Tamil Nadu Government, the
gsurplus lanf@ should have been two
Jakhs, eighfy thousand acres, but
what is the surpius? According to
the Chiet Minister's statement, it is
78,000 scres and out of that 56,000
scres have been distributed, This is
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atoording to the Chief Minister's
figures. To my surprise, I find that
those who are holding more than
nine to ten thousand acres of land
are still untouched. The Minister
must be aware of it. For example, 1
can give two-three names; there is
nothing wrong in that. In Thanjavur
distriet, V. S. Tyagaraja Mudaliar is
owning more than ten thousand
acreg; not even a single acre has
been taken by the Government.
Again Sir, P. S. G. group of fami-
lies—the Mimster is well known to
them--are owning more than ten
thousand acres in Madurai district.
Not a single acre has been touched
The Birlas are having more thap ten
thousand #déres in  Niligiri district,
Not a single acre has been touched.
I want to know, how these Acts and
laws are being implemented; how
these people are still owning their
old property. The Mutts in Tamil
Nadu, own more than four lakh
acres; the Government is not able
to do anything regarding the Mutt
land. This is how the land ceiling
is being implemented in my State.
I do not know about other States;
the Members should speak about that.

1 am very happy that bonded
labour is going to end in this coun-
try. This is another way of social
emancipation. This reminds me of
the abolition of slave trade by the
great President Abraham Lincoln. In
Tamil Nadu in some of the areas, it
exists in the name of Panniayal, It
is for the State Government to pass
a law which will abolish this Pannal-
yal system.

The minimum agricultural wages
thave not been fixed in most of the
States. It is often fixed on adhoc
basis in Tamil Nadu, There is need
for uniform legislation for fixing the
minimum agricultural wages,

Regarding relief to the rural debt-
ors, 1 am very bhappy that it has been
anngunced ang it is being implement-
wd in some of the States, but what
‘fs going to bé the alternative, Once
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this is announced, the creditworthi~
ness of the farmers is going to be
eroded no doubt, but what are the
alternatives That the Government is
going to have. They say that the
bank is going to move to the rural
areas, T do not know, how much
time it will take for the banks to go
and “settle down in the rural areas,
We know the mind of the people
working in the banks. It ig very
difficult to persuade and pressurise
them to move to the rural areas,
The Government should have some

alternative till the banks go and
settle down in the rural areas.
The Prime Minister announced

that five million hectares are going
to be brought under irrigation in the
near future. I would like to request
the Government to take some effect
ive measures regarding these water
disputes. There are a number of
number of disputes like Narmada,
Godavari, Krishna, and Cauvery dis-
putes etc. and we "are fighting like
jndividuals in courts, tribunals and
talks going on for years together
under the aegis of the Central Gov-
ernment or somewhere else, but there
is no end to this problem. An im-
mediate solution is necessary for
these problems. In this emergency
at least the Centre should put an end
to this problem, so that the river
water which is going waste will be
utilised effectively.

Again, Sir, there should be enough
fund available for the farmer to dig
and deepen the wells which will be
utilised for bringing more hectares
under cultivation.

Now, regarding handloom cloth,
according to the figures, 50 ver cent
of the handloom cloth of the entire
production in this counfry is produc-
ed in the four southern States alone.
The southern States had demanded
at least ten crores ag gramnt to clear
about 50 crores worth of accumulate
ed handloom cloth in the four States.
The Centre hag given only four

-



43 New Programme  AUGUST 1, 1975

for Economic Progress (M)
{Shri G. Viswanathan}

crores, and thet too not as a grant,
but as a short-term joan. h is diffi-
cult for the State Governments to
collect the short-term loan from the
weavers. 1 think, the Central Gov-
ernment should consider and give an-
other six crores to them, not as a
short-term loan, but as a grant.

I would like to know from the
Minister how this programme is go-
ing to be implemented. For example,
unless the person in authority, viz., the
head of the Government is determined
to implement it this can never be im-
plemented. For example, there is one
State in India, namely, Tamil Nadu
which is oposed to emergency, having
openly opposed it and the Government
there refuse to convene even the
Assembly to discuss the 20-point eco-
nomic programme. The president of
the ruling Party there who happens
to be the Chiet Minister also says, ‘I
have already implemented 15 or 18
points out of these 20 points’ You
know how it is being implemented.
I have already given certain figures...

SHRI C. SUBRAMANIAM: Then,
there should be no problem ut ull
in your State.

SHRI G. VISWANATHAN: 1t is
not so. They have mot implemented.
Take land reforms. There, I have
already pointed out how it was im-
plemented, Not only that, the Min-
isters there openly criticise and say,
‘What 1s the use of giving us a 20-
point programme? What is the use
of giving us ideas? In fact we can
give more ideas to the Prime Minis~
ter uand the Central Government, Let
them give us money and not ideas’
‘That is how the Government in
Tamil Nadu is going to implement
this 20-point programme. This 20-
point programme js being successtul.
1y sabotaged in my Siate, 1 warn
the Centre to take up the impile=

New Programme a4
jor Economic Progress (M)

mentation in whatever level it is

possible for them.

1 am very happy that certamn
States like Madhya Pradesn, Uihar
and Uttar Pradesh are taking very
stringent action against corrupt offi=~
cials, Thig was long due .n Ums
country. But, unfortunately, not a
single action has been taken in my
State. Corruption and bribery uus
reached the maximum in my State,
this year being the last harvest. You
know—] hope the Minister must be
aware—for example, take admission
in the colleges. 1f you want admission
into Law College, you must pay
Rs, 5000. If you want agdmission into
Engineering College, 1t goes upto
Rs, 20,000 while for admussion nto
Medica), College, you will haye to pay
somewhere between Rs, 40,000—45,000.
It was lower last year but this year
being the last year of the harvest, the
rates have gone up. How are we
going to live in that State? Same 18
the case with regard to appointments,
even for appointment as a teacher or
a clerk, Assistant Professors, eic.
For Deputy Collectors you must Lay
not less than Rs. 25,000 and for ap-
pointments as Deputy Superintend-
ent of Police you must pay nat less
than Rs. 20,000. Not only that, even
for transfer of doctors from one place
to another, you will have to pay
Rs. 4000—5000. Either for retention
or transfer to a certain places you
must pay Rs, 5000. This is the order
of the day. Among the Police, the
corrupt officials are protected and
shielded and the honest ones are har-
rassed, The other day, when I was
leaving for Delhi a Police Officer met
me and said, ‘I do not do sny duty
nowadays. I just go te the office
and come back.’ I usked Him, ‘Why?
He said, ‘If ¥ take action, I will be
harrassed. I have already been
trazisferred fo this place and I will
be agdin disturbed and transferred”
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This is hew the government s 1un
in our State, Not only that, it has
reached the highest citadel of justice,
namely, the High Court. Even the
High Court is not free from corrup-
tion—I am sorry to say, being a law-
yer myself. I will ask the Minster
who hails from my State that some-
thing must be done to roet out cor-
ruption at least from the High Court.
I want to know from the Govern-
ment. What is the remedy? Are the
people of Tamil Nadu going to be
plundered this way by a corrupt gov-
ernment? Is there no authority in
this country to save “the people of
Tamil Nadu? Is there no power 1n
this country which can liberate the
people of Tamil Nadu from a corrupt
government?

SHRI JAGANNATH RAQO (Chatra-
pur): I rise to support the resolu.
tion moved by the Finance Minister
regarding the 20-point programme
announced by the Prime Minister.

This 20-point programme has to be
viewed in the context of the emergency
that has been proclaimed and approv-
ed by both Houses of Parliament re-
cently. I view this emergency from a
different angle. The moral fibre, the
moral fabric of the country, the moral
values have been falling more steeply
than the money values. There is a
crisis of character. There is a crisis of
discipline in the country. No man feels
that he is a part of the country. No
man feels that he has a duty towards
the society at large. Every man feels
for himself and smugglers. black-
marketeers, hoarders and all these
people have been looting the poor
and innocent people. They are amas-
sing large wealth, Black money is
being circulated. This i{s running as
the parallél economy of the country,
thus disrupting the economy and eco.
nomic system, If wou view this twenty
point programme in the context of the
emergency, you will find that a new
direction has been given by the Prime
Minister when she announced the 20
point programme. It is not that some
of these points were not dealt with by
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State and Central Governments in the
past. They have been dealt with by
them, no doubt; but in the context of
the present emergency, a new deter.
minat'on is injected into it, a new di.
mension and a new uirection is being
given. I hope this will receive the
prompt atiention of the Stute Govern-
menis for implementation. This is
very essential.

Sir, the people of India have given
unto themselves a  Constitution
whereby equality of opportunity is
enshrined in the Constitution and
assured to everyone, The preamble
and the directive principles of the
Constitution reflect the socio-economic
philosopny of the Constitution, Al-
though the directive principles are
not justiciable, they are fundamental
in the governance of the country.
Directive principles deal with the
fundsmental rights of the vast majo-
rity of our people whereas fundamen-
ta) rights enchiined in Part II1 of the
Constitution are the rights of a privi-
leged few Unfortunately whenever
legislalion is brought, executive actiod
is tuken. these principles are not
heeded to. Now I hope that the direc-
tive principlegs will be given utmost
importance in dealing with the admi-
nistration of the country,

Sir Mahatma Gandhi used to say
that India lives in villages. There tre
six lakhs of villages. About 60 to 70
per cent of o'ir population live in vil-
lages, most of them gare below the
poverty line. The more vocal, the
erlucated peonle, are able to get what-
ever they want. But these poor peo.
ple, illiterate people, do not know
what their rights are; they do not
know where tc go to press their de.
mands and they are continuing to live
in the same old poverty.stricken state.
Therefore, if our country has to go
strong economically we have to st.
rengthen the villages. The people who
live in villages are the basic founda-
iion of our socisty on which the sdi.
fice of any society can exist, If this
is weak, the edifice will tumble down
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very soon. The twenty-point pro-
Eramme of the Prime Mirigter gives
due importance and due priority to
the development of these people.

I will mostly refer to rural areas
8s my time is short. Irrigation is
essential for agriculture. There was
the green revolution but it has been
mostly confined to delta areas of
States 1 am not envious, but I would
say this, that almost all the mujor
projects of every State have benefited
those who live in the delta areas.
Green revolution is there: they are
able to increase food production. But
what about the hinterland?  Those
people of the hinterland still continue
to be the people not helped by thege
programmes. There are advasis. hari-
jans and backward classes who are
dispossessed from their lands, when
their lands are taken up for dam
construction. They might have been
given alternative sites, but nothing
else is there for them. The channel
rung from reservior, runs for miles
and water is distributed to the fields.
There are lands on both sides, but
they cannot get the water. They are
holding the horns of the cow, but the
milk is being taken by somebody else,
by the people of the delta area, There
is lopsided and mot proper develop-
ment, for people living in the hinter.
land. The Stale Government suffer
due to paucity of resources. Under
this twenty.point programme, Centre
should give necessary assistance to
the States for completion of the
long pending projects and also for
starting new projects—minor irriga-
tion or medium irrigation projects.
You will be surprised fo know that
one medium irrigation project in
Orissa, in my constituency on river
Bahuda is pending completion for the
last 14 years. Dr. K. L. Rao knows
this. It wag starteq in 1962. I rais-
ed the point when §Shri K. C. Pant
was the Minister-in.charge in 1078.
He gaid that it would immediately be
pusl,\ed through. Two years have
passed, Nothing has beepn done to
this. It is mnot included in the Fifth

for Ecomomic Progress (M)

Plan. This 48 what I understood.’ }
also wrote to the AgricuThire Minis.
ter to see to it that such projects are
completed early so that 10,000 acres
of land could be irrigated. Of course
the State Government has no mioney.
But, something has to be done keep-
ing in view the betterment of the peo-
ple in the hinterland. If the State
Government cannot do anything the
Central Government at least has fo
come to the rescue of the State
Government. Let it be outside the
Plan. That .is a diferent matter.
Whether it remains imside or outside
the Plan, when once it ig taken up
you should see that it is completed.

As I said earlier, I wrote a letter
to the Agriculture Minister and also
to the Chief Minister of Orissa about
the lorgpend‘ng project. Now, I am
glad and the House will also be glad
to know that in my district the small
farmers and marginal farmers' deve-
lopment projects are a great success.
There are 87 such projects in the
country. Now it is increased to 160
according to the Economic Survey
presented by the Finance Minister.
Three more districis will have to be
added in Orissa. My request to you
is this that a few more districts should
be allowed to be included in this
scheme. You will be surprised to
know how these small farmers are
greatly benefited. If a small well is
constructed, it will irrigate about 10
acres of land and the man is able to
raise three crops. With 25 per cent
subsidy for the small farmers and
33 1/3 per cent subsidy for the margi-
nal farmers, they are able to raise
two or three crops in their land. Not
only that. They are able to discharge
their loans and are able to stand on
their own legs. Every land must be
brought under irrigation. You
only provide the small farmers the
necessary inputs, Certainly, resourc.
es may not be available with the
State Government to implement
the irrigation projects. But, at the
same time, they should expand their
activities, No doubt the State Gav.
ernment have no resources Second.
ly. all lands cannot be brought under
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irrigation, At Jeast come to the res-
cue of these poor people so that they
,become self-sufficient and can stand
on their own legs. 1 also suggested
to the Irrigation Ministe; and alsp to
the Prime Minister to take up an
integrated scheme. In my district one
lakh beneficiaries are there under
both the schemes, There ig also &
tribal development agency. Two years
ago it was a tribal village. Now I am
happy to find that they are able to
develop that villawe and are able to
stand on their own legs. 1 further
suggested that we should have an
integrated development. Take the
block as a unit and develop in an
integrated manner so that the persons
having lands can have wells. Those
who do not own any lands, let them
start a poultry or piggery or goatery
development so that they can earn
their hiving. There is a B.D.O. or a
Project Officer who is to be put in
charge of all these things and keep
a watch on them. There should be
an integratedq development. Other
wise you will only create a rich class
and the rural poar will remain poorer
and poozer.

1 come to the inter-state river dis-
pule. Take the case of the mighty
Godavari river. There are s0 many
other rivers that flow through Orissa
as Godavari's tributaries. Orissa is
not allowey to carry out any projects
because of the Godavari river water
dispute which is still pending. After
all the upper ripanan owner has got
the right to use water. Why should
they be not allowed to construct a
dam? I told the State Government
that they should go ahead with the
construction of the dam. We shall
fight it out in the court if necessary.
There should be a sense of national
outlook in the States so that other
States are able to utilise water to a
certain extent.

Now, Sir, 1 will say a few words
about abolition of bonded labour. It
{s a good point. Orissa Government
passed a Legislation in 1938. I may
tell the House in 1917 when my areas
was under Madras Presidency an Act
I of 1917 was passed which prohibited

0
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the granting of loans at exorbitant
rates of interest and also alianation
of land by Adivasis to non-Adivasis
without the previous permission of
the Collector or sub-Collector.
In Orissa we have got Regulation I
of 1956 which prohibits high rate of
interest and also alienation of land
by Adivasis to non-Adivasis without
prior permission of the revenue autho.
rittes. In Orissa we have mobile
courts and the Magistrates go at the
site to hold the enquiry and if an irre-
gularity is found the land is restored
to the Adivasis then and there.

All these things the State Govern-
ments have to implement with greater
determination and will and make them
a success so that the poor people who
have been living on hope all these
years can see that their hopes get

fructified and they can stand on their
own legs.

.SHRI NIMBALKAR (Kolhapur):;
Sir, when the emergency was declar-
ed some people felt that that was the
end of democracy in our country.
At that time I said that emergency is
a provision in our Constitution and
the utmost that we can say is that
democracy has been hospitalised and
the country is now under intensive
care. The happenings after the emer-
gency during the last five to six weeks
show that this hospitalisation and
intensive care has made the country
healtheir than what it was before.

Sir. out of this twenty or twenty-
one point programme I would like to
take up a few points and give my
observations. = About rural indebted-
ness I would like to say that even
though it is a matter which has to
be looked into from the point of view
of the people today if must have also
a long-term attitude and the long-
term attitude towards this problem
must take into consideration the so-
cial position ¢f the farmers. Why do
the farmers go in for debis or borrow
money? You will find that in more
than 75 per cent of the cases the far-
mers porrow money because they
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want to fulfil their social obligations
rather than economic ones. They
borrow money in order to marry
their daughters or perform some sort
of religioug rituals and so on. This
amount which we are clearing off at
present for that the amount that is
made available in the form of taccavi
loans is too small to be a substitute.
Another thing is that, it is a time
consuming matter. When a farmer
goes to a bank, it ig not likely that
he is going to get the money imme-
diately, which is otherwise the case
with the money lenders. We will have
to find some way to help the farmer
in this. But, much more than that,
we will have to help the farmers in
tulfilling their social obligations by
preparing them for these things in
advance. For instance, if a farmer
wants to marry off his daughter, at
the time when the girl 1s born and so
on, from that time itself, he must be
taught to save money for the marriage
of his daughter. There must be such
schemes in this direction framed by
the banks so that these things are
made possible.

13 m.

Now, we are proposing to have 50
new banks in the rural areas. I would
like these banks in the rural areas,
not to be just banks in the usual
sense of the word as we have in the
cities, but they should be banks,
which I would like to term as admi-
nistrative banks. It very often hap-
pens that a farmer will take loan
from the bank and he will say that
he is going to dig a well with it. In
fact, he does not dig a well at all.
He again uses that money for marry-
ing off his daughters or to meet cer-
tain of his social obligations, It
should be our duty, the duty of the
administrative banks, to have people
not only to inspect but also to help
the farmers in organising their econo-
mic life in such a manner that these
logns that are given to them are used
by them for the purpose for which
they are meant. This does not always
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happen and this is one of the reasons
which result in rural indebtedness.

Sir, I am very happy that a gcheme
hag been drawn up; what we call the
apprenticeship scheme. Some time
back, some years back actually, when
the present Finance Minister was the
Minister of Planning, I had spoken to:
him about this apprenticeship scheme
which simultaneously creates more
jobs, for the people, I would just
give one example. Supposing a per-
son’s car breaks down, which is worth
more than Rs. 30.000. He will go to
the machanic or what we call the
mistry in this country. He does not
know whether that fellow has actual-
ly got any education, any formal
education. whether he had been taught
in the proper manner and whether
he has a diploma and so on. He just
goes to him because gome of his friends
would have told him that that person
is a good mistry, that he has repaired
his car and that he will repair his
also. Therefore, the gentleman will
go to that mistry. The vpoini is that,
if we want proper aporentices, we
should not allow anybody to put up
mechanic shops for repairing cars,
unless a master mechanic is employed
there, unless one mechanic 1s under
him and unless two apprentices are
also employed therein. Thig is a
must because this is the real way in
which we want to bring eduaction to
our industries and to our occupations.

I think, we are looking at educa-
tion in a lop-sided manner. We say
that our eduaction is not occupation
oriented which is not true. Our edu.
cation is occupation oriented. But,
what happens is that there is no co-
relation between occupation and sdu-
cation. So many jobs are not avail-
able in that patricular occupation.
For example, we find that the num.
ber of clerical jobs available in the
country today are not sufficient to
absorb the entire population of matri«
culateg whg come out of the schools.
What is really needed in the country
today is mot that education ghould be
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occupation oriented, but that occupa-
tion shouid be education oriented, I
‘have just given thig example. If a
mistry can repair a car which is worth
over Rs. 30,000/-, I cannot imagine
anybody giving a diamond which is
worth over Rs. 30,000 in the hands of
somebody. It is like entrusting a car
to a mistry for repairs, who is not
actually fully educated for that pur-
pose. What ig needed today is that
all eccupations should be education
oriented. Thig should be so even in
the case of restaurants. There must
be a master cook, what we call master
chief; there must be another cook
under him and there must also be
two apprentices. Otherwise, we will
not know what meant we are eating
and the person himself may not be
able to distinguish whether it is beef
or mutton or chicken,

In this way, you can create loi of
jobs. Then, it will be possible to
give value to our basic education.
No person should become an appren-
tice unless he has basic education.
Then, every one will find it necessary
and will find it lucralive to go in for
basic eduaction. But, what is hap-
pening in the country today? Even
if I send my child to school, who
knows whether he will really get a
job or not afterwards?

1 would also like to say a few words
about what I think is going fo come
now, the urban property ceiling. I
have felt that there is a possibility
that this will be applied in such 32
manner that the Hindu family system
will be very largely affected, This
was one of the fears expressed loud-
ly to me by many people in Gujarat
during the lasi election. I would
like to suggest to the Government
that the ceiling on property must be
there, but the ceiling should be such
that any person who owns property
beyond that ceiling must every 20
years but that property. That is to
say, there should be a tax on property
beyond a ceiling and if anybody wants
to own property beyond that ceiling,
he must pay § per cent tax over
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twenty years, so that every twenty
years that propesiy has been bought
by him over and over again. This
will prevent people from keeping huge
areas in their possession for which
no tax is charged; at the same time,
it will help Government in acquiring
more revenue than will be the case
now. Now if you, put a celling, you
will acquire that land over that and
for acquiring that land you will need
money. In this way because that land
is lying idle, you will be creating
money for yourself and revenue for
the country. This is a more logical
and more practical way of going about
it. I admit I do not really under-
stand the phrase which the Congress
President used when he said that we
are going to have a ‘property-less’
democracy. But this is a manner in
which you can have what may be
called property-less democracy.
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DR. K. L. RAO (Vijayvada): Mr.
Chairman, Sir, 1 am very happy to
see the valuable and comprehensive
economic programme given by the
Prime Minister last month. It can
be divided into five grours.

1. Land for the landless labourer,
Urban land ceiling house-
sites for the weaker sections,
etc.

2. Financial controls and checks
to stop smuggling, hoarding,
ete.

3. Industrial Development

4. Development of natural re-
spurces, and

5. Miscellaneous items dealing
with the problems of labour
and students.

Now, I would like to take up the last
group, that is, Miscellaneous items.
In this group comes the question of
supply of drinking water in priority
areas. Last year was a bad year for
Madras. The Madras City Corpora-
tion has been supplying water to
the citizens once in three days. Ac-
tually in the coastal areas 1 have
seen a number of trains stopping for
more than gix hours or even for lon-
ger time because there was no water
for the engines. It is not difficult to
solve the watyr problem. It ig quite
easy for us to solve this problem.
For example, we can supply water to
the Madras City if the Somaseela
oroject on Pennar river is completed.
I had suggested long ago to take up
this project but it has not yet been
taken up with full force. Actually
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the Andhra Pradesh Government has
started this project but no significant
advance has been made and it has
got to be taken up with the combin-
ed effort of Tamil Nadu, Andhra
Pradesh and the Centre, pooling toge-
ther the finances for this purpose.
Th2 Andhra Government has allotted
Rs. 50.0 lakhs for this project for
thig year. But this is a small amount.
Necessary financial assistance should
be given by the Centre to complete
this project within g period of three
vears or s0. If a small amount is al-
lotted for this project every vear, it
will take a number of vears for the
completion of the project.

Tn the rural areas there are rlares
whers flourine content in the water
ie more than the wvermissible limit,
that is, one part per million If this
kind of water is consumed the peoe-
ple are likely to suffer from flourosis.
This is worse than paralvsic There
are 8 number of villages in the States
of Puniab, Harvana, Tamil Nadu,
Andhra Pradesh etc where flourine
content in the water is more than the
permissible Jimit. What T am sub-
mitting ic that these aremrs muet peot
prioritv in tha matter of Arinking
water availahilitv. So, T wonld re-
auest that since the cunnly of drink-
ing water to the priority areas is a
very important item, this may be
added to the list of the Programme.
Now, having said this T would like to
say a few more words about the
develorment of natural water re-
sources. Water and nower are the
basic infrastructures for both agri-
culture and for industrial production.
Power and water irrigation are the
two most important inputs for econo-
mic growth.

Take irrigation. We have done
very well. In fact, the Government
can' be justly proud about having
put in more than Rs. 5600 crores into
irrieatioon and develoved nearly 20
million hectares, which no other
country hag done. But this Is in-
sufficient beacatise our problems are
immense. We are irrigating only one



61  New Programme SRAVANA 10, 1897 (SAKA) New Programme 63

for Economic Progress (M)

©out of every four gcres of land that
can be irrigated, We have to do at
least twice this much if we are to
stop food imports, and spending hun-
dreds of crores, which will increase
as pogpulation increases. Therefore,
we have to take up certain important
policy decisions about irrigation, so
that we can do as much as possible.
There are topographical difficulties in
India. The Tropic of Cancer passes
through Bhopal; to its north the cul-
tivaled area is 50 per cent and to its
south also it is 50 per cent. But the
water resources of the north are,
nearly twice the water resources of
tha south. Therefore, while develop-
ing 1India's irrigation system we
have to transfer water from one area
tn another. Even in the Ganga Basin,
the Mirzapur plateau, the Rewa Pla-
teau, th Palamau plateau, Shahabad,
etc. nre famine-striken. There is
verv little pumping and very little
assistance. We should have a nation-
al water policy. It is very important
that we should declare that water
belongs to the nation and not to a
particular area or people. That is the
policy adopted a'l over the world and
T An not Pnow why we should lag
hehind.  Once you accept it, there
will be no dispute and vou can easily
transfer water from one area to ano-
ther. Apart from the Ganga-Cauverv
link, there are a number of useful
water links which can be implement-
ed like Dhubri with Farakka, Chambal
with  Central Raiasthan. etc. by
which we can pgive velief to the
Tamine-striken areas. Gangg water
can he made to flow info s manv
Tivers like Son. Narmada. Wain (anga.
Prahnita Cadavari, Krishna and so
on. T hsve been nleading that at least
ipvestizations may be undertaken. I
am not saving they should be imn'a.
mented straightway. For example,
Bhakra has taken nearly 30 vears for
investiration and spubsequent  sanc-
Yion. So. averv vroiect takes a 10mz
ﬂma for investigation. At one sfaze
the Pﬁmn Minister in fest approved
th~ fnkine up of investigatior and
told the Planning Commission t, allot
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some money. But it has not been
done. I would request the Finance
Minister to allot some mon2y, say
Rs. 5 to 10 crores for this purpose.
It is very important that investiga-
tions should be done, so that the
tuture citizens of India will have the
benefit of taking up these projects.

In this country one great difficulty
is the completion of our irrigation voro-
jects. There are some canals like
Rajasthan Canal, Nagarjunasagar,
Gandak and so on which last more
thn 20 years. I do not know why the
economists and agriculture scientists
have not taken a deeper view of the
matter. When the Nagarjunasagar
project was sanctioned, the cost was
about Rs. 100 crores. Today it is
Rs. 300 crores. The interest on the
monev svent comes to about Rs. 150
crores. So from Rs. 100 crores it has
come to Rs. 450 crores. This ig true
of the projects which take a long
time. So, vou should never under-
tnke projects which will take more
than 10 years foy completion. You
can divide a vroiect into stages and
comvlete it stage by stage.

Floods are occurring every Yyear
causing huge damage. Last year 1
had the privilege of giving a few
suggestions. A minimum flood con-
troy programme costing about Rs. 650
croreg should be undertaken in five
yvears. This year the flood season has
just begun and we have started hear-
ing about the damages. By the time
the season is over, I am sure the
damages would be far more. Parti-
cularly in the eastern sector of UP
and in' the adjacent areas of Bihar,
the flood damages are very heavy.
They occur year after vear. Unless
von1 do somethings. this cannot be
stooned. Rapti, Sharda, Karnali or
Gaaear. Bhagmati and Burli Gandak
are some o0f the rivers which must
he controlled by taking international
meartures, For example, Raoti is &
small river but it has done immense
damage ' to U.P. Construction of »
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reservoir on Rapti alone can prevent
the flood damage in Eastern U.P. No
country should stop development of
an international river. We should
request the Neral Government to co-
operate in the contro] of these inter-
national rivers. For example, we are
duing that in Bangla Desh. We have
got to control Barak river in India
it Bangla Desh is to be saved from
floods in that valley. Similar steps
must be taken with regard to Rapti
and other international riverg in
India and Nepal.

The other point that I would like
to submit is that the Narmada dis-
pute which is going on is definitely
standing in the way of our develop-
ment. 1 think, hon. Shri Pandey was
talking about development of irriga-
tion in Madhya Pradesh yesterday.
So long as you don’t settle this dis-
pute the development of thigs area
will not take place. What 1 would
submit is that people concerned
should sit together anq settle down
this dispute. We can also sanction
projects on Bargi and Punasa in
Madhya Pradesh. They don’'t come
in the way of dispute at all. On the
Narmada river the only obstacle for
its development is with regard to the
Navgam Dam. We have to settle the
height of the Dam which is quite
possible. All other aspectg of the
dizspute have been settled. Allocation
of water can wait because it will take
years before water can be used. So,
the only problem that has to be set-
tled in the Narmada river is the
height of the Navgam Dam.

Power ig alsp most important. The
world wag having about four million
kilowatt of power in the beginning of
the century and it is now thoussand
million kilawatt, This is going to be
3000 million kilowatt by the end of
the century. But our contribution is
very little ie. about 20.8 million kw.
This ghortage of power can be made
up by determined effort of financing
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further power progremmes. The
whole financing must be done by the
Centre. -

In the Programme, mention I8
made only of Super thermal stations.
It should also include hydro. For
example, if you wint to remove the
shortage of power in northern States
like Punjab, Haryana, Rajasthan,
U.P., hydro power in the Himalayans
has got fo be developed. Coal iz 100
far from this basin. ‘Therefore, the
Centre must take the responsibility
of developing the hydro-power sta-
tions in this part of the country just
as, they have said, they are going to
develop big thermal stations. The
hydro projects can be developed at
Kishtwar and Sutlej. They gare all
within 250 miles of Delhi. These
should be harnessed 1in addition to
the thermal station; at other t/laces.
And, of course, power is so funda-
mentally important. both for agricul-
tural and industrial production; and
really, if I had more time, I would
have made out a case for the hon.
Membere sitting here to get some
monev for thie sector: but let it be
understond that we should add four
miltion kilowatts every vear. Other-
wige. ths enuntrv will Jag far hehind.
It monev is not given by the Centre,
it iz no uge denending on the States.
Thers will be darkness because of
shortare of power. I would like vou
to know that the USSR hee come to
this derree of nrosperity due to the
development of power, purely hv
combining power development with
communism. So let thi¢ country also
follow that, hv combinine Congress
and rower' and thus bring about

prosoeritv to the country,
»

SHRI MOHAN DHARIA (Pooma):
Mr. Chairman. Sir. the other deay
when T participated on the Motion om
Emereencv., 1 have freelv expressed
mv views; ang 1 have condemned the
atrocious operstions that are beios
carried on in the country. With all
those nnlitical differences with your
permimioq, Sir, T would like to say
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today that so far ag the economic
prograime that has been amnounced
by the Prime Minister is concerned,
with 3 few amendments, I am here to
support the programme. Sir, I be-
lieve that constructive cooperation is
absolutely essential from all sections
of our society, if at all we want to
meet the severs challenges that are
confronting our country today. So
far ag this economic programme is
concerned, there is nothing new 1n it.
As 1 had indicated the other day—I
did not say that it #s old wine in the
new nottle; but that these are the
same vitamins in the new bottle—
when 1 think of the Government and
the several] programmes anmounced
from time tn time, 1 wonder many
times whether the Government is
serious or not. That is also a pro-
blem It was the Immediate Needs
Programme accented at the Bhuban-
eswar session. which was announced,
promising to the country food, cloth-
ing, shelter. education and other
amenities We know what are the
reasone why thev were chelved. Then
ahout the massive distribution sys-
term Then c¢ame the Calcutta ses-
gion ::n  December, 1971 We an-
nounceq a massive programme to
give employment opportunitieg at
least o 5 lakh educated unemployed
I was myself pit in charge of it, and
I tried mv best: but within two years,
when this programme was catching
up, nno monevy was provided for the
programme: and it was side-tracked
Similar ix the case with drinking
water When we celebrated 100 years
of our great leader Mahatmag Gandhi,
we sa'd that we will provide drink-
ing water to every village where
thore ig no drinking water within a
distance of one mile. What have we
done to thig programme,? 8o, with
these szlogans and programmes at the
background. when I look at the pre-
sent programme again there are
doubtz And I have no doubt in my
mind that these programmee could
have been implemented by the Gov-
ernment. If the Government is say-
ing today that it 15  because of the
Ovvosition parties that they could

1210 1.8—3

for Economic Progress (M)

not implement them, I think it is
nothing but a blatant lie. Govern-
ment could have implemented them.
But even then, instead of going into
political aspects on this occasion, I
have decided to express my congtruc=-
tive criticism and constructive ap~
proach today. As you are well aware,
Sir—you have been my colleague in
campaigning for them—I have been &
congistent campaigner for such pro-
grammes. Being an ardent lover of
the programme, I cannot afford to
divorce myself from this. Therefore,
with amendments regarding family
planning and involvement of youth-—
not by giving special employment to
them, but by having an integrated
area planning, integrated planned
development, so that we can provide
employment opportunities both to the
educated ang uneducated persons in
rural and urban areas—ag also envi-
ronmental improvement and slum
clearance programme on a time-
bound basis, I support this pro-
gramme. That was more than an
assurance. Even at the Narora camp
vou will find them mentioned among
the 13-roint programme Yet we find
them missing in this programme of
the Prime Minister, ! do not know
whv, In that camp the leadership was
serious that environmental improve-
ment programme. and housing for
weaker sectiong and slum areas should
be taken. Whv is it not included In
this programme?

AN HON. MEMBFR: This is a
phased programme.

SHRI MOHAN DHARIA: Are not
there poor wveople in this country?,
There are three crores of people in
our urban areas, coming from the
rural areas, saying in these Aflithy
slumg out of which nearlv 11 crores
are our sisters and mothers. 1 come
from a city like Poona, which ig &
historical city, a city of eculture and
education and what not. But I hang
down mv head in shame when T find
that our mothers and sisters have to
sit in the oven to answer the call of
nature. Should we not fee] about it
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ang do something about ity There-
fore, while there may be phasing of
the programme, let us not forget the
things to be done immediately in the
country, let us not forget the weaker
sections in society, particularly those
living in slums. They come from the
villages and live in the slums in the
cities because they have no other
accommodation in the cities. We can-
not afford to allow them to live like
that by saying that housing for them
is not included in this programme.
Therefore, I have given my amend-
ment that you should include them
in the first phase itself.

So far as family plauning is con-
cerned, this is the best possible op-
portunity for the Government to see
that it is given due importance.
Otherwise, our population will jump
from nearly 60 crores to 100 crores
within the next 25 years and, what-
ever may be our planning or our rate
of growth of economy, it will not be
possible for us to improve the stand-
ards of the people, particularly of the
weaker sections in society. There-
fore, let us resolve that if there are
more than three children,there should
be compulsory sterhzation., (Inter-
rupptions) There <hould be financial
incentives. So far as public financial
institutions, banks or cooperatives are
cocerned, if anybody wants credit for
purchase of seeds. fertilizerg ur trac-
tors, he can have it only if he has not
more than three children; not other-
wise. The same thing should be done
about houses constructeg by the
housing board. This emergency is an
ideal occasion for this and we will
not get a better opportunity. If we
go ahead with th ~ propramme.  we
shall be doing justice to the country,
particularlv to the vounger genera-
tion to come,

So far as the economic programme
is concerned, plcase allow me to say
thal ce tain basic structural changes
are all the more necessary if this
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programme is to be implemented.
This programme cannot succeed un-
less and until some basic decisions
are taken. For instance, what is to
be the relationship between indivi-
dual and property? What is your
concept of payment of compensation?
The Government say “we shall take
over the land in urbna areas: urban
land would be socialised” meaning
thereby that such land would be
taken over. How much of compensa-
tion will you pay? Do you want to
pay the market price? 1f not, what
is your concept of payment of com-
pensation® (Interruptions) I am try-
ing to geek that information from the
hon. Minister, because 1 fee] that the
relationship between individua] and
property in a socialist society is one
of the basic criteria. How can vou
forget it? Yet nothing is being said
about it.

Then, what about the monopoly
houses? When thic whele House has
given consent to the Government, if
the monopoly housee are to increase,
as they have been increasiry today,
will it ever be possible for this Gov-
ernment to have encialist programmes
in' the country? 1Ie it not possible
that these monopolv houses will go
on increasing and they will exploit
the present atmosphere? Whaut is the
approach of Government tn this
question?

1 am not saying here that every-
thing should be nationalised I know
that we have accepted mixeq econo-
my. I would very much like that we
should have more and more produc-
tion, as I have stated in my speeches
in Ahmedabad. All mv suggestions
and =neeches are included in my book
Fumes and the Fire. which is avail-
able in the Parliament Library.

SHTT C SUBRAMANIAM: Supply
Members of Parliament with o copy.

SHRI MOHAN DHARIA I sm
prepared to lay it on the T:ible. X
have no objection.
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MR. CHAIRMAN: You cannot lay
it' oh the Table. You can place it in
the Library.

SHRI MOHAN DHARIA: 14 is there
in the Library. The hon. Minister
suggested that copies should be made
-available to every Member. 1 said
that 1 am prepared to lay it on the
Table. Let the Yok Sabha Secreta-
riat make them available to Members.
I have no objection

My submission ig regarding those
basic changes. We cannot forget
them. Today what is happening to
our planning? T am extremely sorry
‘that when all these changes are {o
take place, that body which hag to
«deliberate is on holiday. How can a
country progress and rprosper when
the Planning Commission atself  is
on  holiday? For some time the
Planning ( omm:1-sion got itself
converted into a diplomatic mission.
Now the Planning Commission is with-
out any mission. This will have to
change. There ghould be integrated
planning, planning for backward areac
and so on. It has become all the
more relevant today. Then proper
implementation is equally jmportant

In that context, how we as Mem-
bers of Parliament or Members of the
Legislative Assembly w:ll be involved
i the implementation of this pro-
gramme? What is the concept of the
Government? Or, are we going to
leave it to the bureauciscy, people
who have no faith in plenning, people
who are mot committed to that philo-
sophy? Will they ever be able to 1m-
plement this programme® Are we to
Ibe under the impression that these
programmes would be uccessfu] if
they are implementied even by the
bureaucracy? I at least do not
bhelieve m that philosophv. What
has the ‘Government to <ay about
dat?

How are you going to involve mil-
lions of people in this venture? Let
me make myself very clear, I am one
of those who believe that when you
have put several leaders behind the
bars on the ground of emergency, it
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will not be posglble for you to in-
volve the people in your programme,
Government will have {0 reconsider
the decision. As one of those who
believe in the progresg and prosperity
of the country, as one of those who
believe in democracy, let me warn you
that it will not be possible to have
successful implementation of this
programme unless millions of peopl2
are involved in it, and that is not
possible when you have put so many
leaders behind the bars. I am not
speaking in anger; nor am I speaking
in hatred. But when 1 look at the
history itself, T find that it is not
possible to implement any programme
successfully without the active in-
volvement of the millions of the mas-
ses, and it is out of this concern that
1 have made this suggestion.

1 would like to gay today that this
programme, if successfully implement-
ed, will certainly enhance our produe-
tion and it will certainly eliminate,
to a great extent, the agonies of the
poorer sections It can certainly
create in that sense confidence in the
minde of our angry youth, It can also
certainly create a new concept in the
country which ig very much necessary.

So far as parlamentary institutions
and democracy are concerned, I have
no doubt the way in which we have
been functioning is not the proper
way. I am not saying this here for the
first time. I have been making this
suggestion right from 1970-71 onwards.
My letters and correspondence on this
subject are included in my book. I
do feel that we shall have to make
these parliamentary instifutiong more
purposeful and they will have to be
given a new meaning It is in this
context that we are discussing this
programme for two or three days.
Instead of that, we have to take each
programme, have several commitlees
to go into the problems in depth and
sce how the various programmes could
be integraled in their implemention.
This is very much necessary. It is in
this context that I have said that the
time has come when the country
should apply its mind to what has
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h'gb,yen.eq.& in the last 27 yearg since
ipdepengdence, where we have gone
wropg, and wheje we were right, how
can wWe protect that parliamentary sys.
tem, how gan we enhance the demo-
cratic traditions in the country and,
at the same time, how can we render
social justice to the people. That is
the problem and it js in this context
that I would like to appcal to this
House to look at these problems ab-
solutely in a dispassionate manner.
At the same time, so far as this pro-
gramme is concerned, as I have said
earlier, I would like to extend all my
possible cooperation, becausc 1 feel
this is a constructive effort hat every
Indian citizen <shou'd try to imple-
ment,

", ot wm fEw (gravar) : gemafa
"g:ms uTR ¥ T Ewe g 'TE%'?G’
& & AT g7 ¥ @9 ¥ qgw aga-
feam agmmgaa ¥ fqu s fen
W1R T THT HATT F AZ-TGH qHT 5975
g7 un weeT far o

T ZATY W Y W AT X
ANrfrs wgarm  @=y, o sfew
Wity ¥ IAY wEA oF ofqy fagra w
§TR, WA Y A A A, 9,
wifga sdgry s7ar * fz7 ¥ 98 21—
gt Fw gifag fer 2 1 WA
#oY gT 1 q@E, 1975 # "ifaq
utfas faste & 7% %y w7 2w A
w7 § grfew cava fear @ ) T
¥ gt 97y, AY U7 FEWT W ¥ OF AY
qT T AATTH & |

wraAY gt wisdt & €7 AwAEE T
Tq 2 AT ¥ UF o7 S GHorEreY
T Y 797 ART-3@A 09 HIET AT
frar & 1 7@t g7 A aafeafaa,
qorardt oF sfafsamrdt afeal ot
A G AT ]
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
Sir, The Prime Minister in her re-
solve to provide not only cloth to the
millions but also a decent living for
those who produce cloth has very
rightly in her 20-point programme ob-
served that handloom 1s only next to
agricullure in importance in our
national ecnnomy. In this industry.
about ten million people earn their
livelihood by the sweat of their brow,
and to this nation they provide 2,200
million sq. metres of cloth in the total
production of 8,200 million sqg, metre»
of cotlon textile. In the ¥Fifth give
Year Plan we intend to push up this
production in the handloom sector to
3.000 million sq. metres. thercby in-
creasing the percentage of the hand-
loom sectnr from 27 {, 30 per cent.
Till now, the States bore the major
responsibility of formulating and exe-
cuting the schemes for the welfare of
people involved in the handloom in-
dustry and the Centre was confined to
the role of providing loans, infrastruc-
ture and training facilities. The
Central Government sct up a high-
power study team under the chair-
manship of Shri B, Sivaraman and in
the present decision the government
is now taking, it iy very much guided
hy the report of this committee and
the GGovernment has now decided th:t
it will be assicinted with the develop-
ment of the handloom sector in a mor®
integrated form and for this purpose,
it intends to set up a suitable organi-
zational structure with a separate
Handloom Development Commissioner
in charge so that this work could be
more effectively and efficiently attend-
ed to, Along with it, the All India
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Handicrafts Board will also be re-

vamped so that it can play the role
that is assigned to it,

The exploitation ¢f the handlooin
weaver is one of the saddest facets of
this industry and the only emancipa-
tion that we can see and the only ray
of hope that we can see for the worker
and the weaver who is toiling 1s that
he will be taken into the co-operative
fold. For tnig purpose, we intend {0
increase the cooperative sectur  {from
its present 30 to 60 per cent in the
Fifth Five Year Plan. So also, while
we have increased the obligations of
controlled c¢loth on the organized sec-
tor, we feel that may be the organised
sector may not be able (o cope up
with the total reguirements of the pco
ple and the weaker sections. So, we
itend to 1'volve the handloom sector
also particularly, for dhoties and <saris
and for this a cerfain percentage of
yarn supply will be made availahle
at concessional rates to the handloom
seclor The health Af this seclor i8
primarily  dependent upon the ade-
yuale supply of hank yarn at reason-
able prices. In the Fifth Five Year
PlLin we made a provision that any
new spinning mill coming will have
an obligation to produce 635 per cent
of their production in hank form. Al-
ready there is a statutory obligation
of those mills which were in existence
in 1972 to produce at least 110 per
cent of their 1972 production of hank
varh. Now. it has beep heartening to
note that in 1974-75 hank yarn prices
came down and there were no diffi-
culties of supplv of hank yarn to the
handloom sector, and supplies could
meet the demands.

Then. Sir. fo protect the handloom
sector from the competition from the
mill and the powerloom sector, so far
three items, pnamely, piece dyed dho-
ties, loongies sarang and coloured
rotton carees piece-dveq or yarn-dyed
have been exclusively reserved for the
handloom sector. Unfortunately these
reservation orders have not been uni-
formly implemented by all the States
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and they have also been confronted
with court orders and injunctions in
States. We had addressed the States
in regard to the implementation of
these reservationg more strictly and
more rigidly and also to take steps to
remove the injunctions if they had
come in the way. And I may tell the
House, Sir, that we are considering
legislat.on so that these reservations
are properly enforced. At the same
time we are also thinking of extend-
ing area of reservation for handloom
and tn.s is under active consideration
of the Government. I think, Sir, that
soon a decision will be taken on this
matter,

Han:llcom is an important foreign
exchar e earner. It has contributed
in 1974-75 to the exchaquer of about
Rs. 101, crores 1n foreign exchange and
with this peint in view we intend to
have production centres, which are
specific \lly export-oriented. There will
be a croup of a thousand mils per
centre and all raw materials, cred:t

facihities,  marketing  arrangements,
techmeal  facilitic, ete. (that would
maich the requirements of sophisti-

cated international markets) would be
provisied to these centres. Production
sectors and cooperative sectors are
complimentary, both will go together.

Recently unfortunately we have ex-
perienced large accumulation of hand-
lJoom cloth, The Cenire provided
Rs, 4 crores {o the Siates of Andhra
Pradesh. Karnaftaka, Kerala and
Tamilnadu. I have notej the point
made bv hon. Shri Viswanathan, about
this matter. I may point sut to him
that out of Rs. 4 crores given Rs, 1.80
crore. has gone {o Tamilnadu alone
and rightly so, because the largest
numher of handlooms are there in that
State. A sum of Rs. 70 lakhs is being
congidered for U.P, I will not go into
the details of the loans gnd the condi-
tions.

SHRI D. BASUMATARI (Kokra-
jhar): In Assam members of the
whkole family are engaged in weaving;
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we find whole families of weavers.
What steps are you taking in this.
regard?

SHRI VISHWANATH PRATAP
SINGH: It is certainly handloom pro-
duction centre and it deserves as much
attention,

Coming to the controlled cloth, we
had increased last year, the controlled
cloth obligation from 400 million sq.
metres to 800 million sg. metres. We
intend to substantially increase it fur-
ther and a decision on this will Le
made soon. The mills were being
subsidised for the controlled cloth, in-
cluding the N.T.C. Mills, which were
producing this controlled cloth. The
subsidy or giving of finances to meet
the economics of producing cloth
should be done away with and mini-
mum price for the controlled cloth
should be fixed. We also intend to
increase the variety of cloth that is
being produced ip the controlled scc-
tor. Till now dhoti, shirting, drill,
sarees and long cloth were being pro-
duced. We are now considering of
including poplin, sheeling and coaling
also. At the same time, to meet the
needg of the commonman we intend
to increase the percentage of produc-
tion of dhoties and sarees in the con-
trolled sector from 160 million square
metres to ahout 160 million square
metres. Ii may be that the mill sec-
tor may not be able to cope up with
this. We will involve the handloom
sector also in the production of these
items. Mention was also made about
the quality after increasing the con-
trolled cloth obligations of 800 square
million metres. It was observed that
there was a f3l] in the qualily of con-
trolled cloth. We have taken the
necessary action and it is heartening
to note that the quality since then
has been good. About distribution
also while the cooperative sector will
continue to play its commanding role
n the distribution system, we are
ready to have a flexible approach to
meet the demands for distribution.
The suggestion in this regard is under
conigderation,



87 Kew Programme
Jor Economic Progress (M)

[Shri Vishwanath Pratap Singh]

With these measures, I hope we will
be able to weave some ray of hope
in hearts of those whose lives till now
have been woven with only gtrands
.of sorrow and, in the era of new sense
.0f urgency inspired by our Prime
Minister, we shall be able 1o give those
hands their due share which give to
the nation so much.

MR. CHAIRMAN: Shastri Ji, if ycu
.do not ming I shall call Mr. Rama-
kirhsna Reddy because he wantis {0
go for a meeling. 1 shall give him only
five minutes. Mr.  Reddy.

SHRI K. RAMAKRISHNA REDDY
(Nalgonda): Mr, Chairman, Sir, I rise
to suport the 20-pointg economic pro-
gramme of our beloved Prime Minis-
ter which was announced on 1st July,
1975. This programme mainly en-
visages for the Dbenefit of harijens,
weaker section, small and marginal
farmers and landless labour. As cuck,
it shoulq be scrupulously and vigo-
rously implemented for the develop-
ment of our nation.

Even today. several harijans are
not getting the house sites. This
should get top priority. Mere mention
does mot serve the purpose at all
Along with the land, some more funds
should be allowed for the construction
of the houses. Every effort should be
made for the increase of agricultural
and industrial »production. Without
production, our efforts will be fruit-
less.

As regards our yroblems for ground
water, it should e exploited for agri-
cultural and industrial purposes. Our
Prime Minister has announced that
five million hectares of land shou'd be
irrigated. Every effort choulg be
made. It is not a big problem. In
Andhra Pradesh, for example, the
Nagarjunasagar rproject is nearing
completion but due to lack of ade-
quate funds the work is going very
slow, If the Central Government pavs
its special attention and provides funds
the project will be completed within
a short time and in the same wae as
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of Pochampad project as per the first
phase, nearly 20 lakhs hectareg wili be
irrigated, In the districts of Telen~
gana, till today, in several villages,
there is no drinking water facility,
particularly in dJrought rrone ones.
This should be tended to. l.and
ceiling acts have been enacle! by
many States but they should be un-
plemenied in {rue sgpirit and letier.
Smugglers’ propertv shoulj be confis-
cated whether the property stands in
their name or in the name (f benami.

With regard to the handloom, Mr.
Singh just now mentioned ¢laborotely.
1 will not touch that exrept to say
that the handloom industrv shou'd ve
encouraged 8¢ as to remove poverty
of weavers. This morning Dr. Karan
Singh has explained 1n greater Jdetails
about the famuly planmng. Thot
should be attended to. The Prime
Minister mentionel about the pr.vi-
sions of text-books. As mentioned by
her, the text-books should he supphicd
at the controlled price. So also <iore:
and stationery for students hostel:
and lodging houses at control rates.

Sir, ags regards moeralori !/m on rural
indebtedness it is & welcome stop.
But it is no use smply having mora
torium until and unless we make al-
ternative arrangements by opening
new rural banks,

As regards removal of unemploy-
ment. I suggest, from c¢very far:ly
one person should be provided w'h
job. With these few words I supporl
this Motion.

st TRTET mey (TAr) g

T FT A FEr AT THr e e T welt

¥ fomw 20 Y wilier wEww A
TrgoT #T § SUY AT #1 IFEE A

q Jt Iz AE0 o @war @ AW 3w

QO gl w7 qatae frwrew #
zaqq "gg ST | gwrdy ofuw fgfe

T g T fY ) T A qwar @
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SHR!I DHARNIDIIAR DDAS (Man-
galdai): The most welcome evecrt in
the post-independence era is the pro-
clamation of emergency {hat has
cleared the decks for a battle against
the reactionary forces, in Indian so-
ciety being aided and gbetied by gut-
side force¢, p.tiularly the multi-
national corporations of America
which believe that demociavy musy be
subverted and atable gouvernments
must be destabilisee ust to ro- taiv
the advance of socialitm in any
country,

The 20 point pregrarame anvounved
by the Prime Minister in the crntext
of the emergency 15 wst the st.:t.ng
point of the battle qgainst those furces
that had creaied anarchy and chavs in
the country and w~ere holding the
Indian masses to ranscm, for 27 vears
after independence. The proclaimation
of emergency hac hesn muaac to avert
the anger of fascist takeover of the
country by forces who want to retain
capitalism by any means. They want
to do so if possible through demcacracy;
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by which they meun political demo-
cracy, But when democracy is used
to serve the masses of peuple and to
bring about the desired changes in
the direction of socialism, ther they
want to destroy democratic institu-
tions and want tp have full-fledged
fascist rule in the country That was
what was going to happen in this
country. Timely action had been
taken by the Prime Minister by the
proclamation of emergency an declar-
ing this was the one side of which are
the people, the oxploited masses and
on the other side are the mgnopnly
houses and reactionary forces like
RSS, Anandmarg and the communal
forces, that killed Mahatina Gandhi.
These forces are hinderinz the pro-
gress of the country ‘owards sncialism.
Here what is most :mportant is the
will and determination ¢f the leader-
ship, which is now being expressed
through the measures in the emer-
gency to put down the forces thut want
to bring about chaotic conditions in
the economy. Capitalism itself is
anarchy in production and distribution
and people had been made helpless
vietim of all sorts of exploitation.
The pesult is the deepenine economic
crisis being mamfese] uncmpl /-
ment. high prices, inflation and the
like because those are ths problems
of capitalism. In a few months or a
short span of time, it is not possibtle
to put the whole thing in order. This
emergency has tp be prolongeq hecause
under our existing laws status quo
forces were working very strongly.
Even Pandit Nehru had to say in 1961
that monovnol+ was on the increase
despite our efforts to usher in socis-
lism,

MR. CHAIRMAN: Please conclude
now,

SHRI DHARANIDHAR DAS:. The
20 voint programme includes land
reform as the main plank. I snall cite
one negative instance. In 1951 In
Assam the Zamindari Abolition Act
was passed but it was struck down by
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the High Court. In the same way the
Supreme €ourt - challengeg in. the
Golaknath case the power of Parlia-
ment to take over property.

96

Bank nationalisation was alsp de-
layed by another judgement of the
Supreme Court. In this way the judi-
ciary was serving the class interests
of the privilege few and was going
against the interests of the Indian
masses. So, now, this Parliamen: has
been plaving the role of bringing about
revolulionary  changes including the
removal of those obstructions ia the
path of our march towards sccialism.
Here again I would say implementa-
tion should be the name of the emer-
geney. For the information of the
Members here T would say something
about! speedy implementation of land
reforms. how we have proceeded there
in Assam. In Assam a high powered
committee has been formed consisting
of all the concerned Ministers and
leaders of polilical parties. The
Ministers and the Officers have bheen
hrought together with political party
represeniatives and camps have been
set up at certain places where they
meetl for one, two or three days or as
many days as are required. The land
has becen handed over to the landless
peasants on the spot. Similarly =a
vigorous drive for public distribution
of essential commodities. Public dis-
tribution system is meaningles, it 1t
is not done through the con-operative
structure in the country. In Assam.
we have started public distribution
system with a network of mass ¢o-
operatives. We have abolished all
individual traders. The distributi®n
of essential commodities has beem
entrusted to the co-operative societies
at the Gram Panchayat level. This
structure alone can make the public
distribution system effective gnd that
alone can bring about socialism in
the country-side. Now. this Ezonomie
Programme can be implementeq only
through a such system of co-operatives
in distribution and also by nationali-
sation of the consumer goods indust-
riegs otherwise we cannot get regular
supplies of the essential commodities.
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to the co-operative societies for dis-
tribution to the village people or te
the masseg of the country.

SHRI K. GOPAL (Karur): Mr.
Chairman, Sir, I do not like to make,
as usual, a ritualistic mention of
welcoming the Economic Programme.
Even the worst critic of the Covein-
ment or for that malter even the
Congress Party cannot but welcome
this Programme. Ever since we A&t~
tained independence, we have been
marching ahead but we have a lot of
things to do. With our own problems
and constraints, the rural India could
not be developed as envisaged by
Mahatma Gandhi Sir, the poverty
line in 1960-61 wasg somewhere 37
per cent and today it is about 50 per
cent and unemployment in 1.450’'g was
somewhere around three million and
it is now about 20 million as per the
registers maintained in the Employ-
ment Exchanges. 8ir, 10 psr cent of
the hoeuseholds in the rural nr-eas ovwn
368 per cent of the land and 44 per
cent of the householdg are not in the
productive form. One of the most im-
portant features of the Economic Pro-
gramme is the liquidation of rural in-
debtedness. T would request the Gov-
ernment not onlv +o extend this pro-
gramme t{o the rural areas but it
should also be extendeg tn other in-
dustrial areas where the workers are
equallv poor. Till today the poor
people are not able to utilise the
banking facililies and they are under
the strangle-hold of private money-
lenders. Unless private money-lend-
ing ig banned, we cannot help the poor
masses,

Coming to workers’ participatior. in
management, production can be in-
creased only by better industrial re-
lations. Without the active coopera-
tion of workers, no industry can pro-
duce more. There is no point in
having a Director here or there. The
workers should be involved in ull
levels including the shop level, as in
the steel industry. When Shri Kuma-
rémangalam was Steel Minister, he
went down to the workers’ level and
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discussed the problem, I am glad
Shri Chandrajit Yadav also is doing
the same thing. If the steel industry
hag progressed during the last few
years, it is because we have the right
peop’e there-—from the Minister down
to the workers’ level. If production
targets are set in consultation with the
workers, it will be possible to achieve
them,

The Deputy Commerce Minister,
Shri Viswanath Pratap Singh explain-
ed that the target for production of
standard cloth was 800 million metres
and they are going to increase it.
The quota for production of standard
cloth 1s fulfilled only by the NTC
mills and not the private mills. The
only way to remedy the yituation is
to take over the private mills. When
we have been holding so many sick
babies, we can certainly look after the
he;lthy ones.

I am afraid how we are gcing to
implement the land ceiling, not be-
cause we do not want it but because
land registers in many States are not
maintained properly. Out of 156
million hectares of land, only 44 mil-
lion hectares are irrigated. We have
to see that every piece of land is irri-
gated and cultivated. There gre many
instances where lands are lying vacant
and deliberately not being put to any
use. Such lands should be taken over
ang given to the landless Ierbour for
cultivation, because just like water,
land also is a matural resources be-
longing to the Government,

For increasing fooq production, we
have to give good quality seeds, as-
sured credit and marketing facilities
to the farmers. Whatever laws may
be passed fixing minimum wage for
agricultural labour, they will not be
implemented by the feudal landlords.
So, there should be workers’ coopera-
tives at panchayat level in every vil-
lage and every lanq owner should
apply to the cooperatives for supply-
ing him the required labour. 'fhis is
the only way of assuring minimum
wages to them,
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I do not think it will be difficult to
provide house sites for the poor, pro-
vided we have the will Bonded
labour is still prevalent in different
forms. As Mr, Viewanathan said, in
my State they are called pannawals.
This problem should be solvzd dud we
can do it. We should have no mercy
in regard to confiscation of smugglers’
properties. Any properly cieated out
of unfair income should be iaken cuver.

We have been talking abou! ceiling
on urban land for too long a time and
it is better we aci. How to act is a
matter of detail for the Government
to work out. 1 am glad from 1<t Sep-
iember there will be tags showing the
price and weight of coverv packet.
This will contro] prices to some
extent.

As far as nower is concerned, today
there is dispute between State and
State no! only with regard to power
but with regard to water also. Take
for example, my State, Tamil Nadu.
Mysore says: “Give us food and we
will give you power.” And same iS
the case with Xerala. I urge upon
the Centre that these water disputes
should be solved.

Octroi 1n the States should also be
abolished. Transport 15 not mutv 02
smoothly because of this,

We are talking about discipline. 1
say thit{ when we preach < mething.
we must practise that.

Ahout implementation of pro-
gramme, we wil} have to be ruthless
We have to implement these pro-
grammes< with the help of .)ir bureau-
cracy. I am not the one to condemn
our hureaucracy outright. But to
weed out the corrupt and inefficient
elements, it is necessary tn remove
article 311 of our Constitution which
gives guarantee to all our civil service
officers. If you want to involve the
peaple at every level you will have
to set up Peoples’ Committees.
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With these words, I thank you for
giving me this opportunity to speak
on this Motion.

SHRI ARAVINDA BALA PAJANOR
(Pondicherry): Mr. Chairman, Sir, I
thank you for giving me this oppor-
tunity to speak on this economic pro-
gramme. ] listened to the hon, Minis-
ter and other hon. Members. But I
am trying to approach this problem
from a different ungle. W= have to
see from the days of Mahalanobis.
Quite a number of documents have
been placed before this Hous~, Simu-
larly, this document is nct to be taken
in the sume spirit for the simple
reason that according to the simple
economies that was taught quring our
(ollege days, India is a piant, it sleeps,
any amount of injections cannnt make
the giant get up and walk  And that
is the reason why the Nation dnes not
push forwarq in economic field. We
have also to admit that it failed us
because all these plans were not only
paper planc hut it failed to inject the
glant fully. When we welcome the
emergency it is not because certain
leaders who are menace to the gociety
are put behind bars. but for the
simple reason that it has awakened
the Nation, At this moment the giant
is awake. If the proper injection is
not given, the giant will once again
go back to sleep. When the giant iS
awake, it is time for us to march for-
ward. Though the programme is num-
fered in 20. it ma~s He een 200 by
taking th~ entire shane nf the countrv.
As a document. we don’t welerme it
but we welcome it because it made
this WNation the spirit ta march for-
ward in evervy sphere That is the
reason whv T am not approaching this
from on analytical noint nf view like
Dr,. V.X P V. Rao Dr. K. L. Rao,
or in the wav of Mr TIndrajit Guota.
Mr. Gopal and Mr. Vishwanathan for
comparison.

15 hrs,

I agree with their ideas: but at the
same time, I want to say that the
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main spirit behind in all these Mem-
bers' speeches—though they gave sta-
distics—ig that of the mood to make
the people move. The question 1s,
how to do it. The programme is
divided into 3 sections, vz, agicul-
ture, industry and the working classes.
That ig why the Prime Minister has
correclly entioned the apprentice-
ship in the last point to back all
points, though 1 feel that 1t might
have bLeen elaboraied upon. I hope
that elaboration will come later. Bul
1 feel that this 15 the main thing on
which we are going to inject anthu-
siasm 1nto the people to make them
push torwanl Some people rn;oested
that Membeoers ef Parhament can take
care¢ of tharr own constituencies and
go to the people and implement the
programme My  submission is that
there is no point In suggesting that
peoplie’. comuwuttees should be there.
When somebody said that the Lureau-
cratic 11entabity was there. {he other
Member immediately suggeste] that
we should cooperate with them and
work together, to fight the ewil It
we nave {eo implement 1t carnestly—
either from the point of view 5f Mr.
Mohan Dharia or of the Finance
Mimister--we have to take the people
into confidence. People have gained
confidence due to this Fmergency.
Quoting prices is not going o help.
I am not satisfied when it is said that
there is a 2 per cent fall in prices.
The peop'e will gite us now only a
short time, say a month or two. We
murt have o specific prosramme for
people’s rooperation When you speak
of rural irdebtedness, vou speak of
banks The other day. T had an oppor-
tunity to sneak on this. We bave a
~ad experience. whi'e legisiatire for
the last 27 vears. It is no uce caving
that we will improve the growth rate
from 4 per cent to 6 per cent When
vou say that the measure on rural
tndebtedness iz going to save the peo-
ple, T do not see how it ran he done
fo quicklv. People are not teking
money only from big money bags.
This point was also brought {o the
notice ¢f this House. Ordinary peo~
ple also come imto the picture. We
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have, in the past, passed legislations
such as the Tenancy Protection Act.
According to my experience, in my
State, people were under debt to the
landlords during last year and the
year before; and decrees were tuken
by the landlords against those people
for eviction for non-payment of dues.
on the basis of laws passed prior to
the declaration of Emergency or of
the economic programme. These de-
crees are now being executed. These
landless peasants are being removed
from the land:s. They technically try
to adopt the old laws. To prevent
th.- ¢ pervision 18 required. For this
pury 'se, j sugge<t that every Member
o? PurLament must help gt the State
ler 1 We, Members of Parliament.
are .a'.sfied with appealing to the
gallerv, to the other side or to the
papers  We must set a model in this
regard If we are not going to set
up a mdel for implementing the eco-
nomic programme, I think we will
nevar get another opportunity, because
people will never trust us; but they
will throw us out. Both the educated
and uneducated people have seen
enough of documents. I have seen
how people had asked for Plan-holi-
days We do not get finances when
we ask for them. 1 suggest that we
shoula start to-day itself from the
level of Members of Parliament and
of other legislatures. Regarding em-
ploymeni, the position in our States
is that people who were cnrolled in
the so-calleq employment exchanges
ag early as in 1967 are yet to get their
first call for interview. The figure of
such persons runs into hundreds of
thousands. My idea is not tp blame
anvhady hut to help in spreading our
ideals throughout the nation. When
J. P wan put in prison, there was no
flare-up not because they dislike 1. P
but because they are not follcwers of
J. P This 18 the class thal is frust-
rate?. hit day in and day out. Thev
hax, been looking for some solution
or other, The followers of J. P. wel-
come the emergency because they ex-
pect that the national leadership will
give them  some solution or other.
Thesge are the people who are frustrat-
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ed and are unemployed. I do not
speak about Members of Parliament
who are unemployed. All of us, in-
cluding you, Mr, Chairman, will have
to work for that.

An HON. MEMBER: He is a law-
yer,

SHRI ARAVINDA BALA PAJANOR-
He practices in the Supreme Court, 1
practise in the High Court.

MR. CHATRMAN: Lawyers are get-
ting unemployed. That is what [
have been told,

SHRI ARAVINDA BALA PAJANOR:
I am pot unemployed. T have five
juniors under me. That is wh
have to fly back at 4 0" Clock v
told you, and I have to come hack
on Monday morning,

I speak of our brothers who are
skilled and unskillcd. They must »lso
get the opportunity. I hope this will
not remain a document merely on
paper, I hope the Indian giant will
get up with spirit and march forward
during this emergency and many more
economic programmes would follow.

ot afequitaiz deasht | (T
TRAT): Awmfa S, T et S A
W 20 T AW Y X ATAY WEAA
fira &, gak famr walt oY A=Y sy
HTSI-HT &7 &1 S99 #ay S wr
FEFH qAFT A gurd gy wr
ok efrar o & af fammar
g & 3w ww-sg T
FETH qOAET 17 139 F A
¥ gart faa o qga ofew 3 @
frerom s A ¥ o7 vy @ B T
avg A AR gAY criw & gw , I
AT AT e arar 21 & 39
ww &7 fareor 7 fr & =mEAr
F——zn ¥ 727 78 fr o d S s
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&, 51 A 1. 5 sEwyr wwH7 R
fafarer &Y 77, S I 99T AFT &7 7w,
afes oo ST H aRel @ AW
favar G gur & i =g A Aviww
vz & A wea fen o & a7
oged QO & F7 IFA

I/ 1 UF Fw 77 ¥ Fr ar-
Frer frafy § Yy afvaiq go &, oae
q W AN 35§, TR T g
o FAAT W1 g v S Ay § iy
TR s FTOFN AIT [T ZW |

& o Tr7 AT RITT T FEAT
g feafa % weeg 1 77 A7 B
A A & F s g o afrar
FT AFZT F, TIN FKT T KT TFZT
Al ¥ T OTHE 1--TF T T 97
frge v 2 f smes o o A
frafg 7wt 21 gfa Wl o AR
g FerET Y 2T §OFrT S
A9 T &1 A & gy fawr ¥
AT 97 WG AF AT FS AL ATA I
ar, &, 3997 fym A 7 faor g ga-
wfr &/F 28 4, T AT FI-TT
et = 1, eI Wi zsm F, fam %
O FH-TE TN o | PR w1 gareT
BIET (1 Q1T 2, 98 39 ¥ ATA A WEEA
@) zw foar & wwmavz f5 B
et} #1 feafa w1 garea #v 6
ferdry =7 2% A7 grawrwAT 2

Farey ey Y & o SpeTOr Y HT——
g7 3w & ey Sy 2oz feas Prar
¥ AT 11,40 FNE T T F7F 4T §,
forad 6 90 2TT T T TG HT FHT
F Gar gy 1 § mumar § ¥ AT AT
fagifea fear v §-— T=mET HT—
ol A &9 & w7 uw-fans ar e
e sraew oA FA1iEy | w1 Ay 74
qgr o ET & awy Azt A AF B9
U FqTAT ar, HYL AT Fy qrg g O
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I ggu fasm w7 gAY wgi A
vrorr, foral®r 2w o wrar # sy grfe
#¢ 1| 99 qe xw gaw & wat g ot
WX vfees grrowew w¥ET § o 39 92
wesito & faane fipar av 1 faer el
A ¥ 7y & gw w0 w07 1 w0
20 ST T FT FHCEETH QAT LD
2 1 fae® mw gud qr-TwTw WYe =
qas e ) xw g Wl soredy
T g A T R W R {m
2 1 TRwT waww 2g § f5 90 HTW T
€% SR & Hurar | g fpw & wre
UF WQF @7 W I W ROW A
Frrarifoy fray & oY feqia Y gfer & aw
&re €. ey & wman g fe wod o
W sqaFT F) TAOAR a8 wf g
AranY | gy gw Y g § {4y &
TG RO T G T ST
w7 ik QI gun " # fewtaraa
farzw ot St ar rfied | & oot
o0 WEw § fv a1 wius wi=
At g % gt wrwrw # wrew-fmkn
a7 fait STt & 1 ag s Fndear o
w Tv fTRT vy § o ww feaat e
wiaw & wiow dar v@ § o fiemen
FrEre v e S e a@ &
fay, @i & (ol aan gat wravng w1
¥ fo Siw &% Wk 6 A WS R
fER T afg ez fram g s
W ¥ ¥ W D Y A e
oy S5 W § el Jewmat
fawx Y 2

Wl off & ww W oW T W%
Toart o sgfear agr w7, Faaft whar
W, W I O far & 9 Qs
W d e # o wm § B 1
FAE QTG I WA IAEA GT A
mtmﬁsrmfwmmma

e 3w waar ST Sweheer
W’iﬁﬂﬁttq{ww-ﬂﬁrﬂl
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forari w1 w5 & qvaew ¥ g
famr w=ft Sft ¥ syur Y N fF 50
qQua f7m wfaa w67 1 @d W
wr 78 fie co® oF frma W e
fawsly oix gzely wiw feamdl o
92 7E $T TET ) M § s FTRAT
g i form 2 &Y o &Y e sraewr
8 % 3w gu fvemm % €Y QI
JZ (AT, T ZQH A AT § | T qE
gva Aft g i wwadfea &% ot
AT ¥ ¢ I X RIAA A qW FAK]
W @ ? AT W o 2 A7 75 yeqr
A FAT AMEX & I¥ q7 90T AW
faare 82

3T 1 § 9qArg WY STty At
* 1A wgar wgar g oo § fE
YT HAT T £ Y WA ZRIAAT F19-
T FT HAMT IWA 7 AT AT AT
WA FUI | T4FE X FIEHIT T A
wEoAa aF AT g ¢ oK 9w A
W A YA W1 9§ | B B aiy
2 foad wiawax = wfnfas &
vz § forady a9g & 99T wrarw
X qixd AT & ) g WA oy FEAT 2
fe s o fafmm diem &1 Jweer
ST I7 OF 931 S AV HIST 7T |
Et dNt § $o fane gwe w)
TRETH | $0 VG T AHTC I7 VAT
R aam ¥ ag Sfefer ofw ¢, s
AT AT G ran &, 7 Iy AW Fhyw
%7 3faa G faorar & 1w woEY Az
N ofdeufa 3 wgofer avear aqelh
wifgd + a7 gam & fiv ureey fRee
XTI T qErs dall § Ay w7
Ffgy 1 JEW FEeT SR awd
Hifgh, *Yee w7 fiyrowr Tes veiim
gHr wifgy 1wy fevg AR wTA B
faa Fwfy w1 fearam ger § §, aral
gt § w7 www & wfedt & qve
LGRS LS I G B LR
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wifre wvlr ifed | Al wfo 1
w1 wdfta At ¥ A, wrv owwdi &
qHTAT FF §6 Y &, AW wey forwy-
FRoriie § a4 w1 geadvr Aar )
TOE AT § gure A anfed )

wa-afadt ¥ wraey § A7 fagaa
& for oY qdeitr S ¥ Sy &Y afrfeafy
& ot stronfa & A Y A 2 ) TR
sfa sgrafa o= feard §, s o
wifas feafa gurey & fowr &, ofe &
wg fir wgq &t @7 ¥ wifr g & ofr
famms 7Y Za, &t wort adt &

qEE A NIIFT FIE AR Hgrw
Zrgs et &Y Foid 7o & Aoy 4
st &, Su o% faane fafang gar &
gaTa WY fad o &, faeeg 977 97 wrae
& o ufwa gwea o sratame far
ST @ ) OF {19 IEE w4 §
ST agq T @, WR I 77 fr M
st gy & Forerd el B g7 Q-
At & grateaaT #7 Fyeserd oy o
2, ¥ HET T 1 g7 wEA ¥ v sfnde
ST g1 TfEd | g=ET AT ag
741 & fr 3 mas g5 ¥ afs awav gty
o waera gg & B ooy £Y oifse
Afa & wafas 3 &1 ) 3997 firezr-
qdF AT & aF | AT g &
A AT A qd@taer Qe
gifwa g =tfed e sra-snfq & st
FAAfARIFAFTIFIGFTAFAL )
agt % wweivan & ag i< § e 7
6T NFR A AGl F T w7 ATy
FHATET Y & 97 Afaay & o oY
m*ﬁ!ﬁﬁﬁﬂﬂ%m%@
sTiEw B ¥ £ sruifae s@ E @
N gwwen gw 9T fasit w40 i g
wratfa oy o QT 4 § ? &
wfis & fr ot ? oo f2 o -
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AL a7 o & § 1 3 2Few
WETT g1 AT Fpar stra | gE e g
qIET S 3N A F7 qwd § S5
qag qravaF afY arq & % fae o
g W9 &R FAT ATEH T ¥ 9AR Foy
festan gt
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‘PROF. NARAIN CHAND PARA.
SHAR (Hamirpur): Sir' I rise to sup-
port the 20-point economic programme
announced by the hon. Prime Minister
on the 1st of July, 1975. The pro-
gramme hag brought forwarq new
hopes in the minds of the people and
the people think that the sluggishness,
the tardiness ang the inefficiency that
have plagued this land, especially the
bureaucracy and other sectors, will be
eliminated once for all

Sir, there is at last some hope for
the bondeq Iabour, wherever it exists,
that it should be declareq illegal Si-
milarly, there are plang for liquidation
of rural indebtedness. For thousands
of years generations of people are born
and die, but the debt that they inheri-
ted from their forefathers is never li-
quidated. So, this is one of the bright-
est spots that these people will hail

Similarly, there are some plang and
provisions for sacialisation of wurban
land and a ceiling is to be imposeq on
ownership and possession of vacant
land. There i8 a special provision for
evaluation of conspicuoug construction
and prevention of tax evasion. T would
like to dilate on this point. - So far,
the people in the villages have been
witnessing some announcemeng of a
programme of Iand reform and the
ceiling laws that have been enacted by
the States. But more often than not,
they have been honoured only in
breache rather than in fulfilment, be-
cause there have been benami trans-
fers of land and the head of a family
has seen to it that the land remains in
the family. Whether it i in the
north or in the south, it does not
matter, but it must remain within the
four walls of a family. So, this must
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be stopped forthwith and we must
be teken into account the entire land
which is there in the name of every
and any member of the family, while
we are calculating and thinking of
the ceiling of the land. But more im-
portant than this is thg imposition of
a ceiling on urban income. Why
should the akyscrappers rise high?
There are peaple, who, with the help
of black money, have raised buildings
to seven storey, ten storey and 13
storey and God knows how many
buildings they heve got in how many
cities, and yet we are unable to find
out a formula.

I fail to understang how all the
technica] experts, economic pillars of
this country have lost their wisdom
suddenly when they come to think ef
cities? What about the cities which
are not yet touched because it is here
that the black money is mostly con-
centrated. I have not seen a million-
aire moving to a village or living in
the poor and the rural surroundings of
a village simply for the sake of love
for it, But if you think of these peo-
ple In big cities, they are putting their
money into the banks gnd all that and
yet we think that some formula has
to be found and that has not been
found,

I would urge the hon Finance Minis-
ter that he should lose no time in bring.
ing about thig legislation for the
celling on urban income, land and pro-
perty and this will be taken into ac-
count at the earliest possible. Other-
wise, non of your ecomomic program-
mes is going to be fulfilled. Every-
thing is being ultimately gravitated to-
wards the cities, Every development
is taking place only in the cities, whe-
ther it is a metropolitan project of
the Railways or of Transport, There
is no money for the rest of the country
for laying down new railway lines.
But there i enough money for metro-
politan transport system btecause smug-
glergs are living there, big people
are lving there. They have their cellg
fn Rafl Bhavan arfd in every Bhavan
of the Central Government. They can
get telephones; they can get eve g.
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Whether they are in Bombay or in
Deln! or in Calcutta or in Madras, it
doeg not matter they have ail the pro-
grammes gravitated to their own com-
forts. So, the ceiling on the wban
property is a must and it is a thing
which is required to be implemented-in
the very beginning.

My hon. friend, Shri Painuli, refer-
red to the hill areas. I think the Prime
Minister has backward aereas n
mind. I want to refer to her speech of
22nd July which she delivered in this
House. I quote;

“We have arnnounced somc pro-
grammes. But very much more has
to be done to change life in our cities,
in our villages, in our desert areas
and in our hilly areas.’

The main reason why backwardness
stalks the land of India ig that not
enough attention hag been paid to-
wards transport and communication.
I find from the Annual Plan which has
been laid on the Table of the House
that the expenditure for the year 1974-
75 is higher than the outlay for the
current year. If this is the picture,
it you are not going to give even that
much of amount which you gave last
year, what is going to the fate of our
programmes? How are we going to
fulfil them? An amount of Rs. 1,040
crores was allotted for the year 1974.75
and now this amount has been reduced.
Similarly, in each sector, whether it is
railways or roads, etc., it has been re-
duced. I would like the hon. Finance
Minister to pay heed to the fact that
the creation of infra-structure special-
ly in the hilly and backward areag in
the form of railway lines, roads, etc. is
a primary thing, the most important
thing, because otherwise you cannot go
there. Everything will be concentrated
in the  cities. I  would, therefore,
appeal to him to be more liberal in
his allocation for the hilly and back-
ward areas,

The hon. Finance Minister is now
taking with the hon. Minister of Civil
Aviation. We want an Aerodrome at
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Simla. Also, we want early construc-
tion of the Nangal-Talwara railway
line in Himachal Pradesh which was
inaugurated by the former Railway
Minister, late Mr. I.. N. Mishra, on
22nd December, 1974. We want all
these things. But the allocations are
not there. If the allocations %re re-
duced, if they do not give even the
amount which was given last year,
everything is gone.

I want to refer to one or two more
things. One of them is education.
Here is a programme of essential com-
modities at controlled prices to stu-
dents in hostels and books and statio-
nery at controlled prices, This much is
quite okey. But this is not enough. The
youth of the couatry weanis to have
something more. You can give essen-
tial commodities, books and station-
ery at conirelled nrices only to those
who are in the colleges. What about
those who- are passing out every year?
Thousands of them are marching in
the streets and they are having no
hope. So, the entire educational pat-
tern of the couniry must be changed
and it should be changed without any
commission or committee being ap-
pointed to change it I say this
because, every time there has been a
demand to change it, a commission or
a committee has been appointed and
that hag taken years and their recom-
mendations have become obsolete and
they have lost their raison d’etre;

I would submit very humbly that
there must be some sense of uniformi-
_ty. Let there be a beginning from
primary education. From Nagaland to
Gujarat and from Trivandum to Hima-
chal Pradesh, let us  have the same
uniform for the  primary schools.
" We will be instilling a sense of discip-
line, a sense of uynity, in the educa-
tional institutions of the country. The
students in Trivandrum need not know
the language which is spoken in Simla.
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But they will be able to say that they
are primary students. Japan consisf§
of four main islands geparated by sea,
There, all the primary students: wear
the same uriform. Whether he is a
son of an emperor or a labourer, he
wears the same  uniform. That in.
stils a sense of discipline, a sense of
hationa] discipline, through educatiod]
through primary schoolg and colleges
and through universities.

I have pleaded for the hill areas; 1
have pleaded for the students. Let me
plead for the agricultural labour also
becatse there has been no trade unioy
for these people. They have been
agitating; they have been very
much weak. Their voice has not been
heard. 8o, it is high time that each
State bring -forward new laws so that
all those slavish laws arg eliminated
once and for all and the country can
look forward to new horizong of pedce
and prosperity.

With these words, I'would once again
reguest the hon., Finance Minister to
be more liberal to the hilly and back-
ward areas and allocate more money
for the head *“Transport and Communi-
cations’ because in the hills we need
railways and roads, we need transpett
and communications more than any-
thing else,

*SHRI M. KATHAMUTHU (Naga-
pattinam): Mr. Chairman, Sir, I wish
to point out at the very outset that the
responsibility for implementing the
provigions of Emergency and the 20

_point economic programme announceri

by the Prime Minister now rests with
the State Governmenis. That being
so, we should see, how the State Gov-
ernments are funct1on1ng today, and
what steps they are taking to imple.
ment the duties enjoined upon them
We. all know, Sir, that many State
Governments convened the State Legis-
lative Assemblies and got Resoh;tmnq
passed supportmg the Emer,gency and
the 20 point EchOmxc programﬁ%!
Many State Gov,ernments have, aﬁo

= i
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*The original speech was delivered in: Tamil. 9
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‘passed orders in regard to implemen.
iation of 20-point ecopomic program-
me. But there is solitary State which
has not done any of these things.

Sir, I come from Tamil Nadu. Till
now the Tamil Nadu State Legislatfive
Assembly has not been convened and
there is also ng indication that the
Assembly wil} be convened in the near
future for the purpose of approving
the Emergency and for discussing the
20-point economic programme. When
a member of the Communist Party of
India, who is a Member of the Legisla-
‘tive Assembly of Tamil Nadu, Shri
K.T.K. Thangamani, raised this ques-
tion, the reply from the Tamil Nadu
Government was, what was the need
for convening the Tamil Nadu Legis-
lative Assembly, while 12 State As-
semblies have already supported the
Emergency and the 20-point economic
programme. The Tamil Nadu Gov-
ernment has brushed aside the legiti-
mate request of the CPJI, ML.A. in
the Assembly.

Let us see the reaction of the Tamil
Nadu Government for the 20-point
economic programme and what steps
have been taken by the State Govern-
ment to implement this programme.
They say that they have already im-
plemented 15 out of the 20 points. Sir,
the other day the Home Minister stat-
ed on the floor of this House that the
Central Gpvernment was aware how
the State Government was functioning
in the emergency period and the Cen-
¥ral Government was watching the si-
tuation. It is not enough that the Cen-
tre should remain content with watch-
ing the situation, Wherever and when-
ever it becomes necessary, the Central
Government ghould actively .intervene
and set the things in order. 1 amiregfer-
ring to these thingg because of my an-
xiety that this Heuse and the Central
Government should immediately- re-
view their stand in respect of Tamil
Wadu Government’s attitude towards
national emergency. Instead of declar-
ing the determination of the State
Government to implement the 20-point
programme, the Chief Minister of Ta-
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mi] Nadu, who is charged with this
onerous duty, says: 15 points out of the
20 points have already been implemen_
ted by the Tamil Nadu Government;
the State Government will implement
the remaining 5 points if the Central
Government give enough funds; and
he further says that in fact, the Tamil
Nadu Government have implemented
more itemg than those mentioned in
the Prime Minister’s broadcast on 1st
only other State Governments should
usefully emulate Tamil Nadu in this
respect. I wonder whether the Cen-
tral Government should tolerate such
intemperate pronouncements of those
in authority in Tamil Nadu.

Sir, this 20-point economic program-
me includes land reform. The Chief
Minister of Tamil Nadu says that his
Goyernment hag already completed
land reforms in the State. When this
House was considering 34th Constitu-
tion Amendment Bill last August, Shri
Era Sezhiyan, the D.M.K.,, DM.P. de-
manded ihat the Tamil Nadu Land
Ceiling Act should be incorporated in
the 9th Schedule of the Constitution.
At that time, the present Finance
Minister, while replying to the debate,
pointed out that the State Government
had not complied with the Central
guide-lines in regard to ceiling, family
definition and such other provisions.
He also referred to the fact that the
Tamil Nadu Act was also not in con-
sonance with the recommendations
made by the Chief Ministers Con-
ference. I have now moved an
amendment to rectify the defects in
the Tamil Nadu Act in this respect. 1

request thap the Government should
accept my amendment.
Sir, under this Tamil Nadu Land

Ceiling Act, many benami transactions
have taken -place. In Tamil Nadu
an individual having no dependent
fimily can own 15 standard acres. In
Ke;rala, an unmarried individual can
own only 5 standard acres. So many
such defects have come to light ‘under
the Tamil Nadu Land Ceiling.Act. Yel,
the Chief Minister* of Tamil Nady:
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glibly says that the Tamil Nadu Gov-
ernment has implemented effectively
the land ceiling law. He is not pre.
pared to make any changes in the exis.
Uing law. He is sticking like a leech to
the prevalent position and wants to
perpetuate status quo,

L] .
Sir, this House may now be aware
of. all the provigions of this law. There
is'-an intervening period of 104 days
between the FPredident’'s assent to the
Bill and the date of notification.
During this period all the documents
executed outside the purview of the law
become valid. This ig ensured by
Clause 21(a) in the Act. Sir, I hope
you will agree with me that this ap-
palling situation should be remedijed
forthwith. It is not enough to say
that the land ceiling laws should be
implemented effectively. It must be
ensured by the Central Government
that the defects in the laws should be
rectified forthwith It becomes all the
more the responsibility of the Central
Government when a State Government
is actively engaged in hoodwinking
everyone. I can go on enumerating
many such instances, but paucity of
time prevents me from doing that.

Sur, I have to say with a heavy heart
that the agricultural workers are the
worst neglected section of our society;
nobody can deny the fact that the lot
of this oppressed section has not been
improved at all. There are 4.75 crores
of agricultural workers in the country;
if you include their -dependents, their
number will be about 15 crores. They
constitute 26.3 per cent of the total
working force. Yet this section is the
most neglected section of our society.
Their genuine demand that their wages
should be increased has not yet been
fulfilled. Resolutions have been passed
in the recent Labour Ministers’ Confe.
rence about the wages to be paid to
the agricultural workers. These reso-
lutions speak about the upward revis-
fon of minimum wages to be paid to
the agricultural workers but nothing
has been mentioned about the quantum
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of increase in wages. No such direc-
tion is there in any of the Resolutions.
It has been left to the State Govern.
ments. Again, there is discrimination
In the wages being paid to the male
and the female agricultural workers.
No attention has go far been paid, no
guidelines have been laid down by the
Central Government in the matter of
baying equal wages to both the male
and female agricultural workers. I
have moved another amendment stat-
ing that the Central Government
should enact a comprehensive legisla-
tion for the protection of agricultural
workers on the lines of Kerala Agricul-
tural Workers’ Act. I request that the
Central Government should gccept this
amendment and enact a comprehensive
legislation without delay. I would like
to recall the ghastly incident that took
place at Ramanapalle when the agricul-
tural workers getting Re. } for men
and 50 paise for women as wages de-
manded an increase. 100 houses were
burnt down to ashes. I come from
Tanjore. In Tanjore, some years back
in the village of Xeelavenmani 44
people were burnt alive just because
the agricultural workers demanded
increase in wages. This is the fate of
agricultural workers in our country.
After the proclamation of Emergency,
the State Governments of Punjab and
Madhya Pradesh have Increased the
wages of the agricultural workers. But,
a Revenue Officer of Tamil Nadu by
name Karthikeyan has recently stated
that there is no need at this moment
to increase the wages of agricultural
workers. Naturally the agricultural
workers may think that this is a direc.
tive of the Central Government. I8
should be stated here that the same
State Governmend has fixed one of the
lowest rates of minimum wages, lLe,
Rs. 3 for men and Rs. 2.2 for women.
Now the position is that the agricul-
tural workers in Tamil Nadu are fore-
ed to struggle for revision of thewe
rates. It is unfortunate that the peo-
ple of Tamil Nadu have no avenues
to express their grievances. The mo-
ment they raise their veice, the Gov-
ernment of Tamil Nadu thresten them
with DIR. and M1S.A. The DIR and
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M.I.S.A. are likely to be used against
the people the moment they demand
implementation of 20 point economic
programme. There 1s also no chance
of the State Assembly discussing the
new economic programme. Thus, a
very difficult situation has arisen in
Tamil Nadu which the Central Govern-
ment should fake into consideration
with all the seriousness it deserves.

MR. CHAIRMAN: I am calling the
next speaker. Kindly conclude.

SHRI M. KATHAMUTHU: The
situation in Tamil Nadu is entirely
different from other States. The DIR
and MISA are being used by the DMK
Government against their political op-
ponets. Today also we have come to
know that the Tamil Nadu Govern-
ment have tiken action under the DIR
and MISA against ADMK supporters.
They have been threatened that their
names included in the list of people
to be arresfed will not be removed un-
less they pay Rs, 5000 each. As pointed
out by the hon. Member, Shri G. Vis-
wanathan today mornirg, those in
authority demand Rs, 20,000 for Medi-
cal College Admission, Rs. 35000 for
Engineering College admission. The
people who refuse to encourage such
rampant corruption are threatemed
under DIR and MISA. Sir, a frightful
and frightening atmosphere is being
created in Tamil Nadu. The situation
there is going from bad to worse.
While the people of Tamil Nadu are
prepared to extend their wholeheart-
ed cooperation in the implementation
of 20-point economic programme, the
State Government of Tamil Nadu is
not ready to do that. I wish to say
that the Central Government should
realise this and act forcefully and
forthwith in the interest of the peo-
ple of Tamil Nadu.

DR, HENRY AUSTIN (Ernakulam):
Mr. Chairman, Sir, our country was
passing through a traumatic experience
in the month of June. The signifi-
cance of thaf trauma the country had
to face was such that creative artists
like Husain wag spurred to bring
out paintings of lasting value and some
of us have seen how the painter,

for Economic Progress (M)

Husain had brought forth suggestive
paintings of modern art depicting the
various stages of the unfoldment of
that trauma from the second week of
June to the end of this munth, Affer
this conclusive experience we gee some-
thing constructive comming up. In
whichever country great revolutions
have taken place, we see that if the
revolutions were genuine, they have
produced something of lasting value
to the people. History repeats itself
and a similar situation has repeated
itself in our country now and the hon.
Finance Ministey has placed before us
a document embodying the 20-poimt
programme announced by our Prime
Minister on 1st of July. So, after the
month of June, on the very first day of
the next month we got the announce-
ment by the Prime Minister placing
before the people a 20-point program-
me for the gocio-economic development
of our country, particularly for the
amelioration of the lot of the poorer
sections of the people and to give an
economic tilt to the whole revolutio-
nary process that we witnessed 5 few
days earlier.

When considering the scope and

magnitude of thig announcement, I
would compare it with the April thesis
o? the Soviet Union and would say that
1t is a “July thesis”, because the 20-
peint programme envisaged in this
scheme, if implemented correctly, is
sure to give a new dimension to our
country’s socio-economic transforma-
tion  As a matter of fart this scheme
is nothing new. Actnally, when the
Prime Minister went to the people dur-
ing the 1971 elections, the main thrust
of the campaign was the logan Garidi
Hatao and the Prime WMinister was
seriously concerned about this and she
hag her own vision of how this pro-
ject had to be implemented. But, as
everyone, every conscinug citizen of
this country knows, particularly, every
Member of Parliament knows, this
was frustrated by a small minority or
a motley club of minority parties
whose sole aim was to thwart this
plan instead of helping inv its execu-
tion
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After this 20.point programme—I
would call it the July Thesis—was an-
nounced the entire country rose to a
soan and hag beem supporting this
programme. Ever rince the election
sampaign of 18971 people were looking
foeward to the early implemention of
s programme. But, as [ pointed
o, a mefley group of minority paries
whose popular base is neglgible in
collugion with certum aisrupt.ve forces
and perhaps in combination with some
foveign agencies, were conspiring to
thwait all this endeavour. As a mat-
4% 3¢ facs, some »f the disruptionists
led by Jayaprakash Nurayan or Raj
Narayurm sought to coanvert this Garibi
Rawo pregramme into a Indica Hatao
programme, These disrintive forees
stooped to misjead the people and
~cpadte chaotic conditions ang unlease
vidleace and disaffection among the
péople and the proclamation of emer-
gency was the of the govern-
ment amd ‘the thinking people of this
-coulitry 10 salvage ﬂuz’programme an-
nouneed as early as 1871 a programme,
which would have made much progress
in its implementation by now had not
these Jdistuptive forcqs cembinej to
m'::etl it. Izhf: in tkig context that
Wg welcome 1his 20q0int prograame
which bapdly needs further  explana-
‘tion. Those of us wha lived with and
were purtured in the congaess mave
ment, the various items of the pyo-
gamme will not appear now.  The
congress has twen in ong form or other
trxing siep by step to implement many
of the sieps sontemplgted in the pro-
gramme.  Thay is the reason why in-
apite of constant disiruptive methods
agopted by disruptive forces they could
not gucceed in reducing the mass base
of the congress. With cestain confi-
dence, with full. reslisation of the true
sspirationg of the people of this coun-
try, we have chalked omt this pro-
gramme {p tune and harmony with the
ideals anq programme of the Congress.

Let us turn to the first point. It is
‘ta take continued steps’to bring down
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prices of essential commuadities; to
sireamline production, procurement
and distribuljon ot essential commo~
dities; and strict econoiny in Govern-
mental expenditure.

Every one of us knowg the reasons
for the escalation in prices. One of
the reagon is that anti-social elements
have been taking advantage of the
political confusion created by certain
disruptive forces. The bluck markete-
ers and anti-gocial eiements had a Ray
day. But whem a strong Government
emerged and when poeople knew that
Govermment is toking a very serigua
visw of hoarding, smuggling, bilack
marketing, ete, naturally the prices
have come gown.

The ten-point programme was an-
nownced on ist of July. To~day is 1st
of Apgust a month is over now. Even
in this shert span of a month we have
seen a spectacular and palpable change
in the price structure of our economy.

Credit shoulq go to the Finance
Minister who ever since the announce-
ment by the Prime Minister has been
giving stern warnings to all these for-
ceg which have been responsible for
this unnecessary escalation in prices.
I will be noticed that we have now
been able to bring down prices to such
a level that our Finance Minister with
congiderable optimism has been able
to predict that inflation will soon cqme
to the zero level. In fact our economy
is poised for a big thrust forward.

While congratulating the Finance
Minister for this, I would also like
to point out that it is not enowgh that
we reduce the prices by punitive ac-
tion alone that bag its own limitation,
but we should streamline things so as
to maintain certain price stability, It
is very necessary that we have effec-
tive control at the levels of production,
procurement, storage and distribution
especially on the food front. I woul
erwr to say that we have not got created
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requisite facilities, especially posi-har-
vest facilities, If you go through the
various documentg produced by the
Ministry of Agriculture, we find {hat
a sizeable quantity of cercals is eaten
away by rodents and otherwise spoiled
because of inadequate storage facilities.
If proper attention is_therefore, given
ay the productio;, 1:vel, precurcment
leve] storage level ang distributicn
level I am sure, we will be able to
bring further reduction in prices and
will be making rapid headway towards
stability,

Annther point whi~h T woul{ Lke to
stress in this connectinn is the need for
strict cconomy in Governmental expen.
diture. Over th> years and decades it
has berome gz fashion to expand the
governmental apparawus for various
reasons. Severa]l offorts under differ-
eny commissions have been ma''e for
administrative reformrs; vol'mes after
volumes of reports have been nrodu-
ced. Shri Hanumanthaiya hag produ-
ced, I think, 26 volum~s hut nothing
has come out from all these efforts, 1
do not think this hur2werctr’e approach
will yvield the desired result. The
fdea of popular committees is gaining
currency now. We should have a fresh
look into Administrative Refoerms bas-
ed on increased non-official y¢opre ccn-
tations and find out whether this ad-
ministrative machinery can be stream-
lined by decentralisation and making
it in tune with the expectation of the
people to reduce expenditure and de-
1ay. In an idependent and sovereign
country like ours we do not need the
existing pattern of Sezretariat where
we have an Under Secretary, Joint
Secretary and Secretarvy. All these
gradations or their archical structures
were made by the British people be-
cause they never frusteq the Indian
citizens. They had a negative ap-
proach. Every citizan was suspected
and considered as “who had come to
rob the Government.” To-day, we &re
a free country. We should always
have a positive attitudr—we  should
believe and trust the citizen and try
fo help him. There is no need of
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double check or cross che¢k. Every-
thing can be simplified. We must
think of de-centralisation and debu-
reaucratisation. In a short duration I
cannp{ explain this. Volumes are pro-
duced by Administrative Reforms
Commission; but those are not neces-
sary; we can evolve simple formulae
from our expenses and that of other
cournitries. In several countries purticu-
larly socialist countries, there are sys-
tem for speedy implementation of de-
cisions and projects, They have also
bureaucracies but the bureaucracies
are patterned afier system which make
implementation expeditious.

There is only one more point which
1 will sfiess as my time is running out.
This is regarding house sites and
house-building for rural poor. Thig is
a point on which I have spoken several
times. Low-cost house-hu.ilding for the
rural pegople, particularly for the
weaker rectiong of society is a top-
priority nation building task. Almost
every material needed for low-cost
house-huilding would he indigenously
availahble. I don't fing any reason why
the house-building programme cannot
he started from the panchayat level. I
have reqi a paper which has been pre-
pared by some friends on this prob-
lem, proving how by organisation of
Iocal meterials and talents we can
undertake massive rural house-build-
ing progzrammes. For instance Wood-
work and carpentry are important
elements in the house-building indus-
trv. You can utilise the services of
the local village carpenters. That is
what is hecing done in China; and some
other rountfies. You can find out the
number f carpenters available in a
panchayat for instance, I am sure in
most of cur panchayats there wil{f be
not less than fifty carpenters. You can
select a dozen or so best carpenfers
out of them and ask them to train
about 100 in the profession of carpen-
try in one vear. You can put up tents
for the fraineeg near their houses; you
can gef those tents either from the
military or the territoria} army people
or some such agencies. If you could
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train hundred carpeaters in one year
like this in a panchayat you need not
wait for sanction huge funds from the
Central or State Governments for put-
ting up a college iraining people 1n
carpentry. The same thing may be
applied in the case of mascns, in the
case of limeslone manufacturers, brick-
makers, etc, In rura] construction of
Jow cost housing cement is not neces-
sary and we need not bevail over non-
availability of cement but we can go
ahead with thesq indivencu, materials
We can utilise our vast forest resour-
ces for the timber needed fur these
houses. These traineq rarpenterg and
wood cutters cap be taken io the
forests areas and they can manufac-
ture the frames of dnor, wr.dows_etc,,
required for houses in the temporary
forests tents specially made for them.
Along with it cven as they ~ut  the
trees, they can start the ‘afforestation
process’ also. That is to say, for every
tfree cut, two trees must be planted.
So. what I suggest is that we can do
all these things depeading upon the
indigenously available human and ma-
terial resources. Nothing will stand in
our way. All the materials and ex-
pertise needed are available in our
own country and these can very well
be utilised. We will by this process be
able to bring about an era of self-re-
liance which is very necessary. We
can do all these things ourselves, with-
out depending upon any foreign capital
or know-how or expertise; massive
programmes of these types undertaken
on the basis of self-reliance will bring
about greatest satisfaction to largest
numbers of our pcople. Sir, the main
problem of the people is housing, lack
of a place to lay their hends on.  As
the Bihle says.

Foxeg have holes;
And Birds of the air nests;

But the son of man has nowhere
to lay his head.

To sum up, I wowd say this: 1If
energetic steps are taken in the direc-
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tion of implementation of the Twenty
point economic programme announced
by the hon. Prime Minister, m the
wake of the new gocial and political
discipline brought about by the decla-
ration of Emergency, I am sure the
cuntry will move rapidly towards our
goal of a Socialist Society.

Sir, 1 support the 20-point <conomic
programme announced by the Prime
Minister and placed before the House
by the Finance Minister.

MK CHAIRMAN: Now, I shall just
draw the attention of the hon. Mem-
bers to a Tact that the Chair hag ' efore
it fifty members from the Congress
Benchcs who are still remairing  and,
there are a few Members from  ihe
Opossition side also. In = discussion as
important as this, everybody w:nt to
participate in some measures. But,
there is limitation of time,

SEVERAL HON. MEMBERS: You
can limit it to ive rninutes cach.

MR, CHAIRMAN: Thiz is a cons:-
deration which you will kindly bear
in mind. When the bell rings do rot
disregard it and coniinue. When there
are two minutes Ieft, 1 shall give a ring
and when the time is over, the bell
will be rung again. Member will kind-
ly resume hig seat irrespeclive of who
is speaking. 1 shall call the name of
the next Member and we shall proceed,

sy mrarer fem TR o7-)
gurfa 79y, 97 21 AT WUTH §Y
ey fafa=zs & ooy 3wt w2 oW
fr o w05 wmr & 20 Y a@ wEaT
# fof sarare a9 v Ay gug 7 &
Y OAF OAE TS CTIT M) T g oaWw
& U A7 W 0 FH TR W AT
RN 1 T T ST FA v ¥ ag v
¥ S0 AT TH A9 H O Ay @
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oAy aorg ¥ WY ¢ femml #Y w2
7 f& ww ®1 w7 7w fasar & e
Jet ¥3X ¥ fF AT FT qgT AT 9%
fasar 21 g@ 9@ GO IF T F@
o | ®E F T g7 Ody AT qrfear grr
2% o1 EAREY F Q¥ &7 @A wAT
Idt o wfg fams @ 2oy
famr w&lY 7 fq 2 78 78 /& 5 w1
AT 9T IFA AN fa &, o |z
oY qTAT ¥ 97 AW T3 8, THOF qTIT
FATT T AT F% AT GZT 97 AqT |
Tl a7 F1 g4 * vafan & «=Fr ow
FTAT AWAT & a2 AX %7 &%
peiritc e SRk CAn i o - s
TATAT T TATE JrIAT 3 | 98 07 7197
# oy zzfeafaeew 7 A g0 4
Az 9T 7 fF AR w1 ooew owv
feqr 99| 79 qAZ A TFET FATV
FIHT § VRN & AT IW WHET A Q0
79 & fau ow qmAT TuET TaAuT
q forar 21 SaF fag grew fafaert &
w7 ST FoaT & ST | 29T | S
F] 9% F77 & (g Y = g wr 2
3% AU 97 987 ErEae ® qwEns
t fr 3o grzag W A ad # ok
TTRAE FHT 21 IR WA oS
frar & AR wrEAfaaT ST geT R
IS HEST F4A & [0 &gF Hriora
F 2 FT ST ITE AGEMET F F AT
g7 g A =rfro | eTEAAw AT Sy
frmger & swar ZEA W e B
AT ATSHAS HT TA | WS @TINT
F A ATA F ATEH (A TATST T3 2
FF IFAA AFT HIT AT A A T
I ITHT TN QU SLAT | q AAATE
T | sy f5aa qor mF qgy, 3 T,
zw gy A ATsEw v gy frr T
21 F AN o q=9AT Sy ¥ fw
TUH ST 7 2 7% A T O & A
FCAT % | THFT a<E JIoFG A WY
T &
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T TA—HET A% AT F I H
agq & faately e &1 v & g
ffefeom & ofim oy g€ & &
IR gwrer g 21 S99 77 IRM
wHEIfea aaT AY &1 W9 Iy i
FUTT AT ITHT QAT FVEC | I8
T AT A7 § 79 5 foeia AT gow
Y 2€ 2 397 39%) @A FYET 7 |

THEsATT UARET & a7 7 o9
FEAT, IAH HIT ATIHT 50 AT O
T T WA T Ay A # ) g
oSl qi § | Mfeaw w1 Ag7 FheE
¥ fan o & av g3 fgar ¢ owan
FIPIT 7. 385 F71T T 166 FT &I
fear =1 S o &) FfEw 99 w1
FAq ATAT ART ¥ | Az w77 §41 WY
T T 7 THA FL R S A F 5l
AR 9% FIFFER qL AT a9H & T g g
F w09 2 3w SqTIT wAT fewr Sg
7t g7 Arat faset o g faer
q% |

7 zng foaw &, w9 7ei 1% 9EE
9 @ ¥, A9 Iq IH T W@y, Ao
f gg |¥ Fvar AEAT § fF oA
arar f59a 5—-5, 7-7 =T 10-10
AT ST G@F g1, I9 THH1 7 qgA<
17 g7 T % o v fag g ?
fasr 71 o fas g1 =2v Tt Wy
98 Fv 1 Toad AT o uw awe
Frizo | g e Oy gw, frEm
TAAT AWAT & AT UTT F JTeIoE
STST A7 ¥ A AT AT w47 Al
T AT &PT SIGT qUE T CAFT
TET STET 3T F74 IaHT & |
IO TEAT Y AW ¥ frar AT
g fRErT I& & | THT | ATH AASE
oIq T FAI0F g0 i T qI9HT qg
sy el faer apcdy g AR AT &
WY FIEEA A & a7 WHT qGT 99
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97 & | 3% fav eg-aw a7 Iifgw )
wfew z foro &Y fmr = s i TR
5T A ARV FEY | TG w9YT TH
AE s Awvlen | araw F @@ fag-
W FT ATFRT T 72T & ;T IHY
ol W &FTIT TT GEHAT 2

& we fAgums & 107 ¥ AW ¥
arear 7 for 73w faw A7 AT A A
Sl T SR ST R owE e § 7
SA&T F40 FE fAwrA ? O aEr maey
TEY =TT IT | 19537 AFT 1970 AF
St fafoez a7 o 8 7 IEW
oAt ST 3% fafeaen & am, w3l 7
w21 ar 78 faw fEwy arw g
& 1 3y 7Y fofasr afefedrom 9
20 A7 20 gy il B owH AR
AR OF: A oy | Afew Gmr o
FITT FAT AT 97 97 §T UFT
& ST oE T W) & a3 ;e
s 57 7T § Ffsweve 1 wnfar
oA aia s
gefieE ¥ fedYy #vwT ¥ faw wv
TH T IHA F) 77 7€ AT &A@
&Y 7| ¢ & a1 o =@ JHe
& T T | gHiAT wTw FgvaE FF
fefaser dfvfedwa svgg o1y 39
§TY-GTY TF FHEY GATEY AT HIIHT IqT
o e ug st fraet 8 7 Qo af-
fedwer ERiT M grawr S et
Afsrw 3% AT *7 Foawr arw 7 w57
gw wg% & 7 ga%r qWiq & Aveerw
FY FHA 7 I wat wEra faerar
W &1 wrr faed are & oA oaga
DT X A=y I 1 7 FY A fow
gwdl, a9 qQE #Y g Hvsaw &t
g B2 fraat &1 wdr faa gndr
dioer it (vl @ sz aY w7 wg @ )
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ITX WY AN TR TR TR
Tmy gk Fr fosf, womwr e g=d
T RE JR K WEITET TI, a"n'aﬁ“r
teqzrrs 7% @1 @@ At ¥
T WITY TAT WIRHy $F qv o 1A
AT |T AF KT A ST A AT
I 1 GEET I3 47 T A AT A ey
g7 ®Y WA AT A% | WA AT
T AT T AT 42 FHM AT E IFE
o A GrEAT ey 9 T Fi
CERBR ST e LI Rl O Al U 0 A
el il *?r*r RFT wAn au1 (& wnfra e
" 9y 2, F fopely wfr AR O mroRY
m-f 'urrarn*? k(e R
TETTSVIE CET I 3R A 40T CEI
RIAOT 1 ST TET WY 7T At
aran A EF oo oA FHM R
GEiTA WRT AT T 4wl e v 0T
TG F TR Tr Wi et
g oagt A1 owmaoAqr i {57 oA
7T wESET SO SAAT BT A1
wr FF ¢ aATE T T AL

WEFTY I[TAT AT A= 1T I
A gT ¥ 1 IHET WA AT AF
w7 A ¥ uTe, (qg1Y, TEET AT T o lo
¥ Awel adfr FAIT UFE WHIA 2,
TURT GIAT F7723 | GIATHAT A AHA
¥ quAT FTHY FITZY | TATAAT AT SHL A
Ht FATAENA 7 TH7 IUT FA( T 47,
i =g faws, T4 & AT 9 TG
IX qqET AT ¥, IRy ag  qrfud
#fFx 1IN A ATE0 TFT, 42
Y QFE THIA 917y Jo fro 7 8
forasy avaq zarr ga & ar fay = el
37 ¥ woq from<i wy far gw 2
3% R ¥ 7 39 wdaf § aea
ffar st fir g199 w0 § A doe-
A wedrqed &1 9¥ qv e A
w1 fopgT & i orer qTeEY OFT AT B
SETY var gur o wgd & f oarw
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oY qwe wr i g | I SHT wEe
Sy & oy wrer AW & SR SEwy
forand § fiv ag ol fadt v @
gan o gefufrdfer mimdr et
wfwdz ey W7 SuAT awr 4R,
AT 3% e AT g ) g A fr ag-wE
wfrmT o FaR wwac ot § fora
Ty T 7€ A § IAE W e
F q A W FW AT AT qeEgSe
AT F@INMEE |

qTEE W 19w a2 F agatioon
fpar srar 1 frad & fod aga wgfaua
¥ ¥ 2 wgr 7T | agA wEST ATA
afea & ag o s v wga §
FTST ST FAYHT §, T AT &AT W (&
foor wrar 7T % FAT &0 wTOAT HER
FIARTT w1 Sfear §, @@ av &Y
fEwie v w@r &, #& aag 7 Wa,
T2 Fgar § fv gw avew A vl=
I | TYFT FTFITA SHIETE0Y IEHT
7 T 7 AT qUgv § gEOd
gagi i afr AT 3P wwoa §
grafaw daa & dur Jwv w0 AR 9%
FTAAE FAT Tfed | gETIETE F
AT, FATr, AHTT FAIST W7 AW F Ty
THF IR N oA ¥
TESY WL FX & av W W qwEd i
g7 unt ag @ & | § qwAar g aeA-
#e ¥ modY flaw § ) SET gHeT
w<X & fodr usF gvrar qATAT & €W
IHE AT § W gAry o o g3 &,
oo o HF ER T ITEA T a® &
fawrdt | A& {Y wrewT AR
¥ aax Afwy qv 18 v § oA
wrfed

16.00 hrs.

SHRI NITIRAJ SINGH CHAU-
DHARY (Hosangabad': Mr. Chair-
man, Sir, the economic programme
1210 LS—5.
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announced by the Prime Minister has
been welcomeq throughnut the length
and breadth of the country, and there-
fore, I, asg representative of the people,
feel that it is our du'y to see that
that programme is implemented in let-
ter and in spirit,

There are some snags and these
snags and problems vary from State
to State. I come from the State of
Madhya Pradesh. I will draw the
Government’s attention to the things as
they are happening there and I will
try to suggest as to how far these de-
fects can be remedied.

In regard to lang ceiling, it is sur-
prising and shocking that in the state
of Madhya Pradesh, whepn the ceiling
law was enforced, a forecast was made
that about 68,000 gcres of land would
be available for Jistribution to the
poor. But, hardly 12,000 is expected
and I think, ultimately, the figure of
12 may be reduced to 6 or even B
Why and how all this has happeneqd is
a matter for gerious consideration. It
is true that law allows a person to
arrange his affairs in 1 way as he likes
provided he is within tle four coiners
of the law. In the matter of land
ceiling, what happened was, persons
have transferred their lands legally hy
documents anq by retting the names
of persons existent and non-existent
recorded in revenue papers. There-
fore, if these cases are hearl on tours,
where village people carn come, officers
may know as to how' the property has
gone, where it has gone, who is in pos-
session who is taking the corp who is
selling the crop and who are the bena-
midars, In our State, a very large
area is occupieq by the tribals, There
is a land alienation Act in the State of
Madhya Pradesh which prohibits
transfer of land by tribals. Yet, thou-
sandg and thousands of acres of land
of tribals have been transferred. How?
Either without permission or permis-
sion hag been given without any consi-
deration for the welfare of the tribals,
I would request the Government to
have a look into that.
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Then, I come to the next point, about
house sites. I have been touring my
State and what I found was that the
house sites allotment was on puaper,
within the court compound and not
outside the court compound. If one
wag to go to a village and ask a man,
whom the court record would show as
an allottee, as to where was the site,
he would say ‘I do not know'. If a¢-
cidentally he knows, he would tell you
that such and such person is in pos-
session of that site. How can that
man, the poor man, eject the rich, the
powerful, the bully I would, there-
fore, suggest that it should be the duty
of the officers who allot these sites to
. 80 to the villages anq make demarca-
tiqns ,on the spot anq put persons in
possession. It that ig done, the per-
sons who are in wrongful rossession
will he ejected and the persons in the
v;llage- would be able to know about
the real ownership. If the persong in
possession have any claim, they would
come there and state their position.
By fhis, matiers could be sorted out
ang the poor man would not be put to
trouble,

1 feel that mere allotment of sites
would not solve the problem because
the persons to whom sites are given,
do not have means to corstruct sinall
huts, Therefore, some arranpoments
should be made by which some tiles
and ballieg are provided for construc-
tion of huts. The other materiuls, they
would arrange them.elves locilly, they
can have mud walls; they can have
tatti walls and they can have roofing
for tiles etc. But uanless the main
huilding material, wood, 13 suprphed, 1
feel they rannot construct houses and
the sites would remain sites and ulti-
mately they would be sold off {o or
taken possession of by others.

An effort is being made to wipe out
rural indebtedness., ILaws sre Dbeing
enacted. But I would request the hon.
Finance Mhister to comsider the pre-
sent methods of moneylending. If hr
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would recollect, 10 c¢r 15 years back,
a small causes court had 300 to 400
cases each day. But today it hag 30-
40 cases. These courts do so not huve
these cases each day; they are sitting
twice a week. What is the reason?
The method of money-lending has
since changed. Persons who advence
money do so on pawning of ornaments.
When a person goes and pawns his
ornaments, no receipt is given. So if
you pass a law by which the debt is
wiped out, how is he to receive back
his ornaments? He goes to the person
with whom the ormaments are pawnced.
He asks: ‘When gid you pawn the
ornaments? I have not received any
ornaments from you'. No receipt has
been given. So this law will remain
on paper.

Another method is sale. If these
poor persons in need of money hold
land, the person advancmg the money
takes the sale deed of the land. The
sale consideration 1s nat for the amount
advanced only; it also includes interest
for the period after which the
amount is agreed to be pa:d it 15 not
paid, he takes possession of the land
The lawg that are Lieing passed will not
wipe out this iIndebteiness. If really
we mean that indebtedness of the poor
should be wiped out, we have to see
that such ynscrupulous persons are
brought to book and the property of
those whg have lnst it tn thee- rer-
song is restored back to thein,

As regards the distribution sys em,
I feel that except in the urban areas
and scme rural areas, there ig no dis-
tribution system. If figures for the en-
tire Madhya Pradesh State are taken,
and 1if the figures of snoos fint (st
for Cistribution of controlled commodi-
ties in the State are collected and from
out of that figure, the number of shops
in the urban areas, that is, municipali-
tiee, is eliminated, the number »mimain.
ing would be one per 100 villages, I
doubt if one shop can cater for the
needs of 100 villages. The village peo-
ple do not need foodgrains. What they
need is coarse cloth, then kerosene for
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lighting the jittle lamp in their houses
and occasionally some sugar or jag-
gati or any other thing which they
take. To supply these, there used to
bhe markét places. In these market
places, these things were availzble,
But now they arc n-'. 8o our effort
should be to have ‘hese shens  in all
market places, big and small, and it
should be seen that a shop caters for
the needs of about 1,000 or 1,500 peo-
ple and it should be within 2—4 kms.
of each residént in that area.

Then about irr:gation and facilities
for irrigation, major projects are there.
Money is being allotted for them and
they would be completed. But they
would take time. For immediate gain,
I would say that i. munor, even mini,
projects are taken up, if they are
begun in the month of October and
completed in December and by lift
irrigation a few hundred acres are irri-
gated from each project, many thou-
sands of acres would be irrigated in
cach tehsil and district. There are
rivulets in which water flows some.
time throughout the year, sometime
t:l1 March/April. If this water i9
hunded and lifted, I think we can de-
rive much advaniage and we shall
have in al!unda»w~e t{*¢ rraine that we
need most.

SIIRI SYED AHMED AGA (Bara-
mulla); The twenty point progrimme
announced by the Prime Minisler is
most welcome., 1 would only soy that
implementalion should not be left in
tte hands of those with o wave‘ing
m:ond. Again  implementation should
not ne such that it is deficient and
there are many loopholes. Because, if
this prosramme does  no!  «veceed
much will remair to be desired.

With resard to the fi=t itlem food, |
do not quite understand why the Gov-
ernment is hesitant (o deal with whole-
sals. They should, at least, not be con-
lent with the marketed surplus from
big landlords: they must take the mar-
ketable surplus from the big landlords
and leave the small man.
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I feel that essential commodities
should not be the concern of the pri-
vate trade. Essentials must remain
with in public distribution. We feel
that the traders who are selling stocks
at the moment are not replenishing
their stocks, the Government must not
be caugiit napping. Government must
take steps to see that stocks of essen.
tials are and remain available. Luxries
might be left to the private sector and
let them do what they like, but not
essentials.

Leaving irrigation side, the power
projects in the States are implemented
very slowly, In my State the Lower
Jhelem and Ori are agonisingly slow
moving; it is decades since they were
begun but they had not yet been com.
pleted. Salal would be a Central pro-
ject. I should urge the Centre to take
up or ensure the implementation of
projects expeditiously. The imple-
mentation of super thermal projects
should be accelerated by the Centre.
The national grid should come into
being soon. The Centre should have
greater control over power produciion
and distribution; it should not be left
to the States only.

With regard to land ceilings there is
also hanky-ranky; land may not be-
come available. But when it does, it
should first be given to those who have
uneconomic holdings; nexi it must be
given to those who 10 not have land.
I{ should not be leit there, people
should get the services;, they necu a
pair of Lullock, tractor, etr, <Eervice
stations must be set up there. There is
a net-work of that used to be calied
service co-operatives, If they are ser-
vien o pertive., they shioul: certainly
afford services suvh as seeds, fertiliser,
tractors. ete. on credii. If rural indcb-
tedness is removed ang debt is scaled
down, certain thines ghauld be kent
in mind. At the wmoment credlt is
given on consideration whether a per-
son 18 creditworthy or not. In that
context a small man may not be cre-
ditworthy. What is important is that
credit should be need based eredit, not
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based on credit worthiness. After all
the land is there. If people could get
seed and fertiliser on credit, the crop
will come up and service cooperatives
can take it back. They should not
depend upon whether he is credit-
worthy or nol. In i{h's connection, I
would like io subn.it that in my State
a small man has just o tree, it is not
an orchard. Now, that tree does not
bear fruits, very standard fruits and
even if it bears standard fruit, he does
not know what fo do with them and
how to sell them. So, in Kashmir we
have a lot of tree; like that. There is
the tree falls; or under-ripe or over-
ripe. Even a cow does not touch it, So,
at least my State should be advised on
this matter. It should have a huge
processing plant and it should have
feeders throughout the valley. A food
processing plant has been set up
there by a private person. He is roar-
ing in wealth. So much wealth he has
got that he does not know what to do
with it. He has put beautitul tiles on
the road in his garden. My submis-
sion therefore is. the Government
should set up the food processing plant
in the public sector?

Then, Sir, I come to handloom
Handloom must get due attention in
my State. Previously we used to have
good pastures in Chathan Leh dis-
trict. But now they are all in bad
state. Good pastures are now on the
Chinese side. No good pastures are
available now on our side. There are
therefore less goats and less wool.
pasham. I would suggest that the
State Government should be asked or
the Centre should see to it that the
pastures on our side improve.

With regard to wool production, I
would submit that we must get sheep
from the USSR and improve breed in
our State so that the people in my
State may have wool and subsidiary
occupation.

Then, Sir, with regard to controlled
cloth, I would like to submit that its
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supply is not adequate and it is not
available throughout the country. It
should be available in adequate
quantity and should be durable. With
regard to vacant land, I may be per-
mitted to quote an example here. I
purchase a plot of land in 1938 at a
cost of Rs, 210. Today its value is
more than Rs. 2.0 lakhs. That means
it anybody had purchased a plot of
land in 1928 at Rs. 210 today its value
is ahout Rs. 2.0 lakhs. I would sug-
gest that the Government while ac-
quiring these vacant plots of land in
urban areas. should not pay the price
as is prevalent today, but it should
pay the price as was obtaining twenty
years ago or flfteen years ago.

Then, Sir, T come to the subject of
forest. Foresty throughout belong to
the Government. At least in my State
forests belongs to the Government, not
to a private party. But the forests are
given to the contractors and they are
exploring the forest wealth and earn-
ing more from the forest wealth and
the Government is losing on this ac-
count. What I am submitting is that
the contractory should not be employ-
ed for tapping the forest wealth, The
Government ghould have direet con-
trol over f rests and they should not
be given to the contractor:. Laostly, 1
would submit that the I{athi Committee
recommendations should he imple-
mented.

Finally, I may make it clear that
imperialism was beaten in Indo China
It is concentrating on Asia and India
is the immediate target. We will have
t0 see that we do things in a manner
that no conspiracy is allowed to be
hatched again. The Emergency Pro-
clamation has met the first attack, but
the conspirators are not going to take
it lying down. They may reappear in
another form.

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode): Sir, 1 am happy that with
the declaration of emergency, more
serious and determined attention is °
being paid by the Government to the
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«economic development of the country
and the Prime Minister has come out
with this 20 point economic package
programme, which is very encouraging
and promising. In the last 25 years,
we have had planning, but things did
not improve materially though it laid
down the economic and techiical
foundation. Planning did not improve
the standard of living among our peo-
ple and the suffering of the common
man and the down-trodden did not
decrcase. Even today it pains we to
say that 50 per cent of our people Live
below poverty level and the backlog of
employment today is 20 million. It s
the people of the rural areas and alsu
the fixed income groups who have
always been neglected and have suffer-
ed more. The people have bheen suf-
iering during the last 2 or 3 years
particularly due to inflation, unemploy-
ment, non-availability of essential com-
modities and rising prices which have
been touching the sky, with more than
100 or 200 per cent increase.

Thank God, today we find a new
Jetermination and the Government is
also better equipped with all powers to
g0 ahead with proper planning, keep-
ing in view the socialistic objectives.
This is happening for the first time in
wour country.

During the emergency, no doubt
fundamental rights have been suspend-
ed and democratic rights also are cur-
tailed, but then if the common man
could find relief by slashing down of
prices and maintenance of lsw and
order, even the stringent laws and
the emergency may for a time hecome
popular. I am no economic expert but
common sense demands that economic
equality is as much essential as politi-
cal equality to sustain the country. It
is this ceonomic equality that the
weaker sections and the minorities did
not have so far. The economic pack-
age programme announced by the
Prime Minister on the 1st of July really

» envisages a correct and bold approach
1o the present economic situation in
the country. Many steps are emphasis-
ed like continuation of efforts to bring
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down prices, implementation of agri-
cultur. ! .and ceiling, etc, As far as
Kerali: ig concerned, the State Govern-
me. . there have not only implemented
lau. reforms but also nationalised
pluatation forests, which is a big step
forward. Moreover, the Prime Minis-
ter’s economic plan  envisages more
land to be brought under irrigation,
house sites for the landless. valuation
ol conspicuous constructions, confisca.
tion of smugglers’ properties, income-
tux relief, help to students in hostels
and apprenticeship scheme for the
weaker sections and the down-trodden,
etc. These are¢ measures that have to
be appreciated,

Today a very strange situation exists
in gur country. On the one s:de there
are people who have constructed houses
worth lakhs and lakhs. On the other
side, we have people who cannot have
one square meal a day. They do not
have any sheller and they sleep on
footpaths and platforms. In today's
papers we see that when income-tax
squads raided areas like Maharanibagh
and Greater Kailash, they found houses
worth Rs. 10 to 15 lakhs and 20 to 80
lakhs. One family was having 4
television sets: 8 to 10 air-conditioners,
5 to 6 geysers, 5 imported cars, 8 to 4
refrigerators etc. On the other side,
there are lakhs of people without any
shelter and lakhs and lakhs do not
even have drinking water. This
strange situation must end. Very strong
action should be taken against black-
marketeers, hoarders, smugglers and
other anti.social elements who have
brought the country to thisz position
and have increased the sufferings of
the common people.

I am very happy that the income-
tax limit has been raised. I think, it
was some years back that the Bootha-
lingam Committee had récommended
that it should be raised from Rs. 6000
to Rs. 7500. Since then, the prices
have risen further and 1 feel that
instead of raising the limit to Rs. 8000,
it must have been raised to Rs. 10,000.
That would have given a real relief
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to the middle sections of the society
wheo are the worst sufferers,

To keep the student community in
good stead the programme provides
essential commodities at controlled
prices to students in hostels. I feel that
this facility must be extended to
labourers in major industrial cities.

»

Special mention has to be made
about the new apprentice scheme to
enlarge employment and training to
weaker sections. Sir, I must point out
that the largest minority of the coun-
Ty, the Muslims, has been all these
years subjected to great social injus-
tice in the economic field. This fact
has been acknowledszed by all and
little has been done so far to remedy
the evil, I feel that there should be a
teeling of participation by all sections
of population in the national develop-
ment and particuldrly the minorities,
the scheduled castes and weaker sec-
tions. They must not have a feeling
of neglect and frustration which will
never be in national interest. Thou-
sands of public sector industries have
Been started, hundreds of banks have
been nationalised, but if we look into
the percentage of Muslims and other
minorities in these projects and in
these banks they are negligible.

1 am confident that these economic
measures will be implemented honest~
ly and will not remain as list of honest
intentions. And I hope the Prime
Minister and other Ministers will do
something tansible to redress the just
grievances of the minority communi-

ties.

I, on behalf of my vparty, offer all
cooperation in the implementation of
this economic programme. I conclude
and wish the country and the people

a happy future.

SHRI K. SURYANARYANA:
(Eluru): Mr. Chairman. Sir, after the
announcement of the economic pro-
gramme I have gone to my constituency
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and visited so many villages. I have
met tribal people , :and agricultural
labourers particularly. The people are
very happy that the country is pro-
gressing towardg socialism. This coun-
try of 550 million people will ever re-
main grateful {o Shrimati Indira
Gandhi for salvaging the Nation from
chaos and confusion.

Nehruji once compared India to the
elephant-intelligent, strong and digni-
fied but heavy, lumbering and slow—
which, when provoked, can run faster
than a champion sprinter. The ana-
logy could not have come to mind at
a more appropriate time, Events of
far reaching consequence have hap-
pened in the last three weeks.
Our Prime Minister, when provoked
and challenegd, displays extraordinary
courage and capabilities, spurring the
entire nation to action. In these days
of Emergency, all the parties and even
capitalists meet the Prime Minister
every day and express agreement with
her policies. This is the time to na-
tionalise anything. Only 14 banks
have been nationalised; and we are
getting fruits from that action. After
having that experience, it is now time
to take further action. I request the
Government of India to study the
working of foreign banks and con-
sider nationalisation of banks having
deposits of Rs. 100 crores and more.
Earlier, we have nationalised banks
having deposits of only Rs. 50 crores
or over,

I would like to say that at present it
is the rural population that agrees
most with the Government. I would
request the Finance Minister to con-
sider as to how we can remove the
economic difficulties of the common
man. The whole nation is now moving
like one man towards the cherished
goal.

Many of the itemg in the economig
programme are not entirely new. They
have been part of our different pro-
grammes at different periods. The
Prime Minister has also said that the
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programme may not be new; but what
is required, is‘the sense of urgency to
be given to ifs implementation. Not
only the Congress Party; and the
leaders of other parties who are now
associating with us, but also persons
who are not cooperating with us now,
may also join ug after their release.
Keeping them in jail is not a perma-
nent thing. The State is paying them
Rs. 10 a day. We cannot afford this.
They may be released after some time.
If they differ with us, let them go to
villages and argue as to how these
steps are not beneficial to the country.

Now about land reforms. Action in
régard to land reforms is being taken
for the last several years. In Andhra
Pradesh, 16,81,480 acres of government
land have been distributed, in Maha-
rashtra the figure is 10- lakh and odd
acres; and in U.P. 8 lakhs and odd
acres and so on. The Government is,
no doubt, moving;, but not to the ex-
tent desired by the people; and Gov-
ernment is not doing things according
to the land reform legislations which
we have indicated here.

Even in my constituency, 70,000
acreg are there in Kolleru area. The
Prime Minister has referred the matter
several times to the State, when
Andhra Pradesh was under President’s
rule. They have not taken ary action.
Now, on the 3rd November, 1974, the
Chief Minister myself and so many
other legislators went to that place
and we have given a promise to the
latidless people. In the Secretariat, the
landlordg are creating so many difficul-
ties to the Chief Minister as well. If
there ig a will, there is be a way. I
have told the Chief Minister that unless
he distributes ;at least 60,000 acres, the
position will not improve. It seems
that they have suggested to the Chief
Minister the constitution of a corpora-
tion. In that case, the corporation it-
self will begome something like a board
of trust. Unless a puccd arrangement
is made, the 1andless labour and fisher-
men, who are staying in Kolleru area
for generations, will not be satisfied.
I# you give water and power to them,
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they would give one lakh tonnes more
of rice, after meeting their own re-
quirements, from those 60,000 or 70,000
acres.

Coming to power, the south in
general and Andhra Pradesh in parti-
cular, is very much in need of power.
Andhra Pradesh is traditionally known
as the granary of the entire south, if
not of the whole country. Though it
is very rich in mineral resources, the
majority of the population d&)ends
only on agriculture. The generation
of power is a pre-requisite for the
exploitation and utilisation of the
mineral resources. Therefore, em-
phasis should be laid on the genera-
tion of power in a big way. Andhra is
rich in coal resources. Therefore, one
of the new power projects should be
located in Andhra. In fact, our Chief
Minister has written to the Centre in
the matter. When we are considering
the installation of 2,000 mw projects
with World Bank loan, I would say
that one of the projects should be
located in Andhra, instead of locating
it in some other area where coal will
have to be transported all the way
from Andhra or elsewhere. If we are
given more power, we can produce
another 20 lakh tonnes of rice which
will be available for the rest of the
couniry. Nagarjunasagar and Pocham-
pad projects alone will not be sufficient.
You must remember that whatever
assistance ig given to Andhra is utiliz-
ed for the benefit of the whole country.
After all, we are self-sufficient in food.
So, the extra production is meant for
the rest of the country.

Take the example of your State, Mr.
Chaifmman, Kerala, your Statehas gone
in for commerciagl erops. You are not
growing enough of food crops. You
can purchase rice from the market
because you have the purchasing
power. Andhra is the only State in
the country where you get finer variety
of rice for Rs. 2 per kilo. So far,
Andhra has paid attention only to the
development of agriculture. Now we
want to develop industrially, but that
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is not possible unless we get financial
help from the Centre. So, I would
request the Centre to give us more
financial help.

For want of time, 1 will refer only
to sugar and conclude. The Finance
Minister, while speaking in the Rajya
Sabha, said that the wmoduction of
sugar in 1973-74 was 3.97 million tonnes
and the anticipated production in
1974-75 season is 4 million tonnes.
That has happened because the Gov-
ernment gave encouragement to the
growers. Now, all of a sudden, the
Government is reducing the prices. As
my friend, Shri N. N. Pandey, has said.
many millers are not giving the pro-
per price, while the cooperatives are
giving Rs. 120—140 to the cane-
growers. The cooperative sugar fac-
tories are losing heavily. 1 do not
know why the private factories are
keeping quite, In the entire country
the cooperative sugar factories are
suffering. Five or six States are
affected by this. In Andhra we are

losing Rs. 32 per bag and Gujarat
Rs. 26 per bag.

MR. CHAIRMAN: le should eon-
clude now.

SHRI K. SURYANARAYANA: For
1975-76 about 30 or 40 need licences
have been given for sugar. Now the
cost of machinery has gone up and the
IFC is not giving any loan to the co-
operatives. This is the position.

MR. CHAIRMAN: lLet him mention
only the points and conclude.

SHRI K. SURYANARAYANA: Let
us announce a long term sugar policy.
Be it a cooperative or any other fac-
tory, let us nationalise everything;
otherwise, the cooperatives also may
fall into the hands of the private
people.

MR. CHAIRMAN: His time is over.
Mr. Ahirwar.
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oft arqem wfireare (Aswmg):
frq oarfz srdw o saTy melt o
¥ sifire farar @ e ey vt & oWy
agr 9= faere & fag we o faar &)
38 9T & WY oo faary a6z s

oTEaT §

AT § g7 WIATE gT § AWAT
ot FEWm gdt § W FHITF
gra o T/ o A NgoT w® ST
W@ & 5 qfadat w1 qfa faeed,
for & qrg wrATg Ag AR
wrare & g it faanft, st afas<
worgT & Sy st wgw faenn, SR
forg ot $8 Y A& w1 Taew T
wrowt 1 faed g=ftg are & S
AT TF AT FT TAA H 0T @
g A o oft w7 @ & f st ¥
TG g EHT A9 o 4g AT
Frb%q afgq gar § o @t W
wggw gt ¢ fir wmaz wa g
areT § )

g TF THA FT GI(F § TE FQT
qqr § fr dwe fifeer & o7 gofw
fagerft ag sfadi =1 & wmoaft)
wqOE FIAET § w7 qiy qfoqwa o
Tq a% § g freer o Y ag &
drrr Fr arg g, § otar  wEyw
sl § " zak fag wwwre 1 §
gerars gar 1 & wex g2AW WY 40
ATAAT E | TET 9T 1960 § &5 difew
QI qT9 FAT 9T | q¥ AT § I
dgar forar g1 fs gaay 99 1962 &
qUAt &Y WIT ¥ ATE AFIEH[ TET A
s fafa 2 weqac wY anyp fwar
T | gEY gET ag fF o a¥ aF
AR ¥, for & qra ey A=
srog dY, g @z faw s AN
ufiw frre areft ot s& @ qfa A
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Wy foerd #, Ay oat #,
ot § for & oy iy At o,
vt agr @ f5 gR,  fafeedi &
A ¥g FAIT AT 1 1962 W
W AE A TO AT A T AFTT A
qg™ g feara qmar ar e 38,000
qFe gftT fagmT aidy § ag q@
g use fawedr 1 faw faai =
WqieT AREfvoe war qr agr A var
wrar K1 qF Farar s fv e
g gwe use & e wg ot
WA FT OF F 1 WY FFA WY
Tq gAY F @i § avar g, Y @faw
F arg freenfl, ST o wAaE AT
¢ =g o faedrm g ¥ A ag some
a’g g gifes ot Mt 7 owadr
AT FATT TAE AW § qiT @ f )
afy areqy & g qfwdidi &t adw
3T 9ty § ar faadr gdve ood
qUE ¥ qaraat & miw 9dt gf @
qex AW F g0 gHL ATAT H A7 /T AT=AL
qft & am & § ar a= fanw & Saai
& 7 & qdt g€ § A S @dr arow
g, 3% 9T F AT Ha ¥ 98F
qfadrat & are 21 g f sy I
gty FAt g wfaere |, wear
frg 43 & ST A AT gTAT FF
3T AR FT FEAT wIw & A oyfad
Y wyiwdt Y awon §9 o
% g g1 aFd) § weqr €5 gnit
TE TR & WIIHY g § @
grI |

gAY ey w3w ¥ v 5 wiwdrat
Y FArAT & vz A 2 fag ag Hfher 30T
goyr 7} frarar awn 1 gwr ag fis
e {r Ag@Ee A fr g 7 oW
I /YT ST FHYT F7AT AT ITHT FoAT
gy #r =F® wefad Wy ¥ fror
w7 § T 97w vy &5 g i
aar Foprd & fag Proim oy e e
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et oft qfw g fpelt ga =1 segr
@ war @ ag &% qfada A faw
awdt & | A fraew § fis o & e
g IR W19 wedr fewry A
7FeqT &3 | e & fay aY niweE
Yor &€ fag o1y § f gt 7 A

w5y 93w §, FIAT I AW ¥ fAwely
fix ggar gfoaai, smfeanfast w
faar war 1 wfe7 w3 aga & 9%
arit ) faw ) & wrgar g B TSy
g7l wY ¥ ww faw ww
fe & aY¥% 9= o7 wT gAAT FT STEY
Fear WY faarg oY 9aF 1w A wf
§ foaa s a9 agi foar wn &
g wrefaat F7 Y Fa, IF 9 q9

gHT 8, I ¥ B4 3 & ora forer & vwy
9g & SAFr ST gAET Fr faAnd o

afggy Awg ST &9 ¥ @ar
go @, o wifew dra< @ qoeTT A wwy
g f5 qosr a8 &eq F0 1 FI Ty
¥ SIgT aF ATF § TAPY cawAar grfey
® are & mow v fear mar qr, waly
19478 & &7 @ea w5 faar war qr)
fea strsr off smo | F o 1
G A Ao gar Fwn 5 @ g
ot & agt ghom A ST oy
ST § IAFT AAT FT TR FIAT qga
g == dadt ozt &, IAF AFwWy
IR AWA q9FA §, wrfwal A ga
JATAT TAT & | gaid 2w # sy ot
qATHT T 997 JTq 1 F oy g
BT 5% & awrd wiw § war qr )y
fer #r gfeam ¥ o 48 T %,
TR ®T W /Y QF 7 qAF qqr fw
A% qT 7 gaaT et F faafedr §
TF FFEX & 777 8Y 797 I97¢ g
91 39 %4 @ omrd & fag oo
AT F AR WA A I AR
e A, g Amar vt Wz
e g 30 A7 e oft oY dYeg
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@t wym Sl dw i we oaEsr
AFTAT ¥ 1 26 A qF AT EVH
¥ oz oWt 9T a7 W ¥ A8 &
AEE AFT wAT 1 qg S arfEe Y
g Tay  wafwal &Y qeg ww fom
wTar @ 1 AgETY dnr owr wey
f& &t ®7 wat 37 & agr qv =i
Rooas frrgr vr 9y g A AT Q%
aifor 7 A 9T aw A T 90
wifr w7 wog afaw =d av & A
g7 zmavg A WY gF furred Far?
qig s § fv oy fodr 5 g
frey =iy @y wyr &, & oAvy AET
qr wT g WT e 7 AT av
&Y feqr &1 s@iy fmoodr R w0y
ag wrs v ik A1 g o &
T SHAT AAT TR & 7 THE NI |
of sasr @rewr =i

Hq "oy &t & {57 awg g%
vl &t owr gt & glar fand
& far a1y ST V2 ¥ g@q 97 W
¥ ga qmg 9F7 T wr Er 7 A
we e wefaat #1594 § qa
HT TR | YA FATET § OW0Q O
areeqt §2 {3 ST A1 7T qT § IARY
gy a9t faw @ A9 v 3r enfaw
# fauw ww gw wfez fefiz foaw
&7 & %t 31 fafwe ax 37%7 adr
¥ foqor, e g & fem a1 faeer oo
arz safes gr, amiafzg g
B Wyar &% F' WET g1 ;e oA
sqarqr %7 § fx it g 2. gfewa
2, mifeaiey 2, wfaee aoge gar fag
& iy g9 UFE & &9 qftT §, Iuw
fau gio  #fer fafuzr feag v &
s cq fanra & s ag qar A ¥4
"IAT 1 I F) gL 6q w77 & fog
WS AEr & aY TR g ¥ Aure
AR il
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wa wrare 8 (srsfen mew)
W1 ware WY wran § WfE Y 6y
& el @ e WRW & T AT
¥ qga GwE AT § IRET qAAT O
&fg AT F WHw AT g7 & 3
AR TE AT F¥ gAY FT 4T @
& | = e g I S« fea g,
gAwT  frerdr F7 W g a1 §
qY I THEsT g B aner f AR §
saEy st &7 1 g arfer dEw
g1 IWE OTH AETY T ¥ F vyl
WO | WEE 9EE WA 4 37 &
Tl 972 ¢ ey om Al g3 g
SaHr T & W10 AT Fa®T WA P
g AFT ¥4 D A qg m AL
& gvere 7 79 feur ar w fewd
AW WIFINST F AL AL AT qT
fo &Y A AR OF & ST owE vAT
TR F & W g AT R PITH AT
& oz fag wq § Sfwa afe o+ mae
sa®t Feqr Y frur W #F  aga
&Y w3 Sy Y foar o Foww TR
FIT 7 W FIYFIC T ALFD T )
st aF faary a7 &/a7g & wqy
gzl & fa wra o a9 &y o ar-
AATIAHTITNGE | TE A A
rfwe AT QITETH H R IW W q97
9Zg a0 A SR ) AU qA™ R
fir oAt o B12Y A wew o WY
fang TR & IIFTHYC BT H 7 )
AEY & T T TS HE QT T 4L agy
& AT R ygdY a1 & A aAnitn favpg
ArFT & weaad agr fgurd &1 xxeqr
Fararat g swww ¥ afaas o)
fawratt fasroor o wro| & agaT e
aifed, srmifedoa g =fey | Foar
fararar Faar oy wrger 3 3 wYT gficaw
favirr AgT AT FTH Y 7 AIGH
£0 9N T FAr 9 | w4y F
qg FT7 &) TwaAT § | g SArer 74 wifg
T B WY Aoty A gt Wi fand
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#Y ql7aeT of: Fuwaeq gy Srgi 1 gy
T MR QTR ATAET HT GOHT B AT
qFdr § wFer faww 12 o & 717 800
ATATET ) O $T & T T AAHT
¥ A1 | A7 A W e €EA

At § A gAIT § IAF AT
AT A7 FT 99 F47 7 5 § |
SRAT AT A arqrfedy ¥ Orw gEE
fam e gean & A sgTar wmE Ay
qeAr § 1 afz wamT ] ar Frum-
fees & 79T wed 3T 7 @ fadqw &Y
AT ST AT Y I gTAT R | A
Y ¥4T POV FIG § IAET qANT F
fao zasr sy @0 feear qzar 1
I 394 @dzd ady § 1 S
LT AT T 4T AT FINT T FIHT-
S127 A 357 gdd s Wi e
w1437 5 & & 1 faat gro are s
W AT M A T TAFT IS FT
famaid *7 g sugear 47 A @
&1 AFT 7 gAET TAT oo #Y argeqy
|/ owTrE AT TfEd 0 omw SEEr
FZA SHIAT AT G FF FAT TEAT & 1
I T | S gowtT w1 @ar fgg |

SHRI II. MAYATHEVAR (Dindi-
gul’: Mr Chairman, Sir, I welcome
the 20-Foint Economic Programme
announced by the Prime Mmister of
Irdia This is a very good bold siep.
a lea- forward, taken by her. If you
implement it successfullv, the people
wiil appreciate it and will be very
happy. But if you do not implement
it, there will be frustration and the
peonls will not become happy and
satriied with vour duty of delivering
the pgoods to them. So, the people now
look forward to you to see how far
you are going to implement it effective.
ly. in practice, for the welfare of the
people of India

The national enemies, the capitalist
group, the reactionary forces in India
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under the leadership of J.P. and
others  opposed Shrimati Indira
Gandhi and her policies, specially the
20-Point Economic Programme saying
that this programme is nothing new
but an old wine put into a new bottle,
I would say to those people that it is
better than having a rotten wine put
in a rotten bottle, The policics pro-
pagated by them were destructive
policies The Anglo-American, the
colonialist policies, the capitalist
policies are worse than the policies
put forward by the Prime Minisier of
India. They do not have any other
policies except the destructive poli-
cies put forward by any Opposition
politica]l party. Hence, we welcome
the 20-Poiut Economic Programme on
behalf of the Anna DMK Party.

The followers of J.P. were raying
about total revolution. I do not un-
derstand what was meant by “total
revolution” by J. P. or Morarji Desai
or Kamaraj or Karunanidhi. These
people never explained what is the
meaning of ‘‘total revolution” So
far as I can waderstand, the total re-
volution, according to that term, is
nothing but a “hotel revolution”. I
can call the total revolution as a
“bottle revolution” or a ‘“water revo-
lution”. But it is not a total revolu-
tion. They cheated the people of
India in that context.

At the eleventh hour, the Prime
Minister of India was bold enough to
declare Emergency in the country and
save democracy and democratic for-
ces, like, Parliament, State Assemb-
lies and various other electedq bodies
under the Indian Constitution, They
failed to explain what was the total
revolution, whether it was a bloody
revolution or a bloodless revolution.
They have not been able to explain
it so far. They will not be abls to
explain it in future also. We are
having this 20-Point Programme to
overcome the sgo-called total revolu-
tion, a bloody revolution or a blood-
lesg revolution or a water revolution
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or any other kind of meaningless re-
volution put forward by J. P, and
his followers ang other destructive
group of people, anti-national peo-
ple in the country. Therefore, I ap-
preciate the 20-Point Economic Pro-
gramme put forward by our Prime
Muinister. This is strongly oppos>d by
Mr. Karunanidhi and Mr. Kamaraj
from Tami] Nadu. I do not under-
stanq why they have opposed it. ]
will come to that later on.

In the first instance, I want to
say a word about the nationalisation
‘of banks, We have nationahscd
banks in India with a certain objec-
tive of improving the lot of poor
masses, farmers, middle-class busi-
nessmen. But we have not achieved
-anything because they have not re-
ceived any loans from the nationalis-
ed banks. Even now I can say, the
real truth is that nationaliseq banks
are granting loans only to big land-
lords and capitalists. The admiuis-
tration of banking institutions is still
controlled by the aristocratic and
bureaucratic classes of people in
India. Therefore, I suggest—as a
matter of fact, I have suggested many
times—that the Government of India
should appoint at the all India level
an all-Party Committee or Peonle’s
Committee to advise, and supervise
the functioning of, the banks through-
out Tndia, Committees shoulg also be
appointed at the State level at the
district level and at the taluk level to
advise the banks on the loans to be
granted to the poor people and the
needy people in the rural areas.

Regarding land reforms, 1 would
like to say that Shri Kamaraj put
forward land reforms in Tamil WNadu
from 1954 to 1964. Kamaraj was able
to cheat the people of Tamil Nadu for
10 years ag the Chief Minister of
Tamil Nadu. The present Chief
Minister, Mr. Karunanidhi, has also
cheateq the people of Tamil Nadu in
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the name of land ceiling and land re-
forms. I request the Government of
Iudia to cancel all fraudulent, benami
transactions that took place from 1954
to 1975, reconsider the entire matter,
get some surplus land ang distribute
it to the landlesg poor.

Regarding ceiling on urban property
also, you will have to implemrnt it
expeditiously. When you take over
the urban property, you will have to
pay compensaticny according to  the
decision of the Supreme Court or of
the High Courts as to what is just
compensation or adequate compensa-
tion. The Government of India and
the State Governments do not huve
finance to give compensation to thos~
big capitalists in the wurban areas
Therefore, I suggest that a suitable
Amendment nay be introduced to the
Constitution of India, Part III, so that
no compensation js payable at all for
the various properties that you may
have to take over from the urban
areas.

Regarding the media of implemen-
tation, you are going to implement
the 20-Point Programme through the
State Governments But what is the
nature of the Government that we
have in Tami] Nadu? The Tam:l
Nadu Government has opposed the
Central Government in the proclama-
tion of Emergency ang has alco ap
postd the 20—Point Programme. The
Executive Committes of the DMK has
resolved to opnose the Emerzency
and the 20—Point Programme, The
DMK Chief Minister and the Educa-
tion Ministry, on 0§-7-1975., in the
Marina Beach in Madras, npenly told
the people that ‘there ig danger tn
the Government of India, there s
danger to the Prime Minister of India.
from the judgment of the Allahabad
High Court, but there is no danger to
the people of India or to the country’.
This is how the Ministers of Tamil
Nadu have onenly spoken arainst
the proclamation of Emergency,
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against the directions of the Presi-
dent of India. Still, you are allowing
that Government to go on. When
they are opposing you politically,
economically and socially, when they
are opposing you in each and every
field how are you gomg to get the
20-Point Programme implemented
through the agency of that State
Government?  Therefore, 1 request
you to depose that Government and
implement the 20-Poiny Progrimme
through a Central agency.

THE MIN'STER OF ENERGY
(SHRI K  C. PANT): Mr. Chairman,
Sir, T thank you for giving me this
opportunity of speaking on this mp-
tion. Thig is the first time that I
have had a chance to speak on the
functioning of the Ministry of Energy
before this House and as such, I
hope you will be a little indulgent
with me. Hon. Members are ex-
tremelv keen to know about the
various aspects of subjects like
power and coal and energy as such,
and I shall try to touch, very bhricflv,
on some of those aspects.

17 hrs.

[SHRI ISHAQUE SAMBHALY in the Chair]

The Prime Minister 20-Point Pro-
gramme which has been so ably put
beforc the House by the Finance
Minister has been widely and enthu-
siastically welcomed all over the
coruntry. And the debate in the
House has reflected the welcome that
the country has given to this pro-
gramme. The essence of the pro-
gramme is to see that it is implemen-
ted. Shri Suryanarayana referred to
the sense of urgency that should now
lead s to implement this programme
quicklv and effectivelv, This sense
of urgenicy has to be accompanied by
a certain climate of discipline in
which this jmplementation is possible,
and when we look back to the period
before the emergency wo fina indis-
ciolire in varioug walks of life. Shri
Stephen, who has just left the chalir,
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and otherg have spoken about various
manifestations in the politica] life,
which were incompatible with the
healthy functioning of democracy,
vinlence for instance, or preaching of
hatred in the guise of religion, or
promotion of ill-will between various
sections of the people and intimida-
tion of lawfully elected members of
the legislatures, attempts to close
down lawfully electeq legislatures.
All th~se were manifestations o) the
political front and democracy, if it
implies anything, it is certain accept-
ance of discipline not imposed from
outside, but discipline which is aec-
cepted willingly. Sir, democratic so-
cialism calls for a firm commitment
to productive endeavour by the nation
accompanied by a mechanism to dis-
tribute the fruits of that development
in such a manner that the poorer sec-
tions of the society benefit from it
also, and perhaps largely, so that we
progress towards an egalitarian so-
ciety, but all this calls for discipline.
And over the years, there have been
<0 many on slaughts on discipline in
this country that one could see a
gradual but a definite loosening of
the social flbre in this country. If
we Jook around at our schools and
colleges, at the functioning of our
offices, at the strikes and lock-outs in
our industries, there was a general
erosion of the norms of behaviour
and a general lowering of thc stan-
dards of work. The work ethics had
fallen low. Worse still we found the
newer deneration who should have
been inspired to work to become good
citizens of the nation were being mis-
led by doctrines of destruction. All
these things we have been seeing and
we also saw a conviction growing in
the country that this loosening of the-
social fibre was irreversible. That
was the worst part of it because it
had come to be accepted that it was
irreversible and a sense of helpless-
ness was growing in the country that
nobody could set it right, It was in
contert that the emergency has crea-
ted a new atmosphere in which this
helplessness has given way to a sense
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of national purpose and urgency and
this has, I feel, created the right at-
mosphere for the jmplementation of
the programme which has been plac-
ed before us.

We all know that all over the world
inflationary trends had set if since
1973 and we also know that the in-
crease in oil priceg and the energy
crigis in the world had added to the
rate of increase of prices all over the
world and we, in this country, were
no exceptions to this phenomenon.
We could not escape the impact of
the inflationary trends in the world
and during 1974 we witnessed the
highest rate of increase of prices in
this country in our entire history.
But, ag the House knows, the Gov-
ernment faced upto this situation and
devised a package of measures which
not only halted the inflation but, as
the Finance Minister, has brought out
in his speech, there has actually been
a downward trend in prices and if one
1looks round the world, this is indeed
a most satisfactory development. It
1 call it a remarkable development,
I do not think I would be questioned
because people in the world who are
today grappling with this question
have told our leaders that ‘It is noth-
ing short of a miracle that in such
a short time yvou have been able to
bing down the rate of increase of
prices which had touched 30 per cent,
And, today, it is actually gomng down
and this is indeed a feat and T think
the Finance Minister for his very
clear-headed volicies and his direction
to the economy, deserves® very spe-
cial worlg of praise, if T am not im-
pudent in saving so, in bringing this
about.

Ultimately prices can be kept down
only if prodoction goes up. In this
context, T am fully conscious of the
role which the energy sector, varti-
cularly, power and coal has to play
in keeping the growth rate high. We
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have only to remember this time last
yvear to recall how much the produc-
tion apparatus of the country was
aﬁ-‘ectfd not because there was any
shortage in the fielg of power or coal
and I dare say that had this debate
taken place last year, then perhaps
50 per cent of the time of the House
would have been taken up by com-
plaints with regard to these sectors
and the fact that there have been so
few complaints this year is in itself
indicative of the improvement that
has taken nlace since then and the
Finance Minister himself has referred
to this improvement and has hold out
a promise of further improvement.
So, we, in the Ministry of Energy.
would certainly do our best to see
that the energy sector does make the
contribution expected of it.

I referred to the energy crisis. This
energy crisis has made people all over
the world to look to alternative sour-
ces of energy. We, in India, are luck-
ily endowed with vast resources of
coal and in this changed situation,
coal will have to be the primary
sourcgs of energy in the coming de-
cades. I hope the Bombay High will
yield rich oil and we shall certainly
keep a close eye on that. But our
energy needs are so high that in the
meantime we cannot slow down the
development of coal and so the pro-
grammes relating to the development
of coal and the utilisation of coal are
receiving a very high priority because
coal converted into electricity is the
most convenient form of energy and
electricity also receiving a very high
priority. At the same time, along with
other countries we are looking to
other non-traditional sources of ener-
gy like solar energy. geo-thermal
energy, energy from the waves and
energy from the air—that is, the wind
power. We are Jooking +to all these
sources and for this a systematic re-
gearch and development programme
is necessary. Tt is not that nothing
has been done. Some beginnings have
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“been made., But we have felt the need
for a co-ordinated effort in this field
and, therefore, the Government has
set up a Committee to develop co-
cordinated energy research programme
to determine priorities, to review pro-
_gress and follow up the utilisation of
results and I would only refer to feats
like increase in the efficiency of coal
“production as well as utilisation and
~on the power side, transmission,
distribution and utilisation so as to
improve fuel efficiency, reduce out-
ages and losses and increase the effi-
ciency of appliances using electricity.
"These are some of the examples
where we will start work. As far as
I know this is the first attempt at co-
ordinating energy research in our
country as a s'ep towards developing
a cogenrt energy policy for this
~country.

I have had occasion in the past to
refer to many steps which the Gove-
rnment -has been taking in the field
-0f power particularly, in the last year
or so there has been a steady impro-
~vement in the the field of thermal
generation and utilisation of capacity
and I can say to-day in view of the
present better situation all round in
the field of power that the steps we
“have taken, the efforts we have been
making, have borne some fruit. Du-
ring 1974-75 the capacity utilisation
has risen by over 10 per cent—that
is in thermal stations from 47 per cent
to 52 per cent and this has been one
of the areas which we have concen-
“trated upon so that we can get maxi-
mum out of the thermal stations
which have besn installel. T do not
say that the performance is unifor-
maly good. But there is improvement
‘and that can be indicated roughly
by the fizures which I am giving. The
capacity generating at 5000 itwh/ kw
increased from 38 par cent in 1072-74
to 55 per cent in 1974-75, and capacity
generating at 6000 kwh/kw went up
to 26 per cent from a mere 11
per cent in the previous year,
This will give some idea
-of improved generation from the same
‘plants. This is a point on which this
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House has been laying emphasis again
and again.

Then comes the question of new
capacity. New generating capacity of
1720 MW was commissioned during
1974-75, compared to only 466 MW in
the previous year. So, this gives you
an indication of the extra effort put in
during 1974-75 in the field of genera-
ting capacity. During the first three
months of the current year, the ther-
mal generation has gone up by an-
other 18 per cent compared to the
same period of last year. The trend
of increased generation on the thermal
side is being kept up. On the Hydel
side, last year we had difficulties and
the House is well aware of some of
the giant hydro-electric projects like
Bhakra Nangal and the big hydro-
electric stations in Orissa in Maha-
rastra. Kovna and so on. All of these
generated below their normal levels.

Fortunately, the monsoons have, till
now, been good in almost all parts of
the country. As a result of this, hydro-
electric generation has improved con-
siderably and this coupled with higher
thermal generation, has led to the
improvement in the power availabi-
lity in the country. A number of
States which last year had sizeable
powercuts have removed them com-
pletely, and amongst these are for
example Stateg like Punjab and Har-
vana. And many Members here from
Punjab and Haryana will remember
what a difficult time industries in both
these States as well as agriculture
had last year. In both these States this
Year there are no power-cuts. Tamil-
nadu has also removed all restrictions
just now #A few months ago they had
100 per cent restriction in some ef
their industries. Tt is good if over the
Year a State were to consider a likely
cut threatening and ot impose some
little ovt now itself, rather than ouf,
it out completely to zero, so that. over
the years, the degree, of cut couid be
controlled. T think that would be a
hettar way to manage things whenever
shortages occur like this. States like
UP, Msharashtra and Xarnataka
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which last year were faced with great
difficulties in the field of power, have
considerably relaxed these power-
cuts. And Madhya Pradesh has also
removed restrictions imposed earlier.
In the other States, except for Amdhra
Pradesh, I would say, the situation is
satisfactory, During the current year
we propose to add another 2600 MW
of new capacity and in addition to
that we shall continue with our eff-
orts to get more generation from the
same installed capacity. We have
fixed generation targets for each
individual station. And, while I have
referred to the improved situation, I
would say, with this 1mprove-
ment, there will be general satisfac-
tion in the country and at any rate,
the heavy damage would not be there
and it will come down to a compara-
tively small figure. Nevertheless, I
think, the need for vigilance continues
and we cannot afford to be compla-
cent. We have estblished a monitoring
system through which we keep a
watch on generation all! over the
country and I get daily reports of
generation from everv sgingle unit in
the country so that we can keep a
close eye on the output of generation
in all thermal stations in the country
and we have asked State Governments
to set up similar monitoring units so
that action can be taken as and when
difficultiec arise, instead of wairing for
a long time to set matters right, be-
cause that does not really help us at
all.

We have bezn trying to improve the
organisational arrangements in the
States and at the Centre. We are con-
scioug of thet fact tha¢ unles; the or-
ganisational arrangements in the States
are well-suited to the rresent needs,
there cannot be increased tempo of
generation, better maintenance and
modern management. Here, we cannot
really hope to make a dent on the
problem because a large part of the
generation and the management of
thermal stations are in the State sec-
tor. And therefore, we have been dis-
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cussing this with the States. We did
give them our ideas. Many of them
have responded and some of the
States, at any rate, have professiona-
lised their Electricity Boards, and
there has been some progress in some
States. So, this process js continuing,
and we are trying to persuadg other
States. At the same time, we are try-
ing to activise and revitalise the CEA
(Centra] Electricity Authority).

There is one other aspect to which
I would like to refer briefly and that
is about the thefts, thefts of electric
wires, thefts of transmission parts, and
in a few cases, thefts of components
of transmission towars, waich led to a
situation where in the first guest of
monsoon the whole tower fell and
in spite of good generatiom, the power
could not reach the consumers, either
in industry or agriculturg or cven for
lighting. This is a highly anti-nation-
al ectivity. While the concermed ad-
ministration has come dowa hard oa
these elements, whether it is staff,
whether it is those who sell these
things, whether it is those who by
them, whether it is those who filnance
them, etc., today, the whole Govern-
mental machinery has to come down
hard on thesy elements and, along
with that, I would request the Mem-
bers, in whose areas this malpractice
has grown, to help in getting the pub-
lic cooperation also to tackle this
problem so that quick information can
be given. T know that, in the past, a
couple of vears back when similar
thefts of the wire were taking place
in the transmission lines of the rail-
ways, the public cooperation helped us
very greatly in putting an end to this
and the police patrols also helped to
a large extent because villagers were
natrollineg the railwavlines and imme-
diately thev gave the information and,
in some cases, they apprehended the
eriminals.

So. T would request you to help us
to safeguard these vital installations.
We ourselves intend to examine whe-
ther the law needs any strenethening
to take action against such elements
My triend. Shri Reddy, referred *tv
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transmission and distribution. We are
considering for developing strong re-
gional grids as a step towards the
evolution of a strong national grid.
Even to-day the electricity can travel
over long distances But, some of the
links are very weak. And therefore,
we are developing the regional grids
first and I must say that in the
Southern region, this strengthening of
the grid has beer done very well and
to-day, in the southern region States
trade in power very readily goes be-
cause the network is there. Still there
are gaps even in the Southern regions
which we are trying to fill. But, it is
essential to have strong regiona] grids
and strong national grids to make
optimum and full utilisation of the
power generated.

Now, Sir, Shri Reddy referreda to
line losses and I agree with him that
with the growth in generation, it is
necessary to reduce the line losses
and to improve transmission. The
only thing that I can say and, it seems
to me, is that in the past, in view of
the urgency to increase generation,
not enough attention has been given
to the laying of transmission and
distribution lines with the result that
today, whole system have been
built up which are lesser in capacity
than are required to carry the increa-
sed load and this is one of the im-
portant factors that has to be kepy in
mind. In future, we have got to plan
in such a way that we anticipate the
growth in demands. After all, these
lines have got certain capacity and,
if the load is much more than the
capacity they can carry. the transmie-
sion lesses increase. This is not the
only reason. There are again these
thefts which I spoke. of against which
stringent, very firm and strong action
is to be taken. Regional load despatch
stations are being set up in alj the re-
gions. In the  Central Xlectricity
Authrority. we have evolved a system
to look after this work. Therefore.
vou will see that we have taken va-
rious steps to improve the Integrated
‘unctioning and to integrate various
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gystems in our country as rapidiy as
we can, There was a reference by Shri
Suryanarayana and some  other
friends. Dr. Rao also referred to this
guestion of super thermal power sta-
uon—Ilarge-sized thermal stations—at
coal pitheads. This jdea has been mo~
oted for a long time and now, we have
made a beginning with this and we
feel that it would be better to gene-
rate power at the pitheads rather than
to carry coal over a long distance,
This would not be true in every case.
One hag tg exarane case by case whe-
ther at the consuming centres or at
the producing centres to find out an
optimum answer for that situation.
At least we have made @& beginning
by putting forward or by projecting
certain projects to the World Bank.
The Finance Minister had discussed
with them and we have put forward
before them five projects one of
which will be in Andhra Pradesh. But
the likelihood 1s that four will be ac-
cepted—one in each region, That is
our information at this stage. I do not
think the hon. Member should clap
immaturely! But these would be
started as soon as funds are available.

Many friends have referred to the
fact that we shculd have more gene-
ration in the Central sector. I find it
difficult to accept the suggestion that
all generation should be in the Cent-
ra] sector but, T think, more genera-
tion can be in the Centra)] sector and
the States also being pressed for re-
sources are not averse to the idea of
increasing the share of the Central
sector. We are going to have super-
thermal stationg in the Centra] sector.

Dr. Rao also referred to keeping
the hydel projects in mind. We hive
hvdel projects 11 mind and we will
take up hydel projects. Even we pro-
jected hydel projects to the World
Bank but their main interest seemed
to be in super-thermal power stations,
For running thesc stations in the
Centre sector we are setting up two
separate companies, This is part of
the re-organisation which I referred
to earlier, There was reference o
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micro-hydel schemes. This is a matter
which the States are attending to and
wherever they want our assistance we
give the same. This is the broad
picture.

Rural electrification is the subject
in which many Members are inte-
regted. 1 would only give you the
broad figures about rural electrifica-
tion because it is an mportant
element in our power programme.
The Rural Electrification Corporation
has sanctioned 976 schemes involving
a loan assistance of Rs. 445.58 crores.
These schemes envisage energisation
of 7 lakh pump sets by electrification
of 88,172 villages and we are attempt-
ing to accelerate the pace of these
programmes. This is all that I have
to say with regard to power.

With regard to coal, I would only
refer to three aspects. One is the trend
of production and I would like to say
that after nationalisation and parti-
cularly in the course of last year the
increase in production has been re-
markable I shall refer to the figures
subsequently and this increase does
contribute to helping in the accelara-
tion of the growth rate of the country
We have been examining the question
of re-organisation of the coal industrv
to make it a better instrument to ful-
fil the Fifth Plan targets and also
take a long-term view. That is an-
other subject which I will refer to
Thirdly, I would lke to say that we
are putting into operation a 12-point
programme for increasing production,
productivity and efficicney in the coal
industry. With these three main thru-
sts we hope not only to meet the re-
quirements of our economy but also
to export some coal.

Coming to some details of produc-
tion, from April to June this year
oroduction has been of the order of
22.85 million tonnes as against 20.08
mﬂ!icmx tonnes during the same pe-
riod last year. That is roughly 1
million tonnes more per month this
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year as compared to the last year. 1
found that whereas a peak is reached
in coal production at this time every
year then there is sudden drop and
after monsoons the coal production
picks up. This fluctuation is there. So
keeping that in mind it should be
possible for us to reach the target of
98 million tonnes which has been
fixed for 1975-76. We shall even try
to do better. For this improved per-
formance I would like to take this
opportunity to thank the miners, the
engineers, th, technicians, the admini-
strators and all those who are con-
cerned with this work and, I am
sure, the House would join me this.

In 1974-75 the production of coal
was 88 million tonnes and in 1973-74
the production was 78 million tonnes
The growth last year was ten million
tonnes and if you look back at the
vears before that, during the whole of
the Fourth Plan period, you will find
a stagnation in coal production.
Therefaore, after a period of stagna-
tion. in one vear coal production in-
oreased bv another ten million tonnes
and we want to increase it by another
ten million tonnes this year. This is
only possible because after nationa-
lisation, we could take a rational view
of the whole industry, we could re-
organise the mines and we could pro-
vide the much needed inputs without
which this kind of rapid production
is not possible and this has been
helped by improvement in other an-
cillary industries which are vital to
the increase in productien in the ecoal
industry, like power, steel and rall-
ways. So, all these factors have
combined to bhring about this im-
provement and I would be failing in
my duty if T do not refer here in
particular to the very good industrial
relations in the industry which have
further improved after the national
Coal Wanes Ag¢reement which came
into force with effect from 1st July
1975 for a period of four years. Im-
mediately after this agreement, there
was a definite spurt in nroduetion and
the commitment made hy th, labour
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leaders that they would fulfil the
target has been met and that is how
we have managed to reach that figure.

Sir, with increase in production and
improvement in rail tarnsport avail-
ability, the coal position with the
consumers has improved, that 18, sup-
ply has improved all round, I do not
want to go into these figures. 1 can
only tell you that in the steel indus-
try, which at one time was very
watchful of its supply and which was
u little apprehensive whoenever coal
supply went down—at one stage, it
went down to three days supply—
today, they have nine days supply, in
spite of their improved production.
From steel and from power last year,
I used to get Irequent calls for help
This year, 1n power houses, a stock of
about four weeks has been built up
and cement plants, 26 days coasump-
tion This wil give you some idea of
the improvement in supply and in spite
of this improvement in supply, the pit-
head stocks have risen. This is an in-
dex of the increase in production even
after mecting the increased demand
from the economy,

Sir. one word about soft coke be-
causc soft coke is the fuel of the
common man pariicularly to Northern
India and Eastern India, We intend
this year to incrcase the production of
soft coke by about 33 per cent from
2.8 miilion tonnes to 3.7 million
tonnes. We also want {0 give priority
of rail movement for soft coke, be-
cause movement by road is costly. We
want to keep the price of coke as low
as possible and we want to give it
the same priority as movement to
power stations, steel plants and so on
The third thing is that while Govern-
ment has increased the price of coal
by Rs. 1750 all round, the price of
raw coal, from July 1, 1975, there has
been no revision in the pit-head price
of soft coke. New, this I want to em-
phasis because we have deliberately.
as a part of our overall desire to keen
down the nrices of essential commodi-
ties, not increased the price of soft
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coke, even though we had to increase
the price of coal.

SHRI CHAPALENDU BHATTA-
CHARYYA (Giridih): Mr. Chairman,
Sir, may 1 inteirupt the Minister for
a minute? In order to keep down the
price of soft coke and making it
available to consumers, what steps
have you thought of for inland water
transport in that region which will
make all the difierenca?

SHRI K. C, PANT: Sir, I will do the
thinking when others have made it
feasible. I would welcome it. But,
first, it should be made possible and if
it is made possible I woulq certainly
like to utilise it

Sir, I have recently met trade union
leaders to see how best, during this
period of emergency we can join
together in increasing production and
productivity. There is some surpfs
labour 1n thig industry aad together
we want to see what is the best way
of utilising the surplus labour and of
increasing production and producti-
vity. In this, I have been assured of
all assistance by the trade unions for
which I thank them. I intend to call
a meeting of this kind later on.

With regard to reorganisation, the
onlvy thing I would like tn tell the
House is that we want more of decen-
tralisation and delegation of powers
and if possible to reduce the number
of tiers.

Sinc: Bharat Coking Coal ang the
Coal Mining Authority are today
separate, we want to see whether
bringinge them together will not be
better for the coal industry as a whole,

These are some of the points which
have been of concern to members.
Th.re are some others, malpractices
in the coal mining area etc., but
since vou are looking definitely
worried by now, I do not think I can
go intn all these, although some
friends like Shri Indrajit Gupta have
referreqd to thig matter, It is of some
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concern and I would have liked to
explain to him the exact position in
regard to these matters. But in view
of the fact that many members arc
yet to speak, I would only like to iell
the House that I have discussed all
these questions, whether it is 1l'egal,
mining, whether it is money-lending,
whether it is the law and order situ-
ation in the coal mine area, with the
Chief Minister of Bihar and together
we gare tiackling these problems. We
are at it. We are not ignoring these
questions at all, That assurance 1
can give to all members, that all
aspects of the coal mining industiy
are very much before our cyes in the
State Government and the Central
Government and the trade uniong are
today working in concert togcther for
the objective of increasing coa]l pro-
duction, of improving productivity
and of seeing that the energy sector
fulfils ity obligatiors du ing this
period of emergency and lays the
foundationg even for the future so
that we can makec the contribution
that is expected of us in fulfilling this
20-point programme,

L ]

STATEMENT RE: SITTINGS Of
THE HOUSE

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAMA-
IAH): With your permission, I would
like to announce thut the House will
sit also o Tuesday the 5th, Wednes-
day 'the Bth Thursday the 7th of

August,
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MOTION RE: NEW PROGRAMME
FOR ECONOMIC PROGRESS-—contd.
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THE MINISTER OF WORKS AND

HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAM-

AIAH): In view of the desire of

many members to exlend the discus-
sion, I consulted the Finance Minister
and he has agreed that this may be
continued on Monday afier the disposal
of any other urgent business,
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¥ Sawr Afeg @Y A% gAT ARG,
q 39 & y¥ gy 1 wifed 1w dar
g &Y 9T ¥ qAar & favary woTe
L g A F AF g wEr & AR
Ia% fag & gAa geparz WY RAT
fis saraa d7 Arar W@ @A wfed,
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W@ | Wa gR I5A & | U EIF HE &Y
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18 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
August 4, 1975/Sravana 13 1897
(Saka)



